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MTNUTES OF NORMS COMMTTTEE (NC-7) OF
PLASTIC & RUBBER PRODUCTS'

MEETING NO.9/AMT8
(IIELD ON 3r.01201t,06.02J01t & 0r.0:t201t)

I.]NDER TTIE CHAIRMANSHIP OF
SHRI S.B.S. REDDY, ADDL. DGIT

Meeting No. 987-NC-72017 of NORMS COMLITTTE (NC-7) dealing with 'Chapter 39 and 40 of
ITC (HS) Code' held on 3l.0l20lt ,116.022018 & 01.G!r018 under the Chaimanship of Shri S.B.S.
Reddy, Addl. DGFT, Directorat€ General of Foreign Trade, Deparhnent ofCommerce, Udyog Bhawan,
New Delhi- l 1001 l. Following officers attended the Meeting:

l) Shri Nand Lal, Consultan! DIPP
2) Ms Chitra Sharma, Dy. DGF-I
3) Shri Ashok Chander Bhatt, FTDO

2. Following are the decisiotr! of the Normc Committee after deliberation and RA concemed shall
take consequential action as per Foreign Trade Policy/Procedures:

PIANUAL CASES

C8SC No.A‐36 Mノ s Atul Ltd, HQ F.No.
01787rlHV4x1275/AM13DES‐ VⅡ

Stetus:
Deferred

NC No.:9ノAM18
Dated:31.01.2018

Adv.Lic No.3nd D8te
5210041908 dated 26.05.2016

RA F.No.
52/24/040/00011/AM17

Subject: Firrtion of adboc norms ln rerpect of Advrncc Authorlzrtion No 521(X1908 drtcd
26.05.2016

Decisiou: Thc Committee hcsrd rhc rcprcs€ntativc of thc firm Dr. Mahcsh soni, Gcncrsl M8nag6., Resesrch and

Devclopmcnt during Personal Hcsring and bascd on thc discussion, the Committe€ dccidcd that firm should givc
gadc wisc cxport itcm with molccular wcidt bccEus€ rsw m8tclial strcngth varics with molcculat wcight of
export itcm alld also complcte calcul8tion chcmical rcaction to givc molccular weight ofcach rclcvant product.

Case No.A‐37 Mノ s Atul Ltd, HQ F.No.
01787/11St1/4X1276rAM181DES‐VΠ

Stntu3:
Deferred

NC No.:9/AM18
Dated:31.01.2018

Adv.Lic.No.Bnd Date
5210041909 dated 26 05 2016

RA F.No.
52/24/040/00012/AM17

Subject: Fintion of rdhoc trormt ln re3pect of Advrtrcc Authorizrtlon No 52llx)41909 drtcd
26.05.2016

Decision: Th€ Committcc hcard thc rcprcscntativc of thc Iirm Dr, Mahesh Soni, Gcacrsl Mroagcr., Rcs€8rch ard
Dcvclopmcnt during PcNonal Hc8ring and bascd on thc discusion, the Committcc decidcd thst fitm should givc

calculation for cach formulatiotr bccsusc blcnding ofPEG is in diffcrcrt pcrccrtagc.
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Case Noo A… 38 M/s Oriental Containers Ltd。 EQ F.Nc
D1/87r50r00537rAM17/DES‐ VII

Status:

Approved

NC No.:9/AM18
Dated:31。 01.2018

Adv. Lico No.and Datc
0310808925 dated 02.11.2016

RA Fo No.03/95/040/00583/AM17

Subject: Firation of adhoc norms in respect of Advence Authorizetlon No. 0310t0t95 drtGd 4.1.2016

Decision: Based on the technical comments of DIPP furnished vide Letter No.7l496D0l7-TSW date 03.01.2018,
the Committee approved following adhoc norms:

EXPORT ITEM QTY IMPORTITEM QTY rcqulrcd for
msnufrcture of 1.0 Kg.

oferoort product

Plastic Closures with
liner. (WT. of Plastic
Closures 514000 kgs.,
Wt. of liner 46000 kgs)

5,60,000

kgs

l. Propylene Co-Polymer (in
Granulate fonn)

0。9431 kg

2. Polyliner (in Granulate form) 0.086 kg

3.Colour Master Batch 0.02 kg

RA may take consequentiel action as pcr Policy / Procedures.

Subject: Amendment in erport description in adhoc norm! egeinst Advence Authorizetion No 0310t0796t
dt-22.09.2016

Decision: The Committee considered the request of the firm and decided to amend the description of export item

as Polyamide Resin with Resin Content 100% (CRAYAMID 12$f 00/CRAYAMID 140-f00) in the minutes

of Meeting No. 16 held on 05.07.2017 of Norms Committee-Vll

Online Cases

Case No.A‐39 Mノs Arkema Chemicals hdia

Pvt.Ltd.

HQ F.No.
01r87′50700259rAM17/DES‐ Ⅶ

Status:

Approved

NC No.:9/AM18
Dated:31.01.2018

Advo Lico No.and Date

0310807968 dt。 22.09.2016

RA F.No.03/94/040/00550/AM17

1,01.2018

F ile :05l24lBotoB9a Nil 4l i lLic.NolOarc:os I 03E281 5

fi16 Qsmmifiec considcrcd thc casc as pcr agenda and decidcd issuc dcficicncy lettcr to thc

for zubmission of thc following information.

) Technical descriptiondspecificationg perccntagc composition (by wcight) of thc producs to be aportcd.

i OctaiteA manufacnringprcccss along with tcchnical justification for wastages claimcd at cach $agc and cach of

棚 淑 :鮒臨鵬
ソ鵬柵 嚇鰈

Page2 of108

2

Casc No.:9r7r87‐ ALClr2014 Party Name:SHAKTI PLAS
mUSTRY 師̈

IQ File:01ノ 87ノ050/00028ノAM15ノ



Chcmical namc, Tcchnical spccifications of ircms proposcd to bc importcd.

) Whctho thc scrap gcnoatcd in thc proccss is bcing rcuscd or not. If not the tcchnicd justification for its non-usc
furnished. If the scrap is bcing sol4 thc sale value/commcrcial value may be indicatcd.
Material balancc indicating calculativc statcrncnt ofthe rcquircmcnt of cach of itern for manufacturc of cach of oqort

Name:MRCICLEAN No/Date:9/87‐

PRIVATE Lll硼肛ED r2017

1.01.2018

File:01/87ノ050/00120/AM15/

: The Committec considcrpd the case as pcr qgcnda and dccidcd issuc dcficicncy lcttcr to thc

for submission of the following information.

Technical dcscriptiondspccifications, p€rccntage composition @y wcight) of the products to bc cxportcd'
Detailcd manufacturing prccc$t along with technical justification for wastagcs claimed at cach stagc and cach of

rcquired in the manufacturing proccss.

Chemical name, Technical specifications of items proposcd to be imported.

Whcther the scrap generated in thc process is being reuscd or not. If not ttrc tcchnical justification for its non-usc

rc fumishcd. Ifthc scrap is being sold, the salc valudcommcrcial value may bc indicatcd.

) Matcrial balancc indicating calculative statement of the requirement of each of item for manufacture of each of export

No.:1ノ 18r87・ALC172014 Name:SPECIALIIY
YMERS PVroLD。 ,NO.1,
AVARANG

File:09/24/040/00068/AM15/
19,05.2014

: The commiffec considcrcd the casc as per agcnda and dccided to defcr tlte matter.

No/Date:9/87‐

1/2017

1.01.2018
|

File:01/87/050/00162/AM15/  1 File:07/24/040/00011/AM15ノ

1.01.2018

156/AM15/
File:01/87ノ050/00144/AM15ノ

The Committcc considercd thc casc and decidcd to tpproyc Adhoc Norml on ropcrt bulr bascd on

ofthc NC Mccting No.18/87‐ ALClr201l dated.05.08.2011回 L■ on the basis of∞mments ofDeptt.ofG&PC:

1. Villyl Acetatc MonomerVinyl Acetate Veova
Terpolymer Emulsion.
Solid Content of 56+l-2%q
(Dipicryl03vl6)

2. Veova 10

3.Hydroxy Ethyl Cellulosc

RA take rction er pcr Policy / Proccdurcl.
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3asc No.:10r14/87‐ ALC1/2014

山̈

Case No.:9/21787‐ ALC172014 Pmy Nama SANKHLA
NDUSTRIES, ｍ̈

しic.No/Date:0710105260

20.06.2014



Filc:30/24′040/0∞ 26/AM15ノFllc:01/87ノ050/00523/AM17ノ

Thc cominittec considtt the casc as per agenda and decided to Fefer the inatter to PC‐ 2 Segtton.

1.01.2018

PVC Cling Fitm

Antifog agent (Rikemal TBA-01)

RA teke rction er pcr Policy / Proccduro.

No.:22′32r87‐ALCl′2014 Name:PARADISE
YMERS LTD.,

of the NC Mecting No. l6lAMl6 dt. 28.08.2015 takcn on the basis of comments of Deptt. of C&PC :

No.:9′ 42燿 7‐ALC172014 Party Name:MRC ICLEAN
SYSl距
"IS PRIVATE LIMITED

No/Date:9/87‐

1ノ2017

1.01.2018

Fllc:01/87/050/00350/AM15/

ffi thc case as pcr agenda and decidcd issue dcficiency letlcr to the

for submission of the following information.

Technical dcscriptionJspccifications, pcr&ntage composition (by weight) of thc products to bc-oQort€d.

D€tailed manufactgringprcccss aloni with dhnical justification for wastages claimcd at cach stagc and cach of
ilerials re4uired in thc manufacturing process.

Chemical name, Technical specifications of items proposed to be imported'

Whether the scrap generated in the process is being reused or not. Ifnot the technical justification for its non-usc

fumishcd. If the scrap is being sold, the sale valuc,/commercial value may bc indicated.

Materialbalanccindicatingcalculativestatementoftherequlrernentofeachofitmforinanufacucofeachofexport

Export productis in the units ofSq m“
"and inportitems arc in the umts ok KGs.Expor itm weightin Kgs also

‖評
Udyog Bhawan,New Delhi

17.11.2014
Fllc:09/24/040/00439/AM15/

Case No.:24/47787‐ALC1/2014

1蒻Lぜ
Mcet No/Date:9/87‐

肛 C1/2017

31.01.2018

Strtur: Approvcd

|

HQ File:01/87/050/00448/AM15/ RLA Fllc
:25/24/040/00002/AM15/

Lic.No/Date:2510004377
28.11.2014
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こ CLAMAT10NS 用LClノ2017
,1.01.2018

Dcfcrrcd

」ic.No/Date:3010103090

13.08.2014

Thc Committee considcrcd the casc and decidcd to rpproyc Adhoc Normr on rcpcrt buk bascd on



: The Committcc considcrcd the casc as pcr agcnda and dccidcd to approvc Adhoc Norms as rmdcr:

EXPORT FEM QTY IMPORT「 EM QTY
PVC CONDuT FIttING 2tlMM COIJPLER 864.∞O kg PVC

COMPOUND
5823 kg

PVC CONDIIIT FIT「 ING ROIIND COVER LID 810.000 kg

PVC CONDuT F1lTING 20 MM STOP END
JINcrloN BOX 1814.4∞ kg

PVC CONDIIIT F1lTING 20 MM¨ uGH
JtINCr10N BOX 1094.400 kg

PVC CONDlnT FHTING 20 MM 3 WAY JLINCTION
BOX(E) 316.800 kg

PVC CONDIIIT FIT「 ING 20 MM 4 WAY JINCrloN
BOX 648.∞O kg

RA mey trke conrcqucntiel rction u pcr Policy / Procodure.

C8sc No。 :21r47r87‐ ALClノ2014「柵:躙 鵬鷲" 陸
HQ Flle:01/87′050/00445/AM15ノ RLA Fllc

:08/24/040/00376/AM15ノ

Lic.No/Date:0810134245

05.01.2015

ision : The Committec considercd the casc as per agenda and based on Norms Committce mceting No-l
ll20l2 datad 01.08.2012 thc following Adhoc Norms are approved.

I EXPORT ITEM I QTY I IMPORT MEM I QTY I

I I | 2. Pentacrithritol | 0.201 ks 
I

I I I s. ptttui.ennya'ia" J o.ztrE 
I

I I | 4. Benzoic Acid I o.rot te I

I I I s. Tolu.r" I o.rts tg Itttt-l

I 
RA may take consequentiel ection rs per Policy / ProcGdures. 

I

No.:22′47787‐

LC1/2014
Name:MACRO
,YMERSP.LTD.

ktnnruoEn alnrr

脚 霙:鰍囃躙m躙柵 i鳳珈

: Thc Committec considercd thc casc as per agenda and bascd on tcchnical commcnts of D/o
vidc OM No‐ 46011/2012009・ PC‐II dated 05。 H.2012 the followhg Adh∝ Norms arc approved.

Alkyd Resin F-4035 (6Gr/-27o Resin Contcnt)
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3. Phthalic Anhydride 0.187 kg

4. Ben20iC Acid 0.086 kg

5. Tolucnc 0.42 kg

RA nry tekc conrcqucntlrl rctlon er pcr Pollcy / Proccdurcr.

1.01.2018

File:01ノ 87/050/00191/AM16ノ

: The Committcc considercd thc casc as pcr agcnda and dccidcd issuc dcficic,ncy lettcr to thc
for submission of thc following information.

Technical descriptionVspecificationg pcrc€ntagc composition (by weight) ofthe products to bc cxportcd.
Dctailed manufacturing prcoosn along with tcchnical justification for wastages claimed at csch stagc urd each of

ials requircd in thc manufacturing proocss.
r) Chemical namc, Technical specifications of items proposcd to be imported.

Whether the scrap generated in the process is being reuscd or not. If not the technical justification for its non-usc
fumished. If the scrap is bcing sold, the sale value/commercial valuc may be indicated.
Material balancc indicating calculative statcment of the rcquirement of each of itcm for manufactuc of cach of cxport

YMERS PVr.LTD.,NO.1,

Fllo:01/87ノ050/00221/AM16/ Fllc:03/95/040/00014/AM16/

: Thc committcc considcrcd the casc as pcr agcnda and dccided to dcfcr thc matter.

Acrylic Polymers Emulsions with Solid Contcnts
47+lo/o

RA mry trkc coosequcntiel ection lr pcr Pollcy / Proccdurer.

|

Case No.:36r16787‐ALCl′2015 き嗅 y Name:ACG

…

APACK PVrLTD
Ⅵcct No/Date:9/87‐

軋 C1/2017
,1.01.2018

Strtur:
lpprovcd

HQ Fllo

:01/87/050/00159/AM16/

RLA Flle

103/94/040/00132/AM16/

しic.No/Date:0310796440

)4.06.2015

Decision: On the basis of earlier dccision taken in thc Norms Committee Mccting No. l/87-ALCll20l2 datrt
04.04.2012, following adhoc norms are epproved:

#*.^
ASHOK CHANDER B}.IATT

Foreign Trade Development Offher
Direduale General of Foreign Tra<le

Ministry of Comnerce & lndustry
Udyog Bhawan, New Delhi
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38Se No。 :21′13/87‐ALClr2015 Pmy Name:MRC ICLEAN
SYSTEMSPWAπ  LIMITED ｍ̈
じ A Fllc:09/24/040/0∞49/AM16/ しic.No/Date:0910062∞ 5

12.05.2015

12

Cnse No.:51′ 13/87¨ALC172015 Ⅵcet No/Date:9/87‐

軋 C1/2017
〕1.01.2018

引htus:

tpproved

しic.No/Date:0310796232

27.05.2015

「

DM     I QTY I   IMPORTrrEM   I QTY I
l kg



|

Film 2. Adhesive 444A 0.0230 kg

3.Adhesive CR 7103 0.0020 kg

4.PVC Resin 0.6496 kg

5. Plastici2短r 0.0431 kg

6.Pi8,lent 0.∞35 kg

7,PVC Stabilizer 0.0235 kg

8.PVC Processing Aid 0.0125 kg

9. Impact Modifier 0.0799 kg

10.Lubricants 0.lX196 kg

RA mry tekc conrcqucntlrl rction rs ocr Policy / Proccduror.

Name:METRO VALVES,
:C.T.BALAMURUG剌

No.:13′16/87‐ALCl′2015

File:01/87′050/00136/AM16/ File:32/24/040/000t19/AM16/ 10077568

Thc Committec considered the casc as pcr agenda and dccided that RA may call weight of ogort itcm and

give 5o/o wastage or as applied for by the authorization holdcr in thcir Advanced Authorization Import
description may bc changed as Polypropylcnc. Export itcm dcscription may bc changcd to *MV

Round Contrincr 250 ml with LID medc of Polypropylcnc"

RA mey tekc conrcqucntiel ection-rr, / Proccdurcc

No.:64/1t87-ALClt2OlS llParty Namc: VISION PRODUCTS

Fllc:01/87ノ050/00234/AM16/

The committee considered thc case as per agenda and decided to approve following ad-hoc norms:-

EXPORT ITEM QTY IMPORTITEM QIY
ALKYD RESIN VLK・
3080.Resin content 70% 21000 kg

1.田NTAERYTHRITOL 1743 kg

2.PH「HALIC AN― RIDE 1869 kg

RA mey tekc conrcqucntiel rction er pcr Policy / Procodurcr

No.:2716r87‐ ALC172015
TINGS(lNDIAI PRIVAπ

ntc :Otlazlos OlOOl2S t lilll't I lru,e nitc :02t24tm0100227 I lNll 4l

Thc Committce considered thc casc as pcr agcnda and dccided to reject the casc as thc firm has not rcplied

dcficiency letter issued to thcm

17 Cese No.:3/16/97-LLctDOts lrarty Name: WEILBLIRGER lMeet No/Date:9/87- llStatus:

CHANDER BHATT

漱意よ湧漱財DiredOrale Cenera1 01

蝋 聴醜鷺l冊

Page7 of108

14

Иcct No/Date:9/87Ⅲ

性 Clノ2017
,1.01.2018

ｄ

鶴
　
ＯＶ獅
中

Иcet No/Date:9/87¨

帆 C1/2017
,1.01.2018

ｄ

鶴
　
ＯＶ珈Ｗ

てLA Flle:34/24/04C1/00076/AM16′ Lic.No/Date:3410041344

)2.07.2015

16

Иect No/Date:9/87‐

也 C1/2017
31.01.2018

‥

“ｍ呻
しic.No/Date:0210205952

)6.07.2015



ノ

File:01/87′050/00126/AM16/

1.01.2018

Flle:02/24/040/00112/AM15ノ

Thc Commitcc considcrcd thc catlc as pcr agcnda and dccidcd to rcjcct thc culc as thc firm has not rcplicd
letter issued to them despitc repeatod reminders.

PRIVATE LIMIm lALC1/2017
1.01.2018

Fllc:31/83ノ040/00044/AM16/

The Committce considercd the casc as pcr agenda and decided to rcjcct thc casc as thc orport and import

19

Cage No.:41r287Ⅲ ALC1/2016 Pmy Name RAPD
ENGINEERINC CO.P.LTD.

Mcet No/Date:9/87‐

ALClノ2017

31.01.2018

Stetus:
lpprovcd

File:01/87/050/00043/AM17/ 11RLA File:05/24/040/002翻 月M16/11Lic.No/Date:0510395482
1.08.2015

On the basis of earlier decision taken in the Norms Committee Mecting No. 2/E7-ALCI/2011
5.04.201 l, following adhoc norms are epprovcd:

EXPORT ITEM QW IMPORT「 EM QTY
Powdcr Coating Rcsin. l kg 1. Epoxide Resin 0.2720 kg

2. Polyester Resin 0.2852 kg

3.Matt Hardener 0.∞62 kg

4. Hardner‐ TGIC 0.00`l kg

5.Titanium Dloxide 0.0841 kg

6. Bo田り1■ 0.鰤 l kg

7. Resinow Pv_38 oLcり liC P01ymery 0.0018 kg

RA mry teke conrcqucntirl rction rr pcr Policy / Proccdurcs.

1.01.2018

Flle:01/87ノ050/00264/AM16ノ

The committce considered thc casc as pcr agenda and dccided to defcr thc mattcr.

1.01.2018

No.:21r20r87■ LClr2015

File:01/87/050/00265/AM16/ No/Date:3410041498Flle:34/24/040/00159/AM16/

棚 服:鮒離躙
Ⅲ
鵬 柵 聰i鰈

30ATINGS(lNDIAJ PRIVAπ
しIM11lED

Reltted

しic.No/Date:0210205949

%。07.2015

Case No.:30/18/87‐ ALClノ2015 ‥

ｄ

ｍ

呻

HQ Fll● :01/87/050/00200/AM16ノ しic]ヽo/Date:3110065581

)4.08.2015

20

38Se No。 :20720r87‐ ALClノ2015 Party Name:GUJARAT FLUORO
DHEルnCALS LTD 師̈

HQ こLA Flle:34/24/040/00158/AM16/ LicoNo/Date:3410041497

Э9.09.2015



: The committec considcred thc casc as Dcr agcnda and dccidcd to defer thc mattcr.

Name:DHARIYAL
YMERS PVr.LTD.

Fllc:01/87ノ050/00161/AM18ノ Fllc:08/24/040/00197/AM16ノ

No.:10働 2787‐ALCl′2017

Flle:08/24/040/00198/AM16/

Thc Commitrec considcred thc casc as pcr agcnda and dccidcd issuc dcficicncy lcttcr to thc
for zubmission of thc following information.

Technical descriptionVspccifications, percentage composition (by weight) of the products to be oportcd.
Detailed manufacturing prcqess along with technical justification for wastagcs claimcd at cach stage and cach of

requircd in thc manufacturing proccss.

Chemical name, Technical specifications of items proposcd to bc imported.
Whethcr thc scrap generatcd in the proccss is being reused or not. Ifnot thc technical justification for its non-use
fumished. Ifthe scrap is being sold, the salc value/commercial value may be indicated.
Material balance indicating calculativc statcmcnt of thc rcquiruneirt of each of itcm for manufactuc of cach of cxport

1.01.2018

0136110

The Commitcc considered thc casc as pcr agenda and dccidcd issuc deficiency l€fi€r to Olc
for submission of the following information.

Technical descriptionVspccifications, pcrcentage composition (by weight) ofthe products to bc cxportcd.
) Dctailcd manufacturing prcccss along with technical justification for wastagcs claimed at cach stagc and each of

requircd in the manufacturing proccss.

) Chcmical nane, Technical spccifications of items proposcd to bc importcd.
l) Whether the scrap generated in the proccss is being reused or not. If not the technical justification for its non-usc

fumished. If thc scrap is bcing sol( thc salc value/commcrcial valuc may bc indicated.
Material balancc indicating calculativc statdnent of thc requircrncnt of each of itcm for manufacturc of cach of orport

IHQ File:01/87/050/00162/AM18ノ

File:01ノ 87/050/∞ 163/AM18ノ  IRLA Fllc:08/24/040/00199/AM16/

1.01.2018

Thc Commitcc considcrcd thc casc as pcr agcnda and dccided issuc dcficicncy lcttcr to thc orthorisstion
for submission ofthe following information.

Technical descriptionJspecifications, perccntage composition (by weight) of the produc{s to bc cxportcd.
Detailed manufacturing prcccss along with tcchnical justification for wastagcs claimed at cach stagc and each of

ials requircd in the manufacturing process.

Chcmical namc, Technical specifications of items proposed to be imported.
Whethcr the scrap generated in the process is being reuscd or not. If not the technical justification for its non-usc
furnishcd. Ifthc scrap is bcing sol4 thc salc valucy'commcrcial valuc may bc indicatcd.

棚 服 :鵬躙躙
Mi呪
%」調器鴛iじ鍬:W
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Cnse No.:1042/87‐ ALClr2017 Itetur:
Dcfcrrcd

Party Name:DHARIYAL
Ю LYMERSPVr.LTD.

И∝tNo/Date:9/87‐

帆 Clノ2017
,1.01.2018

Itetur:
)cfcrrcd

LicoNo/Date:0810136111

24.09.2015

rroduct-
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P錮りName:AC DERCO
BELTING(INDlA)PVr.LTD.,

Fitc :01/8?/05 0100359 I AMIT I I lru,e ritc :05 D3 lm0lm262l lJ[,l6l

Thc Commitcc considcrcd thc casc and decided to rcfcr thc mascr to DIPP.

Material balancc indicating calculativc statcmcnt of thc requirc,mcnt of cach of itcrr for manufacturc of cach of export

舗

Ｆ

Ｌ

階

Ｌ

¨脇ALC1/2015[鮮蒻 破_ Meet No/Date:9/87‐ALC1/2017
31.01.2018 師̈

ytlf当螢_=ヒ■_1宣Ψttl窒里Lic.No/Date:021020626910.11.2015

Declrlon: The committec considcred thc casc as pcr agenda and decided to defcr the maser.

No.:46J21787‐ ALClr2015 1Pl雌 y Namα ARVIND LIMIm Vect No/Date:9/87‐
tC1/2017
〕1.01.2018

ｄ
“
”

珈
中

鵬跳5υ00328/AM附 lk_22型
Lic.No/Date:0810136502
10.11.2015

)n : The Committee considered the casc as pcr agenda and aftcr taking clue from SION-A1037,

to approvc Adhoc Norms as under:

EXPORT ITEM QTY IMPORTITEM QTY
Fiber  Glass  Reinforced
Products

l kg l. Unsssrstcd Polycstcr Resin 0.295 kg

2. Glass Fiber Rovings and Multiardal
Fabric of Glass Roving

0.315

3. Antimony Trioxide 0.01089

4. Decabromodiphenyl Oxide 0.01056

5.Titanium Dloxide 0.0033

RA mry tekc conrequontlrl ection u por Pollcy / Proccdures.

1.01.2018

Fllc:01/87ノ050/00302/AM16/

The committee considered the case as per and d∝ ided to defer the inatter.

RLA File:12/24/040/00004/AM16/

29

Casc No。 :lr2/87‐ ALClr2016 Parey Namc:FPIINDUSTRIES
PRIVATE LIMITED

Mcet No/Date:9/87‐

ALClノ2017

31.01.2018

Status:

DeFerred

HQ Flle:01/87ノ050/00003/AM17′ こ A Fllc:31/83/040/00109/AM16/ Lic.No/Date:3110065773

Page l0 of 108

3■ se No.:26r14787‐ ALClr2016 yect No/Datc:9/87‐

也 C1/2017
31.01.2018 山̈
」ic』 oヾЛDηttD:0510395845

)3.10.2015

33Se No.:20ノ21r87‐ALClノ2015 Party Name:INDICA
30NVEYORS LIMITED 山̈

しic.No/Datc:1210009514

24.11.2015



The committcc considcred thc casc as and decidcd to defer thc matter.

No.31α lr87‐ALC12016 ‖PmyName ACG      IIMttNo/Datcツ 87‐
ACK PVrLTD   IIALC1/2017

1.01.2018

: The Committee considered thc casc as per agcnda and decided to approvc Adhoc Norms as rmdcr:

RA mry trkc conrcqucntiel rction er pcr Pollcy / Procodura.

|

|

Name:ASHLAND INDIA
Att LIMITED

Flle:01/87/050/00367/AM16/

Thc Committec obscwed Orat party has not rcplied to DL iszued to thcrn and decidcd that ftrm may
email and by hard copy ofletter

No.:5r22r87¨ ALC1/2015

Fllo:01/87/050/00338/AM16/

Name:WEILBURGER
lTINGS(INDIA)PRIVAπ

RLA Fllc:02/24/040/00009/AM16/
12.01.2016

8 The COmmm"obscrved that p劉 町 haS not replied to DL issued to thenl and dccided that Fm may be

cmail and by hard copy ofictter

1.01.2018

Lic.No/Date:1310048095
13.01.2016

: Thc Committce considcrcd the casc as pcr agcnda and dccidcd to approvc Adhoc Norms as undcr:

1.PVC RESIN B‐ 60(Suspension

GradcD

PLAS■C SHEETS WPC

2.PVC PROCESSING AID LP¨ 90

3.PVC STABLIZER

Page 11 ofl0t

Case No。 :13′1/87‐ALC1/2016 Иect No/Date:9/87‐

也 Clノ2017
,1.01.2018 師̈

Fllo LicoNo/Date:0310800626

)3.12.2015

)2

Иcet No/Date:9/87‐

嘔 C1/2017
〕1.01.2018 ｍ̈
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RA nry trkc conrcqucotirl rcdon u pcr Pollcy / Procodurs.

No.:4/22/87‐ ALC12015

File:01ノ 87/050/00337/AM16ノ

The Committec observed that pafiy has not replied to DL issucd to them and dccided that firm may
mrnq{!yl!L__

CHANDER 31:バπ
Foreign Trade Development Ofiicer
Diredorale General of Foreign Trade
Ministry of Commerce & lndustry

Udyog Bhawan, New Delhi

:mCS(INDIAI PRIVATE
1.01.2018

File:02/24/040/00017/AM15/

L_____一一一三匝
"……リム~μ………▼

」1猟Мi猫τ
5「Q ΠL Юν87/050/00351/AM耐 ‖RLA RL B鵬 3Ю40/Om5C1/AMl″ 陣 cNoD山 31Ю

“

5872

The Conmi仙
"obscrved that pa“

y has not R■ lied to DL issued to them and decided that tt may be

No.:18722787‐ ALCir2015

1.01.2018

Name:GARIB NAWAZ

1.01.2018

No.:1ノ 4r87‐ALC1/2016

18.01.2016

Flle:01/87/050/00057/AM17/

: Thc Committcc considcrcd thc casc as pcr agcnda and dccidcd to approvc Adhoc Norms as rmda:

EXPORT ITEM QTY
1.ARICLES MADE OF POLYPROPYLENE(PP MF Y趨 ,ARTIFICIAL
HAIR&HAIR ACCESSORIES,YAKI YARN,YAKI WE鴫 14545JttЮ kg

2.HIGH HEAT MtLTIFII舶山CNT YARN(MADE FROM PET&PBT) 910.000 kE

3.ARTICLES MADE OF PET,PEB&ABS. 27281XX)kE

4.HIGH HEAT MLLHFILAMENT YARN. 910.000 kg

5.ARICLES MADE OF PET&PBT ALLOY. 6364側 kg

Page 12 of108

5.CALCItM CARBONATE 4312.5 Kg

〕4

Cecc

ｍ̈
じic.No/Date:0210206448

14.01.2016

軸̈
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|

|

|

10.COLOUR MASTER BATCH 124.4 LE

11.SPIN FINISH OL 4,4 Lg

12.PET‐ PBT&FR 9123崚

13.COLOUR MASTER BATCH. 41S LE

14.SPIN FINISH OL 1.660 LE

15.PET 45575崚

16.PBT 1823Ю kg

17.COLOUR MASTER BATCH 290.O kg

18.SPIN FNSH OL 1■602 kE

RA mry teke conrcqucntlrl rctlon er pcr Policy / Proccdurcr.

INDIA PVr.LD.,

HQ File:01′ 87ノ050/00253/AM17ノ

On the basis of carlier decigon den in thc Norms Comalittec Mccting No。 lα87‐ALClr2016
.2017, following adhoc norms arc rpprovcd:

Polyamide Resin

Resin content 100%

cRAYAMID 21/CRAYAMID 3)

RA mry trke conscquentirl ection rr / Proccdurcs.

Case No.:39r1787‐ ALC12016 Party Name:SWASπ K
POLYMERS

Mcct No/Date:9/87‐

ALC1/2017
31.01.2018 師̈

Flle:01′ 87/050/00393/AM16ノ

障
AШ∝
“
2佃α∞
"2/AMll [fiJlllilil1110397369

Decision3 1he COnmittec observed that pa均 /haS■Otreplied to DL issued to them and decided that Fm may be

reminded by po盤

1.01.2018

Flle:03/95/04(ソ 00780/AM16/File:01ノ 87/050/00141/AM17ノ

: The Committcc considard thc casc as pcr agenda and dccided to approvc Adhoc Norns as rmder:

PVC  COMPOUND  (COMMERCIAL
GRADE)

Page 13 of lOt

９

・

3■ se No.:29r8/87‐ALC12016 Party Name:WELSET PLAST
3XTRUSIONS PVr.LTD.

Itrtur:
lpprovcd

Lic.No/Date:0310801957

22.01.2016

Decisi

∞０
，
０
蛇

０
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3.CALCItM STEARATE
viz STABILIZER

612 kg

4.LllBШOい

『

OTHER
POLYETHERS

408 kg

RA mry trkc conrcqucntiel ection er pcr Pollcy / Procodurcs.

No.:3311187-ALCln0rc llpartyNanrc:SRFLIMITED llttlectNolOatc:9187-

Fllo:01/87/050/00035/AM17/ IRLA File:04/24/040/00222/AM16/ILic.No/Date:0410161554

Thc Committcc obscrvcd Orat parry has not replicd to DL issucd to thcm and dccided that firm may bc

1.01.2018

Fllc:05/23/040/00405/AM16/Fllc:01/87ノ050/00343/AM16′

Thc Committec considered the casc as per agenda and decidcd issuc deficiency letter to thc
for submission ofthe following hfomation.

Technical descriptionVspecificationg p€rc€ntagc composition @y wcight) of the products to bc otportcd.

) Detailcd manufacnrring pfirccss along with tcchnical justification for wastagcs claimcd at cach sagc md cach of
requircd in the manufacturing process.

Chemical namc, Technical spccifications of items proposcd to be imported.
Whether thc scrap generated in tlte proccss is being rcused or not. Ifnot th€ technical justification for its non-usc

rfumished. Ifthe scrap is bcing sold, the sale value/commercial valuc may bc indicated.

Material balance indicating calculative statcment of the requirement of cach of item for manufacttre of each of export

O Separ“c calculation forη PE and PVC

No。 :51r21慇7‐ALC1/2015
K.C.P.PACKKAGINGS LIMπ D,

31.01.2018

RLA File :32t24104010N36/AMl 6/ 
|

ne cOmmi機澪 considered the casc as per agenda and d∝ ided issue derlciency lctter to the
for submission ofthe following infonnatio■ .

) Tcchnical dcscriptiondspccifications, pcrc€ntagc composition (by wcight) ofthc products to bc cxportcd.

) Detailed manufacturing prrcess along with tcchnical justification for wastagcs claimed at csch stagc and cach of
re4uircd in thc manufacturing process.

Chemical name, Technical spccifications of items proposcd to bo importcd.

Whether thc scrap generated in the proccss is bcing reuscd or not. Ifnot the technicaljustification for its non-usc

furnished. If the scrap is being sol4 thc salc valudcommercial value may be indicated.

Material balancc indicating calculative shtemcnt of tlte rcquircment of cach of ircm for manufactuc of cach of ogort

File:01/87ノ050/00333/AM16/

Page 14 of108
ASHOK CHANDER B師

10

Itrtur:
Dcfcrrcd

3■ se No.:10r22787‐ ALC1/2015 Party Namc:ALP OVERSEAS
PV「.LD.

itrtur:
Dcfcrrcd

しic.No/Date:0510397450

31.02.2016
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No.:13′13/87‐ALClr2016 Nante:KKALPANA     I No/Date:9/87‐

KINDI⇒ LIMIm,|
1.01.2018

/2017

Flle:01/87ノ050/00288/AM17/

No.:51′13/87‐ALClr2016 Name:POLYFILL
IES PVr LTD

No.:14rer87‐ ALC12016 Name:EXPANDED No/Date:9/87‐

POLYMER SYSTEMS PV「.LTD 1′2017

1.01.2018

RLA Fllc:03/94/040/00903/AM16/

: The Committee considered the case as per agenda and dccided issuc deficiency lcttcr to thc
for submission of the following information.

Technical descriptionVspecifications, p€rc€ntagc composition @y wcight) of thc products to bc oportcd.
Dctailcd manufac面 ng proccss along with tcchnical justiflcation for wastagcs claimcd at cach山唱c and Cach of

訛脳霙:記譜躙躙
M呪
1縄蝙 ,嚇棚ツ

The Committec hcard thc rcprcscntativc of thc firm Shri. R. K. Kothari, Dircctor during Pcrsonal
and bascd on thc discussioq the Committee decided to approvc following ad-hoc norms with 2% wastage:-

EXPORT ITEM Q貿 IMPORT「 EM QTY

Semi Conducting Compound-
Thcrmosct

200ヽrr 1.Ethylene Butyl Acrylate(EBA)Cop01ymer
Grade:Lo叩 17 BA 07 N,Lucalen A27∞ ユ
EBA PA 1770

126M 「

2.Carbon Black 70M「

3.Antioxidant 4Mr

4. 2.5 Bis (tert-Butyle peroxy )-2.5 Dimcthyle
hexane Grade: Trigonox l0l/Luperox l0l 4M「

RA mey trkc conrcqucntirl ectlon ru pcr Pollcy / Proccdurcc

31.01.2018

3410C141914

: Thc Commincc considcred thc casc as pcr agcnda and decided to approvc Adhoc Norms with2o/o

POLY ISO BtrIYLENE COMPOtIND

RA mry trkc conrcqucntlel ectlon er pcr Pollcy / Procoduro.

Page 15 of108

“祠
珈
ロ

じ A File:03/94/040/00956/AM16/ しic.No/Dm:0310802654
16.02.2016
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rcquircd in thc manufacturing prooess.

)ChemiCal name,T∝ hnical sp∝ ifications ofitems proposed to be impo嗣 .

Whctha thc scrap gcncratcd in thc proccss is bcing rcuscd or not If not thc tcchnical justification for its non-usc
furnishcd. If the scrap is bcing sold, thc salc value/commcrcial valuc may bc indicatcd.
Mat€rial balancc indicating calculativc statcfircnt of thc rcquircmcnt of cach of itcrn for manufacturc of cach of oport

Case No.:3r22r87¨ALC1/2015

File:01/87/050/00336/AM16/

8 The COmmim3 0bserved that patt has■ ot replied to DL issued to them and dccided that im may

T10NS mⅧ)IAD LIMrrED IALClr2017
1.01.2018

Flle:01/87/050/00030/AM17ノ  |IRLA Flle:03/95/040/00954/AM16/

: The Committcc considcrcd thc casc as pcr agenda and dccided issuc deficicncy lettcr to thc
for submission of thc following information.

) Technical desoiptionVspccifications, perccntage composition (by wcight) of the products to b€ €xportcd.

) Detsiled manufacturing prcocss along with tcchnicd justification for wastages claimcd at cach stage and cach of
requircd in thc manufacturing proccss.

Chemical name, Technical specifications of items proposcd to be importcd.
Whether the scrap gencrated in the process is being reused or not. Ifnot the tcchnicaljustification for its non-usc

furnished. If the scrap is being sold, the sale valudcommacial value may be indicated.

Material balance indicating calculativc statcmcnt of thc requircment of each of item for manufacturc of cach of cxport

Name:KLJPOLYMERS&

:01/87/050/00042/AM17ノ

Oecision: On the basis of carlicr decision talccn in thc Norms Commitcc Mccting No. 48Ut7'ALCI/2011

29.02.2012,commitee d∝ idod to appЮ ve fonowing adhoc noms:‐

l. Styrcnc butadicnc Styrcne (Oil Extcodd)Elastomer Compound

3.Poly崎鴨nc Granules(HIPS)

ASHOK CHANDER Ь,IA百

16

Party Name:StIPREME
ITROCHEM LTD。 ,

Иect No/Date:9/87‐

帆 C1/2017
,1.01.2018

Strtur:
lhfcrrcd

じ A Fllc:03/95/040/00947/AM16/ Lic.No/Date:0310803047

)4.03.2016

,7

33Se No.:28r2/87‐ ALClr2016 Itetur:
Dcfcrrcd

しic.No/Date:0310803100

)7.03.2016
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RA nry tekc conrcquontirl ection u pcr Policy / Proccdura.

File:01ノ 87′050/00359/AM16ノ File:03/95/040/00592/AM16ノ

h Committce observed that paゥ has■ Otreplied to DL isstt to thetn and decidd thatttm may bc

」四 1_
File:01/87′050/00007/AM17ノ

:The Committec observed that ptt haS■ Otreplied to DL issued to theln and decided that Fm may be

No.:ar87‐ALC12016   PartyNamc Ⅵ SENINDUSTRIES

1.01.2018

File:01/87/050/00008/AM17/

11.03.2016

8 The Committec observed that patt has notreplied to DL issued to them and decided that Frm may be

Fllc:01/87ノ050/00009/AM17/

Thc Commitcc obscrved that party has not rcplicd to DL issucd to thcm and decidcd that firm may bc

1.01.2018

11.03.2016

11.03.2016

The Commitce obscrvcd that party has not rcplicd to DL issued to thcm and dccidcd that firm may bc

1.01.2018

1.01.2018

棚 朧 鮒 囃躙M躙棚蹟嚇鰈

Page 17 of108

`9

Case No.:512r87‐ ALC17201` ucct No/Date:9/87‐

帆 C1/2017

'1.01.2018

ｍ̈
tLA Fllc:03/95ノ040/OC1263/AM16/ LicoNo/Dm:0310803206

10.03.2016

軸̈
RLA File:03/95/040/00334/AM16/

Case No.:34r13787‐ ALClr2016 Party Name:ⅥSEN INDUSTRIES
LIMIπD

И∝tNo/Date:9/87・

吐 C1/2017

'1.01.2018

師̈
‐IQ Fllo:01ノ87/050/00309/AM17ノ tLA Fllc:03/95/040/00899/AM15ノ

3■se No.:6rl′ 87‐ALClr2016 Darty Name:VISEN INDUSTRIES

,IMITED 師̈
Lic.No/Date:0310803332

15.03.2016
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Fllo:01ノ 87ノ050/00137/AM17ノ

Thc Committcc obscrvcd that party has not rcplied to DL issucd to thcm and dccided rhat firm may be

1.01.2018

File:01/87ノ050/00133/AM17/

The Committcc heard the reprcscntative of the firm Shri. R K. Kothari, Director during pcrsonal Hearir
and bascd on the discussioq thc Committcc dccidcd to approvc following ad-hoc norms x,ith 2Zo wastagc:-

Scuri Conducting Compound-
Thermoset

1.Ethylene Butyl Attlatc(EB→ Cop01ymer
Cradc:Low117 BA 07ヽL Ltten A2700 M,
EBA PA 1770

4. 2.5 Bis (tert-Butyle peroxy )-2.5 Dimethyle
hexurc Grade : Trigonox l0l/ Lupcrox l0l

RA mry tekc rctlon rs pcr Pollcy / Proccdurcr

Name:D.R COATSINK&

1.01.2018

h Commitec observed thatpatt has■ otreplied to DL issued to them and decided that Frm may be

1.01.2018

Fllo:01/87/050/00SCD/AM17/ File:05/23′040/00563/AM16/

The Commifiec considered the casc and decided to rcfer the mattsr to DIPP.

Name:D.R COATSINK&

1.01.2018

Fllc:01/87ノ050/00252/AM17/ Fllc:03/94/040/01084/AM16/

cision: The Committee obs€rved that party has not replied to DL issued to them and decided that firm may be
inded by post.

石 4轟 矯 総 BIHATT

脇 服 :鰍躙躙
Mitt」棚器鷺l思器ツ

Page lE of lOt

RLA RL Ю3″5/04∽鯰62/AMlα
騰 渕 貯

Ю鋭°803"1

38Se No.:13/387‐ ALC1/2016

軸̈
IQ File:01ノ 87/050/00125/AM17/ tLA File:03/94/040/00871/AM16/ しic.No/Date:0310803607

29.03.2016

57

Case No.:107r1518■ ALC1/2016 Darty Name:KLJPOLYMERS&

3HEMICALS LD 師̈
Lic.No/Date:0510398095

'1.03.2016



%

AM17/   11:52124/040/0∞ 80/AM16/   ‖06.04.2016

31.01.2018

' 1tr. gsmrnificc considcrcd thc casc as pcr agcnda and aftcr raking cuc from SION-H-213,
to approvc Adhoc Norms as udcr:

POLYESTER
METALLIZED
FILM 2.ALIIMINItIM WIRE 99.990/0

3.INDUCTION/EVAPORAT10N
BOAT

RA mry trkc conrcqucntirl rction u pcr Policy / Proccdurct.

1.01.2018

File:01/87/050/00172/AM17ノ

The Committce obscrvcd that party has not rcplied to DL issucd to thcm and dccided that firm may bc

'3se No.:6178187‐

ALC1/2016 Party Name:VISION PRODUCTS

(P)LTD

Mcet No/Date:9/87‐

ALC1/2017
31.01.2018 ｍ̈

1 HQ File:01ノ 87′050/00173/AM17ノ じ A File:34/24/040/003CD4/AM16/ Lic.No/Date:3410042072
15.04.2016

Decision:The Committec observed that pl崚 ′has■ otreplied to DL issued to them and decided■ 威 Flm may be

leminded by post.

No.:62r887… ALC1/201`

File:01/87/050/00174/AM17/ File:34/24/040/00305/AM16/ LicoNo/Date:3410042071

15.04.2016

Thc Commitcc obscrved that party h8s not rcplicd to DL issucd to th€m and decided that firn may bc

1.01.2018

CHANDER BilATT
Page 19 of108

50

3ase No.:60/8r87‐ ALC1/2016 Darty Name:VIS10N PRODUCyrS

iD LD 山̈
てLA File:34/24/040/00302/AM16/ Lic.No/Date:3410042073

15.04.2016

,2

Party Namc:VISION PRODUCrS

P)LD
颯cet No/Date:9/87‐

虹 C1/2017

'1.01.2018

山̈
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Lic,No/Date:5210041865File:5224/040/Om05/AM17ノFile:01ノ 87ノ050/00168/AM17ノ

:: The Committee considercd thc casc and decided to dcfer the casc.

Nttnc:(卜 H LIZ INDIA   llMcet No/Date:9/87‐
ATE LIMITED

File:03/94′040/00023/AM17ノ No/Date:0310804161

The Committee obscrved that party has not rcplied to DL issucd to them and decidcd that firm may be

se No.:2rSr87‐ALC1/2016 Namc: TIIEDHARAMSI 
I
No/Date:9/87‐

1/2017

1.01.2018

Flle:01/87ノ050/00079/AM17/ RLA Fllo:03/95/040/00059/AM17′ ILic.No/Date:0310804290

lp910,12り ,  __
: The Committee observed that party has not replied to DL issued to thcm and decided that firm may be

by post

The Committec obscrved that patt has notreplied to DL issued to them and decided that fm may be
inded by po史

珈 霙:鰍躙躙
M面盤γ」酬蹟鷺

&1“u期

Party Name:PORUS         I
LABORATORIES PV「 LηD  I

1.01.2018

File:01ノ 87ノ050/00212/AM17ノ Fllo:09/24/040/00016/AM17/ ,No/Date:0910063563

No/Date:9/87‐     |
1/2017             1
1.01.2018             :

c.No/Date:0310804488  1
.05.2016              1

No。 :17/1187‐ALClr2016

:0tl87l050t0fi2sslLtlt7t ll:03/9al0a0/00087ltMr7l

: The Committcc considcrcd thc casc as pcr agcnda and aftcr taking cuc from SION-A2855,
ided to approve Adhoc Norms as under:

1.PPFILM σ5 MICRON+ノ ‐【ルoSELF ADHESIVE FILM (160
GSM+ノ ‐ 100/0)ⅥⅢ
ADHESIVE     COAnG
WEIGHr OG 20 CSM PER
SQM

2.SLICON COATED PAPER(65 GSM+ノ ‐

RA mey trkc contcqucntirl rctlon er pcr Policy / Procodura.

Name:SRF LIMITED

Page 20 of108

,4

0■se No.:16111/87‐ ALClr2016

師̈
HQ File:01ノ 87/050/00254/AM17/

山̈

56

3■ se No.:37r9/87‐ALC172016

師̈
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肛 C1/2017
31.01.2018

Deferred

IIQ File:01/87/050/00143/AM17ノ RLA File:04/24/040/00015/AM17/ Lic.No/Dm:0410161895
10.05.2016

Decおion8 The Commitec observed that patt has notreplied to DL issued to them and decid“ thatttm may be
remmded by post.

No。 :173/87‐ ALClr2016

File:01/87ノ050/00113/AM17/

1.01.2018

Flle:02/24/040/00022/AM17ノ

Thc Commitcc considercd thc casc as pcr agcnda ud dccided issuc deficicncy lcttcr to the
for submission of thc following information.

Technical descriptionJspocifications, pcr€entage composition (by wcight) of the products to bc oeortcd.
) Dctsilcd manufacturing prcoess along with tcchnical justification for wastagcs claimed at each stagc and cach of

ials requircd in thc manufacturing proccss.

Chemical name, Tcchnical specifications of items proposed to be importcd.
Whcther the scrap gcnerated in the process is bcing reused or not. Ifnot the technicaljustification for its non-use
fumished. If the scrap is being sold, thc sale value,/commercial value may be indicated.
Material balancc indic*ing calculative statcment of thc requircmcnt of cach of itcm for manufacturc of cach of orport

Filc :01/87/05 0l 001 l4l AMIT I i IRLA File :021241M010o0241 ll]oll7 I
1.01.2018

: Thc Committcc considerpd the GasG as pcr agcnda and dccided issuc dcficicncy lcttcr to thc
for submission ofthe following information.

Tcchnical descriptionVspecifications, pcrc€ntage composition (by weight) ofthe products to bc o(portcd.
Detailcd manufacturing prccess along with technical justification for wastages claimed at cach stagc and cach of

requircd in the manufacturing process.

Chemical name, Technical specifications of items proposed to bc imported.
Whether the scrap generated in thc process is bcing reused or not. Ifnot thc tcchnicaljustification for its non-use

furnished. If the scrap is bcing sol4 the salc value/commercial value may be indicated.
Material balancc indicating calculative statement ofthe requirement ofeach ofitem for rnanufac● I■ ofcach ofexp“

No.:13715r87‐ALClr2016 Party Name:PLASl田NE
POLVTILMS LTD.

Mcet No/Date:9/87¨

位 C1/2017

31.01.2018

Strtur: Approvcd

「IQ File
101/87/050/00525/AM17ノ

RLA File

:37/24/040/00001/AM17ノ

Lic.No/Date:3710002644

24.05.2016

Decision 3 The Committec considered the casc as per agenda and d∝ idedto appЮve Adhoc Noms as under

l  EXPORT「 1整   1 皇
=三
 1  型聖聖 聖聖聖  1  皇

=  |
Page2l of108
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Party Name:WACKER
嘔 ‐ 0想 K CHEMICALS PVr
しD

Itrtur:
)cfcrrcd

Lic.No/Date:0210206703

19.05.2016

70

Case No。 :2/8/87■ LClr201` Party Name:WACKER
嘔 TROARK CHEMICALS PVr
し
"

Itrtuc:
Dcfcrrcd

Lic.No/Date:0210206704

19,05.2016
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PP Woven Sacks without Lincr
(Actual content of PP Woven
Fabrics -390 IvlT, PP Granules -
25 MT, Narrow weaving fabrics
for Tapc -85 MT)

500.000ヽごT l. Polypropylcnc Wovcn
Fabrics

397.800M 「

2.PP Cmnules(for the

manufacming OfPP Yam ibr
StitchinD

26.250M 「

3. Narrow weaving fabrics
for Tapc

89.250M 「

RA mey teke conrcqucnthl rctlon u pcr Pollcy / Proccdurcr.

No.:19r15/87‐ ALCl′2016 Name:MACRO
YMERS P.LD.

No/Date:9/87¨ALC1/2017
1.01.2018

14/AM16/:01/87ノ050/00412/AM17ノ

: The Commitec considcrcd the casc as pcr agcnda and bascd on tcchnical commcnts of D/o C&FC
vide OM No‐ 46011/20/2009‐ PC‐II dated 01.06.2015 the followmg Adhoc Noms are approved.

Alkyd Resin C 1032 ● esin
cOment ω 4/‐2り

RA mey trkc ection rr pcr Policy / Proccduro.

No.:20r15/87‐ ALClr2016 Party Name:MACRO
POLYMERS P.LD.

1.01.2018

10138031

13/AM17/

: The Committcc considacd thc casc as per agcnda and bascd on tcchnical commcnts of D/o C&PC

vide OM No-4601ll20/2009-PC-II dated 13.02.2012 thc following Adhoc Norms are approved.

Alkyd Resin‐ S‐5060(801/・2%Resh
Content)

0.114 kg

RA mey teke conscqucnthl rction er pcr Policy / Proccduro.

No.:21′ 15/87‐ALClr2016

Page 22 of108
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M面町蹴躙憾思鯖
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! Thc Commincc considcrcd thc casc as pcr agcnda and bascd on tcchnical commcnts of D/o
vide OM No46C11120/2∝ り‐PCII dated 03.02.2012 the followhg Adhoc Norms are approved.

Alkyd Resin‐ S‐5060(&トノ‐2%Resin
Contenth

0.115 kg

RA nry tekc conrcqucntiel tctlon rr pcr Pollcy / Procrdura.

3 The Committec considcrcd thc casc as pcr agenda and bascd on tcchnicd commatts of D/o
vidc OM No・46C111/20/2CD9‐ PC‐II dated 12.08.2013 the followlng Adh∝ Norms arc approved.

Alkyd Resh C‐ 1031(801/‐ 2%RcJn
Content)

RA nry trkc conrcqucnthl ectlon u pcr Pollcy / Prcccdura.

YMERS P.L".

: Thc Committce considered thc casc as pcr agenda and bascd on tcchnical commcnts of D/o
vide OM No‐ 46011/20/2009‐ PC‐II dated 03.02.2012 the following Adhoc Norms are approved。

Alkyd Resin‐ S¨5060(804/‐ 2%Rcsin
ContentD

0。 114 kg

RA mry trkc conrcqucntirl ection er pcr Pollcy / Procodurcr.

訛鷹翼:鰍職語1嘉
MnistryI柵

,鷺鳥思鍬ツ
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: Thc Committcc considcrcd thc casc as pcr agenda and based on tcchnical commcnts of D/o
vide OM No46011/20/2009‐ PC‐II dated 01.06.2015 the following Adhoc Norms are approved.

Alkyd Redn C 1032(Redn
coment 60 1/‐ 2釣

RA tekc conrcqucntiel rction er / Proccdurcs.

No.:27r15/87‐ ALC172016

: Thc Committce considcrcd the casc as pcr agcnda and bascd on tcchnicd commcnts of D/o @,FC
vide OM No46011/20/2α り‐PC‐II dated 12.08.2013 the following Adh∝ Norms are approved.

Alkyd Resin C・ 1031(801/・ 2%Resin
Content)

RA mry tekc conrcquontlel rctlon rr por Pollcy / Procodurcl

:01/87ノ050/00421/AM17/
LicoNo/Date:0810138038

: Thc Committcc considercd thc casc as pcr agarda and bascd on tcchnical commcnts of D/o C&PC fumishcd
OM No46011/20/2009‐PC‐II dated 04.02.201S the fbllowlng Adhoc Nonns arc approved.

Resin CA-3045 (60j l-2o/o Resin
Content)

RA mey tekc conrcquontlel rction u pcr Pollcy / Proccduro*

Page 24 of108
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ビ:i翌TT FttζΨ
冊 受

"“

2響 17 膿力‰・・型lz l躍搬
爛
ツTT

1精
器R:端

EXPORT ITEM QTY IMPORT HEM QTY
Alkyd Resin‐ S¨5060 (804/¨20/O Resin

Content)

l kg 1.Distimed Ftt Acid 0.“ω kg

2. Phthalic Anhydride 0.238 kg

3. Pentaerithritol 0.0770 kg

4. Glyccrine 0.114 kg

5.Minerd Tupentine Oil 0.21 kg

RA mey trkc conrcqucnthl ectlon er pcr Pollcy / Procrdurcr.

Case No.:37ノ 14/87■LClr2016 Party Name:NAVRATAN
SPECIALTY CHEMICALS LLP

Mcet No/Date:9/87‐

軋 C1/2017
〕1.01.2018 1柵

h

「IQ Fllc:01ノ87ノ050/003711/AM17ノ

翌 _r空
0/0008翌7 m"Ю 61

Decision: The Committec observcd that party has not replied to DL issued to them urd decided that firm may be
:eminded by post

File:01/87/050/00112/AM17/ RLA ΠL 34/24/040/00033/AM17 1

No.:1ノ 7′87‐ALC1/2016

31.01.2018

81■e Co― ittec observed that paゥ has■ Otreplied to DL issued to them and decided that ttm may bc

Party Name:SHIVA
PHARMACHEM LD,

J柵器
File:01/87/050/00215/AM17ノ Flle:34/24/040/0∞31/AM17′

■E Committec observed that p"け has■ Otreplied to DL issued to thm and decided that ttm may be

No.:41r9r87Ⅲ ALC1/2016

CHANDER 3HAΠ
Foreign Trade Development Ofiicer
Diredorale General of Foreign Trade
Ministry of Comrnerce & lndustry

Udyog Bhawan, New Delhi

No/Date:9/87‐

1/2017

Page 25 of108

Party Name:SHIVA
DHARMACHEM LD, 軸̈

tic.No/Date:3410042244

)7.06。 2016

3■ se No。 :40r9/87‐ALC1/201`

ｍ̈
しic』 oヾ/Date:3410042245
)7.06.2016
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File:34/24/040/00032/AM17′
|

HQ File Ю1/87′050/00216/AM17/ 1

Thc Committcc obscrvcd that party has not rcplid to DL issucd to thcm and dccidcd that firm may bc

No.:23′ 15/87‐ALClr2016 Nme:MACRO POLYMERS No/Date:9/87‐

/2017

1.01.2018

File:01/87/050/00416/AM17ノ Flle:08/24/040/00003/AM17ノ

No.:30/15/87‐ ALClr2016

: Thc Commisec considered thc casc as pcr agenda and based on tcchnical commcnts of D/o C&PC furnished
OM No-4601I D012009-rc,-ll dsted 01.06.2015 thc following Adhoc Nonns arc approved.

No/Datc:9/87‐

/2017

tLD.

漁

ic.No/Date:0810138112

EXPORT ITEM QTY IMPORT ITEM Q貿
Alkyd Rcsin C 1032(Rcsin
content 60■/‐2釣

l kg 1. Distilled Fatけ Acid 0。 165 kg

2. PhthalicAnhydridc 0.273 kg

3. Glyccrinc 0.179 kg

4. Toluene 0.42 kg

RA mry trkc consequentiel rction er rcr Policv / Proccdurg.

Case No.:31′ 15/87‐ALC1/2016

壁 :螢 1麒II [IIIIIII
1器脇5∽
“
24/AM17 1鵬鵬α00081/AMW I躙辮

m"鯰21

:ision: Thc Committcc considcred thc casc as pcr agcnda and bascd on tcchnical commcnts of D/o @PC furnishcd
OM No-4601I n0l20flg-P0-ll dstcd 05.11.2012 thc following Adhoc Norms arc approved.

EXPORT rEM QTY IMPORTITEM QTY
Alkyd Resin F4035 (6Gr/-2% Resin Contcnt) l kg 1.Distilled Ftt Acid 0.164 kg

2.Pcntacrinit01 0.122 kg

3.PhttdL Anhydride 0.187 kg

4. Ben20iC Acid 0.086 kg

5. Toluene 0。420 kg

RA mry trkc conrcqucntirl rctlon er pcr Pollcy / Procodurcr

壁ド

Page 26 of108

師̈
しic]ヾo/Date:0810138110
)7.06.2016

Decision: The Committec considered the casc as Dcr asenda and decidcd to defer thc casc.
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1 31.01.2018

IIQ Fllo:01ノ 87/050/00425/AM17ノ RLA File:08/24/040/00090/AM17′

1詰腑
Ю810138113

DecLion:]he CommittDe∞ nsidered ale case as per agenda and decided to defer the case。

B9

… … …

脚

“
FΨ

α瞑 Ю  Ю LYMERS

鵬鮮" 師̈
翌ヒf翌予 二Jヒ笠ビ0_型二1詰腑 Ю810138116

Decision: The Commitrce considered the case as per agenda and decided to defer the case.

Flle:01/87/050/00160/AM17/

: The Committee considered the case as per agenda and decided to defer the case.

File:05/24/040/00106/AM17/

File:01ノ 87/050/00219/AM17ノ Fllo:34/24/040/00062/AM17′ Lic.No/Date:3410042261
10.06.2016

Thc Commitiec obscrvcd that parry has not rcplied to DL issucd to thcm and dccidcd that firm may bc

No。 :1ノ 10r87¨ALC1/2016
ごINGS(lNDLAp PRIVATE

File:02/24/040/00039/AM17ノFllc:01/87/050ノ 00223/AM17ノ

8 The COmmittee observed that paゥ has nOtreplied to DL issued to them and decided that rm may be

懸 G(INDIA)PVr.LTD。 ,

File:05/23/040/00132/AM17ノ

16.06.2016

Flle:01ノ 87ノ050/00197/AM17/

The Commiftec considcrcd the casc as pcr agenda utd decided to refcr thc mattcr to DIPP.

1.01.2018

Fllc:26/24/040/00003/AM17ノFile:01ノ 87/050/00442/AM18/

Fo亀19nTttf:lti鼈

鼈 顆 ド

Page27 oflOt

33Se No.:48/8187‐ ALC12016 P田りName:MARtrII TECHNO
RIIBBER PVr.LTD.

rect No/Date:9/87‐

LC1/2017
11.01.2018 ｍ̈
“
ic.No/Datc:0510398745

)8.06.2016

3ase No.:44r9787・ ALC172016 Party Name:SHIVA
PHARMACHEM LTD,

Mcet No/Date:9/87‐

位 C1/2017
31.01.2018 山̈

)2

Иcet No/Date:9/87¨

LClノ2017
,1.01.2018

S“tus:

Dererred

Lic.No/Date:0210206751

14.06.2016

38Se No.:22r9/87‐ ALC12016 Иcet No/Date:9/87‐

咄 C1/2017
,1.01.2018 ｍ̈

,4

Case No.:1ノ9ノ87‐ALClr2017 Party Name:SNFぃ OIAI PV「 .

」TD.,

‥

ｄｍ呻
しic.No/Datc:2610012759
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The Commincc considercd thc casc as pcr agcnda and dccidcd to rcjcct thc casc as thc cxport itcm is in
name. Hencc adhoc norms cannot bc fixcd.

File:01/87/050/00443/AM18ノ  IRLA Flle:26/24/040/00010/AM17/ 10012761

The Committce considercd thc case as pcr ag€oda and decided to rcjcct thc cas€ as thc oport it dr is in
name. Hencc adhoc norms cannot bc fixed.

No.:34r9r87‐ ALC1/2016

1.01.2018

File:01/87′050/00209/AM17ノ ic.No/Date:0810138188

1.06.2016

RLA Fllc:08/24/040/00098/AM17/

The Commitce considercd thc case as pcr agcnda and dccidcd to dcfer thc casc.

Name:MACRO POLYMERS

YMERS P.LTD.
1.01.2018

Alkyd Resin S‐ 5050 eCSin content
7嘘釣

1.Distilled Fatt Acid

5. Mineral Turpotinc Oil /Low Aromcic

RA mry trkc conrcqucntlel ectlon er pcr Pollcy / Proccdurcr.

: The Committcc considered the casc as pcr agarda and bascd on tcchnical commclrts of D/o
vide OM No46011/20/2α り・PC‐II dated 04.02.2015 the followhg Adhoc Norms are appЮ ved.

Name:KLJPOLYMERS
CHEMICALS LTD

HQ File:01/87ノ050/00198/AM17/ File:05/23/040/00141/AM17ノ

1.01.2018

TheCommittec consideredthe casc asperagend88nd deCidedto referthematecrtO pl聖 。

Page 2t ofl0t

3ase No.:2r9r87‐ ALCir2017 Party Name:SNF ttIA]PVr.
L"。 ,

隔 No/Date:9r87‐

LC1/2017
31.01.2018

‥

ｄ

輌

呻

)6

ｍ̈

Case No.:23r987‐ ALC12016

ｍ］
しic.No/Datc:0510398909

24.06.2016
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No/Date:9/87‐ALC1/2017

10138211

On thc basis of carlicr dccision talrcn in thc Norms Commiucc Mccting No. 9/t7-ALCll20l5
.06.2015, following adhoc norms arc tpprovcd:

Urea Fomaldchyde Resin (60/‐ 2%
RESIN COttM)

RA mry tekc conrcqucnthl rction u pcr Policy / Proccdurcr.

Ａ
Ｖ

Case No.:27r14/87‐ ALClr2016 )弯Name:KLIPOLYMERS
AND CHEMICALS LTD 鵬鮮

纂
珈̈

HQ Fllo:01/87/050/00360/AM17ノ

ド
AⅢ∝
“
23Ю4α剛40/AM17

1場
が Ю

"8"8

: The Committcc considercd thc casc as pcr qgcnda and decidcd to rcfcr thc mattcr to DIPP.

A Flle:05/24/040/00619/AM16/

31.01.2018

Flle:01/87ノ050/00207/AM17ノ Lic.No/Date:0510398930

The Committcc considcrcd thc casc as pcr agcnda and dccidcd to firm may producc conzumption
from Central Exciso/Customs Authority.

102

Case No.:4r13r87‐ALC1/2016

l  r
Mcet No/Date:9/87‐

ALC1/2017
31.01.2018 師̈

Flle:01/87ノ050/00279/AM17ノ

|ヒ■i翌里TF121 1冨憑 _Fη

Decision: The Committee observed that party has not replicd to DL issued to them and dccided that firm may bc
reminded by post.

File:01/87ノ050/00277/AM17/ IRLA Fllc:02/24/040/00064/AM17/

Namc:WACKER
K CHEMCALSPV「

1.01.2018

The Committec considcred thc casc as per agcnda and decidcd issuc dcficicncy lcucr to thc
for submission ofthe fbllowmg infomation.

Technical descriptionJspecifications, percentoge composition (by weight) ofthe products to bc cxported.

Page 29 of108

lnl

Case No.:32ノ 9/87¨ALC1/2016 Party Name:TP BUILDπ CH
PVr.LD. 』̈

Case No。 :2/13/87‐ALC12016

』̈
Lic.No/Date:0210206799

,0.06.2016
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Dctailed manufacturing p(rccss along with tcchnical justification for wsstagcs claimed at cach stagc and cach of
rcquircd in thc manufacturing proccss.

Chemical name, Technical specifications of itcms proposcd to be importcd.
Whether the scrap generated in thc proccss is bcing rcuscd or not. If not thc tcchnical justification for its uon-usc
fumished. If the scrap is being sold, thc salc value,/commcrcial valuc may bc indicatcd.
Matcrial balancc indicating calculativc statancnt of thc rcquirrmcnt of cach of itcm for manufacturc of cach of cxport

1.01.2018

On the basis of earlicr decision taken in thc Nonns Committec Mceting No。 1ノ87‐ALC1/2012
2, following adhoc norms are rpprovcd:

Aclar Laminated PVC
Fih

105

Case No.:31r9r87‐ ALC1/2016 PttNamc MOい ON StlMI
SYSTEMS LIMrrED

Mcct No/Datc:9/87‐

ALC1/2017
31.01.2018 師̈

IHQHL Юlノ87/050/00206/AM17/
FAΠ
LЮ524/04∽

"54/AM17 1翻辮
ЮЯ
"%"2

Decision : The Committce considcred the casc and decidcd to refer to DIPP.

1.01.2018

11.07.2016

The Committec considered the casc as pcr agcnda and decidcd issuc dcficicncy lcttcr to thc
for submission of the following information.

Technical descriptiondspccification* psrccntagc composition @y wcight) of thc products to bG cxportcd.
Dctailcd manufactruing prmrss along with t€chnical justification for wastages claimcd at cach stagc aod cach of

Page 30 ofl0E

欄需
udyog Bh“ an,New Dd‖
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Chemicd namc, Tcchnical spccifications of ircms proposcd to bc importcd.
Whether thc scrap gcnerated in the proccss is bcing rcuscd or nol If not the tcchnicsl justification for its non-usc
fumished. If the scrap is being sold, thc salc value./commcrcial valuc may bc indicatcd.
Materid balancc indicating calculativc ststcrncnt of thc rcquircmcnt of cach of itsm for manufacturc of cach of o<port

Fib Ю1/87/050/00386/AM17ノ llRLAFllo:34/24/040/00116/AM17/Lに No/Datet416o42353
14.07.2016

31he COmmi"ec observed that patt has not replied tO DL issucd to them and d∝ ided thatttm may be

No。 :22′ 13/87中 ALClr2016 11Party Name:KKALPANA

:01/87/050/00297/AM17/    : 71/AM17/

1.01.2018

The Committec hcard the representative ofthe im ShFi.RK.K価 面 ,Director dwing Pmonal Hming
based on the discussion, the Committcc dccidcd to apprcve following ad-hoc norms!-

PVC Compound @ower
Cablc Gradc)

2.Dlo的 l Phthalatc Plasticizer(DOP)

3.Chlorinated Pararlns Plasticizers

RA mry trkc conrcqucntirl rctlon er pcr Pollcy / Procodurs.

1.01.2018

Fllc:01/87ノ050/00337/AM17/

The Comalitec obscrved that patt has■ otreplied to DL issucd to thm and decided that Frm may bc

1.01.2018

File:01/87/050/00323/AM17ノ  11RLA File:56/24/040/00005/AM17ノ lLic.No/Date:5610004953

Thc Committee considered the callg1lqlggq and dccided to ref€r the matter to

Page 31 of lOt

Case No.:53′ 14/87‐ALClノ2016 P田りName:NIKIIIL ADHESIVES
」  ".

Иctt No/Date:9/87‐

帆 C1/2017

'1.01.2018

ｍ̈

Case No.:471487‐ ALC12016 Party Name:HIGHPOINr
rRADEI.INK pRⅣ ATRI.IMH LD ｍ̈
RLA Fllc:02/24/040/00073/AM17/ Lic.No/Date:0210206845

20.07.2016

Case No.:53713r87‐ ALClノ2016 Party Name:MPD INDUSTRIES
PVT.Lつ。, 師̈
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No.:55/13/87-ALCll20l5 llpartyNamc: MPD INDUSTRIES No/Date:9/87‐

1/2017

1.01.2018

File:56/24/040/00016/AM17′

Thc Committec considercd thc casc as agcnda and dccidcd to ref€r thc mattcr to DIPP.

112

理性 _1盤lttA [1翌:世ifI
HQ Fllc

:01/87/050/00292/AM17ノ

じ A File

03/94/040/00074/AM17ノ lul翌1_J
Decision: The Committcc heard thc rcprescntative of thc frmr Shri. R K. Kothari, Director during Pcrsonal Hcuing

and bascd on thc discussion, the Committcc dccided to approvc following ad-hoc norms:-

EXPORT「 EM QTY IBIPORT ITEM QTY

Semi Conducting Compound -
Thermosct

300.000
M 「

1.Ethylene Bu,l Acrylatc(EB→ Cop01ymer
Gradc:Low117 BA 07 N,Luden A27∞ M,
EBA PA 1770

189.000剛

2.Carbon Black
105.000M 「

3.Antioxidant
6.000Ⅲ

4.Perkadox 14S・ FL 6.000M 「

5. Octagon Jumbo SleeveY BOX
As pcr packing

policy

RA mry trkc conrcqucnthl rctlon u por Pollcy / Proccdura.

1.01.2018

: Thc Committcc considcrcd the case 8s pcr agenda and decided to approvc Adhoc Norms as under:

PLASTIC FLM PRI卜ЛED
llNPRINTED
NET COMEM HDPEl15008
KG LLDPE 69004.8KG
M眈TERBATCH ADDmVES
7667.2KG

1.HDPE GRANULES
FILM GRADE

2.LLDPE GRANULES
FILM GRADE

3.MASπRBATCH ADDllΠ VES

RA mey tekc conrcqucntiel ection er pcr Policy / Procodurcr.

ASHOK CHANDER BHAπ
Foreign Trade Deveiopment Omcer

m:脇鳳霧習::ltte
Udyog Bhawan,NeNv Delhi
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師̈
IQ File:01/87ノ 050/00330/AM17′ しic.No/Date:5610004952

21.07.2016

』̈

No.:33′ 14r87‐ALClr201` Name:SPERRY PLAST
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1.01.2018

File:01/87′050/00366/AM17′ Flle:05/24/040/00178/AM17′

Thc Commitrce considcrpd thc casc as pcr agcnda and dccidcd to rrjcct thc casc as spocific import itc,m has

No.:34r14/87‐ ALC1/2016 Name:SPERRY PLAST

31.01.2018

File:01/87′050/00367/AM17/ File:05/24/040/00179/AM17′

Thc Committec considercd thc casc as pcr agcnda and dccidcd to reject thc casc as spccific import itcm has

H61

Case No.:46/14J87‐ALClr2016 Party Name:RAVЛ KHODA AND
SONS

‥

ｄ師呻
「IQ File:01/87ノ 050/00379/AM17ノ

|ヒ]輩 :24/24/04∽
剛1/AMI 1疵創0“聟

Decision: The Committce considcred thc casc as pcr agenda and decided to reject thc case as import and oeort itcrns
is not specific.

1.01.2018

1/87/050/00387/AM17/

The Committee consider the case as per agenda and decided to approve following

1836M.TGLASS FIBER
REINFORCED
PULTRUDED PRODUCrS

GLASS/ECR GLASS/DIRECrROⅧ G)

RA mry trkc conrcquontlel rction et pcr Pollcy / Procrdurcr.

PACKS PVT L"
1.01.2018

: Thc Commitcc considcrcd thc casc as pcr agcnda and dccidcd to approvc Adhoc Norms as rmdcr:

脚 霙:柵躙躙
Ⅲ雨鋼」緊躙嚇彗鮒響
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しTD. Rejttd

しic』 oヾ月Date:0510399235
26.07.2016

‥

“軸呻
Lic.No/Date:0510399213

26.07.2016
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MLLTILAYER PLAS■ C TLJBES 5QαЮ
Kg
1.LDPE/LLDPE cLMGRADE) 33359.4 kg

2.POLYPROPYLENE GRANULES 14355.4 kg

3.LABEL Netto Net

4.HDPE GRANULES{FOR
SHOllLDEROF THE TLBEl 4785.2k8

RA mry telc conrquontlrl rction er pcr Pollcy / Proccdurca

119

Casc No.:36r13/87‐ALClr2016 ざ漱 y Name:NIKISU FINE
CHEMICALS PV「.LD

Mcet No/Date:9/87‐

ALC1/2017
31.01.2018

Stetur:
Dcferrcd

「IQ Fllc:01/87′ 050/003H/AM17/ RLA File:03/95/040/0∞ 39/AM17ノ LicoNo/Date:0310806728
29.07.2016

Declsion: The Committee considercd the casc as per agcnda and decided issue deficiqncy lctrcr to thc authorisation
[older for submission of thc following information.

t) Technical descriptions/speciftcations, pcrccntagc composition (by weight) ofthe products to be cxported.
r) Detailed manufacturing proccss along with tcchnical justification for wast4ges claimed at each stagc and each of thc
naterials requircd in thc manufacturing process.

) Chemical namc, Technical specifications of itcms proposed to bc imported.
l) Whether the scrap gencrated in thc proccss is bcing rcuscd or not. If not the technical justification for its non-usc may
re fumished. Ifthe scrap is being sold, the sale value/commercial value may be indicated.
:) Material balance indicating calculative statement of the requircmcnt of each of item for manufacturc of cach of cxport
rroduct.

Party Nttne:WELSET PLAST
EXTRUSIONS PVr.LD.

1.01.2018

Flle:01/87ノ050/00314/AM17/ File:03/95ノ040/00346/AM17ノ

The Commificc considcrcd thc casc as pcr agc,nda and dccidcd issue dcficicncy lcttcr to thc
for submission of the following information.

Tcchnical dcscriptionVspecifications, perccntagc composition (by wcight) of0rc produsts to bc orportcd"
) Detailed manufacturing pr@css along with t$hnical justification for wastagcs claimcd at cach *agc and cach of

requircd in thc manufacturing prcocss.

Chemical name, Technical spccifications of items proposed to bc imported.
Whether the scrap generated in the proccss is being reuscd or not. If not thc technical justification for its non-usc

r frrnished. If the scrap is being sold, the salc valudcommercial value may bc indicated.
Material balancc indicating calculative statcrncnt of thc rcquircmcnt of cach of itcm for manufacturc of cach of cxport

121

Case No.:55/14r87‐ALClノ2016 Party Name:GUJARAT FLUORO
3HEMⅡCALS LTD

Ⅵect No/Date:9/87‐

tC1/2017
〕1.01.2018

Strtur:
Dcfcrrcd

HQ Flle:01ノ 87ノ050/00388/AM17ノ tLA Fllo:34/24/040/00129/AM17/ しic.No/Date:3410042396

)2.08.2016

DecLion8 The COmmittec obscrved that pl崚 ′haS not replied to DL issued to them and d∝ idedせ戯 fm maybe
reminded by post.

ASlitン :ヽ t_|

D 
げ
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D3Se No。 :39r13/87Ⅲ ALClr2016

ｍ̈
しic.No/Date:0310806720

29.07.2016
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Namc: SHRJRAM A)OALL iJUcct NolOatc:9187-

File:01/87′050/00375/AM17/ Flle:13/24/040/00014/AM17/ Lic.No/Date:1310048324

: The Committcc obscrvcd that party h8s not rcplicd to DL issucd to thcm and dccidcd thd firm may bc

13置酬路:霊
°
11lT::菫Idthatp町

魅nd“メ
“"DL ttuedわ
ぬm md decid“ that rrm mり

“

1.01.2018

File:01/87ノ050/00376/AM17ノ File l13/24/040/00015/AM17/Lic.No/Date:131CD48325

1.01.2018

Thc Committcc considcr thc casc as pcr agcnda and dccidcd to approvc following norms:-

RA mey trkc conrcqucntiel rction u por Pollcy / Proccduro.

Case No.:57/13/87‐ALCl′2016

|ド壁Ii型翌h・ LTD ll ll鶏

:I:::1

iQ File:01ノ 87/050/00332/AM17′

冊
AⅢ∝03″4/04∽0307/AM17

|]盤檀:Ю
3Ю807004

cision: On thc basis of earlicr decision takcn in the Norms Committec Mccting No. 30/t7-AlClll0l4
10.2014, following adhoc norms are epproved:

―

―

∃

EXPORT ITEM QTY IMPORT「EM QTY
Polycther Polyol

o細 OL OTDA 401)
ｇＫ

ｇ

ｌ

Ｋ

1. Propyicnc Oxidc 0,7710 kg

2. Ortho Toluencdiaminc (OTDA) 0.1974 kg

3. Tricthanolaminc 0.0846 kg

RA mey trkc conrcqucnthl ectlon rr por Policy / Proccdura.

No.:1ノ 1487‐ALC12016   11Party Name:PORUS

1.01.2018
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Case No。 :4271487■ LCl′2016

軸̈

Case No.:43′ 14/87‐ALCir2016 Pmy Namc:SHRIRAM AXIALL
P劇障A‐ LIMITED ｍ̈
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11.08.2016
A Fllc:09/24/040/00241ノ AM17/Fllc:01ノ 87′050/00334/AM17′

: The Committec considcrcd thc casc and dccided to rcfcr thc mattcr to DIPP.

No.:9′ 14r87‐ALC12016J[ilI[[][lilillll iect No/Date:9/87‐

工C1/2017
1.01.2018

Stetur: Approvcd

File:01ノ 87/050/00342/AM1741RLA File
lAM17/

LicNo/Date:0310807118
12.08.2016

The Commiffce hcard thc rcprcscntativc of thc firm Shd. R K. Kothari, Dircctor during Pcrsonal Hcarin

and bascd on thc discussion, thc Committcc dccidcd to spprovc following ad-hoc norms with 2%wastsgc:-

EXPORT ITEM QTY IMPORT FEM QTY
Polycthylcnc Compormd Gradc BS ∞

剛
1.IIDPE Granules 253.76M 「

0366
2.Ethyl Vinyl Acetate 44.80M 「

3.Carbon Black 7.44 Mr

RA mey trkc conrcqucntirl rctlon er per Pollcy / Procodurcr.

Name:SI GROIIP INDIA

The Committee considered the case and decided to refer thc reply of the firm to DIIP.

1.01.2018

Fllc:01ノ 87ノ050/00356/AM17ノ Fllc:03/95/040/00400/AM17ノ

|

司

Case No.:8rl″ 87・ALC12016 Pmy Name:KKALPANA
INDUSTRIES(INDIノ リ
LIMITED,

洗 ct No/Date:9/87¨

軋 C1/2017
31.01.2018

Strtur: Approvcd

HQ Fne
:01/87/050/00341/AM17/ ‰/00"2/AM17__盤出盤

Юmm″
|

Thc Committcc heard thc rcprrsentativc of the firm Shri. R K. Kothari, Dircctor during Pcrsonal tl
and bascd on thc discussion" thc Committcc dccidcd to apprcvc following ad-hoc norms with 2Yowt*tage.

EXPORT ITEM QTY IMPORTITEM QTY

Semi Conducting Compound -
Thermoplastic

100

M 「

1.LDPE Cranules 36.280 Mr

2. Polyolcfin Elastomer 30.410 Mr

3.Carbon Black 33.410M 「

4.Antioxidant 1.900剛

5.Gusseted Bag
4100.000
Number

RA nry tekc conroquontirl rctlon er por Pollcy / Proccdurcr.

ASHOK CHANDER 31‐ Iバ爾
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3ase No.:23r14お 7‐ALClr2016

師̈
しic.No/Date:0310807095

12.08.2016
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130

lase No.:4Ⅳ 14/87‐ALClr2016

1響ギTT Ⅳkttt NorDate:9′87‐

ALC1/2017
31.01.2018

Strtur:
Ihfcrrod

〔O File:01ノ 87/050/00381/AM17/ IRLAFlle:30/24/040/00015/AM17/ Lic』 oヾ/Dm:3010103816
16.08。2016

)ecirion: The Committee considered the casc as pcr agenda and dccided issue deficiency lcttcr to thc authorisation

older for submission of thc following information.

) Technical dcscriptionJspecifications, pcrc;cntage composition (by wcight) ofthe products to bc cxportcd.

) Detailed manufacturing proc€ss along with technical justification for wastages claimed at each stagc utd each of the

raterials required in the manufacturing process.

) Chemical name, Technical spccifications of items proposed to be imported.

) Whether the scrap generated in the proccss is being reused or not. If not the tcchnical justification for its non-usc may
,e fumished. If the scrap is being sold, the salc value./commercial valuc may be indicated.

) Muerial balance indicating calculative statement of thc rc4uircment of each of item for manufacturc of cach of cxport
,roduct.

1.01.2018

The Committce consider thc cas€ as pcr agcnda and dccidcd to approvc following Dornsi-

EXPORT「 EM QTY IMPORT ITEM QTY
THERMAL BOPP FILM 30,00,000

kg
1.POLYPROPYLENE GRANIILES
CHOMOPOLYMERI

11,2,3"。 9k8

2.POLYPROPYLENE GRANLLES
(COPOLYMED

2955,54.7 kg

3.POLYPROPYLENE ADDITIVE
COMPOUNDS

255,54.7k8

4.POLYPROPYLENE
MASTERBATCH

629431'1昭

5.EVA COPOLYMER(EⅢ YLENE
VIM ACETATED

13μ ,488』 kg

RA mey trkc conrcqucntlel ection u por Pollcy / Proccdurcs.

1

Case No.:56r14787‐ ALClr201` Pa雌y Name:ACNI FIBER
BOARDS PVr.LTD, 1鰍

硼‐
ISmtu8:ApprovI

HQ File:01/87ノ 050/00389/AM17′ RLA File
134/24/040/00147/AM17/

Lic.No/Date:3410042451

19.08.2016

Thc Committce considcrcd the casc as pcr agcnda and dccided to approvc following ad'hoc norms!'

EXPORT ITEM QTY IMPORTITEM QTY
GLASS FIBER REINFORCED 1836 STITCH MAT/GLASS FIBER 251.960M 「

Page 37 of108

ASHOK CHttDER 31も 1ヽ7
Foreign Trade Deve!opment Ottcer

D"ctorale Genera!ofForettnTrade

Ministry OfcommerCe&industy

udyOg Bhawan,New De!hi

3ase No。 :44r14787‐ ALClr2016 Pmy Name:MAX SPECIAL11■
FILMS LIMrrED

Itrtur: Approvcd

IQ Fllo

01/87/050/00377/AM17ノ

こ A File

22/24/040/00041rAM17′

しic.No/Date:2210015542

17.08.2016
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PULTRUDED PRODUCTS FABRIC cTRI‐AXIAL 592 CSM
Ⅵ TH POLYESTER VEIL 40
GSM AND CHOP60 CSn

RA mey trkc conrcquoltlrl rctlon rr por Pollcy / Proccdurcl

1.01.2018
No.:31ノ 11/87‐ALClr2016

The Committee consider the case as per agenda and decided to approve following nonns:-

EXPORT ITEM QTY IMPORT「 EM OTY
PVC COMPOUND RR EXPoNET
CONTENT PVC¨325∞O KGS.

3,25,000K.G
1.PVC RESIN

173333.000K.G

2.PLASTICIZER 77381.000K.G

3.FILLER 38304.000K.G

4.FILLER 12768.000K.G

5.STABLIZER 6500.000K.G

teke conrcquontirl rction er por Policy / Proccdurcl

1.01.2018

LicoNo/Date:0310807285
22.08.20161/87/050/00270/AM17/

The Committcc considcr thc casc as pct agcnda and dccidcd to approvc following norms:-

RA mry takc conrcqucntlrl ection u pcr Policy / Proccdurcr.

Case No.:14r15r87‐ALClr2016 Party Name:Ⅵ KAS ECOTECH
LIMITED

Mcct No/Datc:9/87‐

位 Clノ2017
31.01.2018

Stetur: Approvcd

HQ Fllo

:01/87/050/00407/AM17ノ

RLA File

:05/24/040/00252/AM17ノ

Lic.No/Date:0510399530

23.08.2016

Decisio■ :The Committec consider the casc as per agenda and d∝ ided to approve following noms with 20/O wastage:‐

ASHOKCHANDER BJIATT
Foreign Trade Development Ofricer
Diredorale General of Foreign Trade
Ministry of Commerce & lndustry

Udyog Bhawan, New Delhi

Page 3t ofl0t
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| PVC COMPOlyND
(VIKOFLEXoAL)

10,00,000

kg
1.PVC/PVC RESIN 6,19,469 kg

2. Acrylonitrile -butadic,ne rubber
(NBR)

88,496 kg

3.CHLORINATED
POLYETHYLENE(CPl助

88,4%kg

4.A91onitrile Butadhe‐ SmeCo‐
Polymer(ABS)

88,496 kg

5.Mぬyl Tin M_tidc(Organotin
Stabiliar′ Methyltin Stabili“ ぅ

20,000 kg

6.Titanium Dlo対 de 17,6"kg

7.D10ctyI Pthalate oOP) 7Q795 kg

8.Calcium Carbonatc 26,549 kg

RA mry tekc conrcqucntlrl ectlon u pcr Pollcy / Procodurcr.

Fllc:30/24/040/00017/AM17′Fllo:01/87′050/00382/AM17ノ

The Commisec obscrvcd that party h8s not r€plicd to DL issucd to thcm and dccidcd that firm may bc

:01/87/050/00281/AM17/

Thc Committcc considcrcd thc casc as pcr agcnda and bascd on tcchnical commcots of D/o
鏑 shed vido OM No460H/20/20‐ PC¨II dated 01.06.201S the following Adh∝ Noms are approved。

Alkyd Resin C 1032(Resin
content ω  1/・2%)

RA mey trkc rction g pcr Policy / Proccdura.

Case No.:7/13r87‐ ALC1/2016 Party Nme:SDDHl DECOR
PVr.LTD. 1鰍

抑‐

IIQ File:01ノ 87ノ050/00282/AM17′ じ A Flle:08/24/040/00171/AM17ノ Lic』 oヾ/Date:0810138555
29.08.2016

Decislon ! Thc Committcc considcred thc casc as pcr agcnda and dccidcd to approvc thc casc ul pcr SION H-6t.

Page 39 of108

,′

Case No。 :49ノ 14r87‐ALCl′2016 P釧りName:SHAKTI APr∞DS
IRIVATE LIMIm

Иect No/Date:9/87‐

性 C1/2017
,1.01.2018 山̈
」ic.No/Date:3010103826

26.08.2016
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Decision : Thc Committcc considcrcd thc casc as pcr agcnda and bascd on technical commcnts of
缶 nished vide OM No‐ 46011ノ20/2009・ PC・ II dated 13.02.2012 the following Adh∝ Noms arc approved。

Alkyd Resin‐ S・5060(8← /‐2%Resin
Contentl

0.114 kg

RA mey trkc conrcqucntirl rctlon m pcr Policy / Procodurcr

: On the basis of earlicr dccision taken in thc Norms Committcc Mecting No. 9/t7-ALCI/2015
15, following adhoc norms are epprovcd:

RA mey trkc conroqucntlel ectlon m pcr Pollcy / Proccduror.

The Committec considered the case as pcr agenda and bascd on technical commcnts of D/o

vide OM No‐ 46011/20/2009‐ PC¨ II dated 05。 11.2012 the following Adh∝ Noms are approved.

Alkyd Resin.cResin Content 60/‐ 20/●J(F‐
4035)

業副
Page 40 oflOt

3■se No.:9r13/87‐ALC172016 P田けName:MACRO
Ю LYMERS P.LTD.

颯cet No/Datc:9/87‐

也 Clノ2017
)1.01.2018

“

〓

ＯＶ珈
珈

HQ File

101ノ 87ノ050/00284/AM17/

RLA Fllc

108/24/040/00186/AM17ノ

じic』 oヾ/Dm:0810138552
29.08.2016

I   EXPORT「 EM   IQW I  IMPORT甲 哩   1 皇堅  |
Urea Forlnaldchyde Resin
Rcsin Contenり

l kg
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5. Xylcnc 0.420 kg

RA mry tekc conroquontlel rctlol u por Pollcy / Procrduror

The Committcc heard thc rcprcscntativc of thc firm Shri. R- K. Kothari, Dircctor during Pcrsonal
and bascd on the discussion, thc Qsmmittcc decidcd to apprcvc following ad-hoc normsr

1.Ethylene ButylAwlate cBの CopOlymer
Gradc:Low117 BA 07ヽ Ludcn A27∞ Ц
EBA PA 1770

Semi Conducting Compound -
Thermosct

5. Octagon Jumbo SlccveY BOX

RA nry teko conroqucnthl rctlon rr por Pollcy / Procodurcr.

POLYMERS P.LTD.

:01/87ノ050/00429/AM17ノ

Thc Committcc considcrcd thc casc as pcr agcnda aad bascd on tcchnical commcots of D/o C&PC
宙de OM No460H/20/20"‐ PC‐II dated 13.02.2012 the following Adh∝ Noms are approved.

Alkyd Resin‐ S¨5060(8いノ‐2%Redn
Contenth

RA ney trkc conrqucntirl rction rr pcr Policy / Procrdurcr

PaFty Name:CREATIVE
STYLO PACKS PVr LTD

Mect No/Date:9/87‐

肛 C1/2017
31.01.2018

Stetur: Approvcd

鰺 瘤 師

硼 服 :鮒囃躙
Mhもtγ ofCommerce&hdus切
Udyog Bhawan,New Deihi
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: Thc Committcc considcrcd thc casc as pcr agcnda and dccidcd to approvc Adhoc Norms as undcr:

MILTILAYER PLASIC ttES

4.HDPE GRANULES〔 FOR
SHOllLDER OF皿 硼 E}

RA mry tekc conrcqucntlrl rctlon rr pcr Pollcy / Procodurcr.

1.01.2018

,No/Datc:0810138616File:01/87ノ050/00430/AM17ノ

Decision: The Committee considered the casc as per agenda and decidcd to defer thc case.

■ ON SYSTEMS LTD.

: The Committce considcred thc casc alr pcr agenda and dccidcd to approve Adhoc Norns as undcr:

EXPORT ITEM QTY
1.PVC Pipe,PVC QuiCk F破 Pipe,PVC Wen Cashg Pipe,PVC Screen Pipe,PVC Sure‐ L∝

Pipe,PVC動 read‐ L∝ Plus Pipe,PVC Plumbing Pipe,PVC SWR Pipes,PVC Drainagc PiPc,
PVC SKT Pipe,PVC RRI Pipe

3056 Mr

2.PVC Fittings 285M 「

I「ИPORTITEM
1,PVC Resin

2.Master Batch of inrdients:PVC Stabilizer

4.Flow Promoterに ane Acc

Modified (Kanc Ace FM-50)

8.PVC Resin

9. Mastcr Batch of TIN Stabilizer

10.Flow Promoter“ anc Acc PA‐ 30)

ASHOK CHANDER Bi'IATT
Foreign Trade Development Ofiicer
Diredorale General of Foreign Trads
Ministry of Commerce & lndustry

Udyog Bhawan, New Delhi
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D■ sc No。 :37′ 15/87‐ALCl′2016 Party Name:MACRO POLYMERS
P.LD. ｍ̈
RLA Fllc:08/24/040/00230/AM17ノ
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12.LubHcant α ax)(Sas01Waxp 0お MT

13.Titanium Dio対 de 0。900 MT

14.Colour Master Batch 0.1601ピ T

15.Filler(Calcium cOrbonato 552 MT

RA mry trkc conrcqucntlrl ectlon u pcr Pollcy / Procodura.

147

Case No.:1′ 1留87‐ALC12016 P"り Name:WEILBIJRGER
COATINGS(INDIAI PRIVATE
LIMITED

Ma“ No/Date:9′87¨

ALC1/2017
31.01.2018 師̈

IHQHL Юlノ87/050/00394/AM17ノ
IRLAⅢ

∝02″
“

0/00082/AM17
L鵠£冨ぼ

:鯰10206"3

Decision3 The Commi"cc observed that patt has■ Otreplied to DL issued to thm and d∝ ided thatttm may bc

reminded by post

И
l「
QΠL劇お別50/003%γ

:I
File:02/24/040/001 ll1/AM17′

The Commirec obHved that patt has notreplicd to DL issued to them and d∝ idedthat Fm may be

1.01.2018

No.:,10/f447-ALCU2015 llfartyName: trdACRO POLYMERS

File:01/87/050/00373/AM17′

Thc Committcc considcrcd thc casc as pcr agcnda and decidcd to dcfcr thc casc.

1.01.2018

rirc ovazlosoiool ut ANll7 I llnra rite :05t241M0100147 I /0[tT I

Thc Committcc obscrvcd that party has not replid to DL issucd to thcm and dccidcd thal firm may bc

1.01.2018

Thc Committcc considcrcd thc case as pcr agcnda and dccidcd to approvc Adhoc Norms as undcr:

ASHOK CHANDER 5,{A;T
Foreign Trade Development Ofl.Jr
Diredorale General of Foreign Trede
Ministry of Comnerce & lndustry

Udyog Bhawan, New Delhi
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3ase No.:2715787‐ ALC1/2016 Party Name:HIGHPOttr
rR ADEI.IWK PRIVATE LIMIm

Иcet No/Date:9/87‐

咄 Clノ2017
31.01.2018 ｍ̈
Lic.No/Date:0210206974

)8.09.2016

師̈
劇LA File:03/24/040/00203/AM17ノ じic』 oヾ/Date:0810138629

)9.09。 2016

1く r

3■ se No.:11′ 15787‐ ALCl′2016 Paty Name:RELIAN「
DACKAGING FLMS LIMITED 山̈

しicoNo/Date:0510399708

15.09.2016

38Se No.:12/15/87‐

LLClr2016

Pmy N8me:RELIANr
PACKAGING FILMS
LIMITED

Itrtur: Approvcd

iQ Fllc

01ノ87′050/00405/AM17′

じ A File

05/24/040/00148/AM17′

しic』 oヾ月Datc:0510399709

15.09。 2016
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EXPORT ITEM QTY IMPORTITEM QTY
SOFT BLISTER FILM
FILM 囲

Ｋｇ

４ 1.PPCOPOLYMER cILM GRAD助
GRANULE

126∞ kg

2.LDPE(FILM GRAD助
GRANULE

252∞ kg

3.LLDPEcFILM GRADD
GRANULE

4200 kg

RA mry tekc conrcqucntlel ection u pcr Policy / Procedurcs.

1.01.2018

: The Commitee considered thc cass as pcr agenda and dccided to approvc Adhoc Norms as under:

MtLilLAYER PLAS■ C TLIBES

4.HDPE GRANULES{FOR
SHOllLDER OF W TtlBE)

RA mry trkc conrcqucnthl ectlon ll pcr Pollcy / Proccdurcr.

1.01.2018

1/87/050/00431/AM17ノ

Thc Committcc considcrcd thc casc as pcr agcnda and bascd on tcchnicsl commcots of D/o

宙dc OM No460H20/2009‐ PC‐II dated 01.06.2015 the followhg Adh∝ Noms are approved.

Alkyd Resin C 1032(Resin
content 60+ノ ‐20/● y

RA mey tekc rction er pcr Policy / Procodurcr.

４５

一一

C8Se No.:10″ 1lИ〕7‐

ALC12016 「彎サザT 1鰍 "
itrtur: Approvod

HQ Filc

:01ノ 87ノ050/00499/AM17ノ

RLA F‖ e

:07/24/040/00170/AM17/

しiclヾo/Date:0710110416

16.09。 2016

ASHOK CHA● DER BHATT
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Thc Committcc considcrrd thc casc as pcr agcnda and dccidcd to approvc Adhoc Norms as tmdcr:

ONE L00P BACS CONSISTING:
METALLOCENE LLDPE RESIN
18∞75 KCS,LDPE RESIN 64313 KGS
Ⅷ TE MASTER BATCH 5145 KGS,
N BLOCK MASTER BATCH 5145
KGS,POLYPIrr… DE cPA
MASTER BATCD 2573 KGS,PP
GRANULES・ EXrRUS10N GRADE
522431 KGS,U.VoSTABLIZER
MASTER BATCH 10449 KGS

790131
Kg

3.WIIITE MASTER BATCH

4.側 BLOCK MAS‐R BATCH

5.K光 日ヽ田HttAMDE cPA
MASTERBATCD
6。 PP GRANULES‐ EXTRUS10N
GRADE

7.U.V.STABILIZER MASTER
BATCH

RA mry tekc conrcqucntirl ectlon er pcr Policy / Proccduror.

Casc No.:68/15/87‐ALClr2016 PaFty Namc:RALLIS INDIA
LIMITED

Mect No/Date:9/87・

肛 C1/2017
31.01.2018

Status:

DeFerred

IHQHL Юν87/050/004“ /AM17′ RLA File:03/95/040/00409/AM17ノ Lic.No/Date:0310807887
19.09.2016

Oecicionr The Committec consiaerca thc case as pcr agenda and dccided issue dcficiency lcttcr to thc urthorisation

holder for zubmission of the following information.

a) Technical dcscriptionJspecifications, perccntage composition (by wcight) ofthc products to bc cxportcd.

bj Oetailed manufacturing pr(rccss along with tcchnical justification for wastagcs claimed at each stagc and cach of thc

materials required in the manufacturing process.

c) Chemical name, Technical spccifications of items proposed to be imported.

A; Wnr6o the scrap generated in the process is bcing reused or not. If not thc technical justification for its non'usc may

be fumished. If the scrap is being sold, thc sale value/commercial value may be indicatcd.

c) Matcrial balancc indicating criculativc statcmcnt of thc rcquirement of cach of item for manufacturc of cach of cxport

product,

Flle:05/24/040/00297ノ AM17/

Thc Committcc considercd thc casc as agenda and decid"哩 the caSe.

31.01.2018

File:05/24/040/00302/AM17/File:01′ 87ノ050/00409rAM17ノ

The Committee considered the casc as per agenda and decided to rcject the casc as specific cxport and

ASHOK CHANDER 31‐ IATT
Foreign Trade Deve!opmentく )籠∝r
D"dorale Ceneral of Foreign Trade

MinistryofoommerCe&industγ
udyOg Bhawan,New DdH

Page 45 of108



46

Case No.:17rl調 7‐ALClr2016 Party Name:SPERRY PLAST
しつ .

Mect No/Date:9/87・

ALClノ2017
31.01.2018

‥

ｄ

師

中

HQ Fllc:01/87ノ050/00410/AM17ノ

四 菫二重窒翌@ Lic.No/Dm:0510399894
23.09。2016

Decision: Thc Committee considercd the case as pcr agcnda and decidcd to reject thc casc as spccific o<port and

rmpg1t itgm has not bc given.

itcm has notbc

No.:1″ 14r87‐ALCl′ 2016

HQ File

:01/87/050/00349/AM17ノ

訛脳翼:記譜躙鵬鰤ddlよ蝸 、嚇蹄町

1.01.2018

Decision3 0n the basis of earlicr decision taken h the Norms Committec Mecting No.1ノ 87‐ALClr2012

12, following adhoc norms arc rpprovcd:

ｄ江ｎｍ
Ｌ

勒
Ｆ‐‐ｍ

1.01.2018

Fllc:08/24/040/00259/AM17ノ 10138819Fllc:01/87ノ050′00432/AM17ノ

: Thc committcc considcrcd thc calc alt and dccitt to dcferthe casc.

161

Cnse No.:65/15お 7‐ALClr2016 Pmy Name:ARKEMA
CHEMICALSINDIA PVr.LTD.,

Mcct No/Date:9/87Ⅲ

ALC1/2017
31.01.2018 ｍ̈

HQ File:01/87/050/00458/AM17/

ピ :1望1@冨二Lic.No/Date:031080831306.10.2016

Dccision: Thc Commitcc considcrcd thc casc an pcr agenda and decided to defer thc casc.

Page 46 ofl0t

3■ se No.:39r15/87‐ ALClr2016 DmyNme:NAVRATAN
3PECIALTY CHEMICALS LLP 師̈

)6.10.2016
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162

Case No.86′ 15r87‐ALClr2016 P田りNama VERSATILE CARD

「ECHNOLOGY PVrLTD
Mcet No/Date:9/87‐

軋 Cl′2017
31.01.2018 陛 __

IIQ File:01ノ 87ノ050/m399/AM17′ じ A Fllc:04/24/040/00119ノ AM17/

翌
Decision: Thc Commincc considcrcd thc casc as pcr agcnda and dccidcd to dcfcr thc casc.

,No/Date:0510400137

: The Committcc considcred the sasrc as pcr agenda and dccided to approvc Adhoc Norms as tmder:

EXPORT「 EM QTY IMPORT HEM QTY
MOD「IED DYED POLYPROPYLENE GRANULES
mLYPROPVLENE CttNTNOT LESS
m96%)

23.000 RrT VIRGIN IJNDYED
POLYPROPYLENE
GRANULES

27.Om MT

RA mry trkc conrcqucntirl ection u pcr Policy / Procodurg

Fllc:34/24/040/00198/AM17′Fllc:01ノ 87ノ050/00274/AM17ノ

The Committee considcred thc casc and dccidcd to rcfcr to DIPP.

‘
０

Cnse No.:17/14/87‐ALClノ2016 Party Name:恥

「

ERNAT10NAL
CONVEYORS LIMITED

Mect No/Date:9/87‐

ALC1/2017
31.01.2018

Statu8:

Dererred

HQ File:01′ 87/050/00350/AM17ノ RLA File:03/94/040/00644/AM17/ Liclヾo/Dm:0310808590
20.10.2016

Decislo■ :The Committec∞nsidered the casc and dccided to refer to DIPP.

1.01.2018

Name:KLJPOLYMERS
CHEMICALS LTD

1/87ノ050/00401/AM17/

Thc Committcc considcrcd thc casc as pcr agcnda and decided to approvc Adhoc Norms as tmdcr:

1.LINEAR LOW DENSrrY POLYETHYLENEXLPE COMPOUND MASTER
BATCH

辮 翻憮搬
M面毅り『調器嚇辮町

Case No.:10715/87-ALCl′ 2016 Pa"yNme:ハ
“
M.POLYPLASl

DRIVATE LIMITED
dect No/Date:9/87‐

軋 C1/2017
,1.01.2018

Itetur: Approved

IIQ File

101ノ87ノ050/00403/AM17′
にLA File

105/23/040/00341/AM17ノ

Case No.:lr12r87■LC12016 PaFty Name:SONDEX HEAT
Ⅸ CHANGERSINDIA PVT.LTD

颯ect No/Date:9/87‐

吐 C1/2017
,1.01.2018 ｍ̈
Lic.No/Date:3410042602

19.10.2016

Cesc 引htu3:

LEDrOVed

じ A Filc

05/23/040/00319/AM17ノ

しiclヾo/Date:0510400171
20.10.2016

D(

EXPORTrrEM I QTY
０Ｏ

　
ｇ

，
Ｏ

Ｋ

００
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Ｆ
Ｉ
Ｉ
Ｉ
Ｉ RA ney tekc conroqucntlrl rctlon rr pcr Pollcy / Procodurcr.

Name:KLIPOLYMERS
CHEMICALS LTD

The Committcc considcred the casc as per agenda and decidcd to approvc Adhoc Norms rs rmdcr:

ELASTOMER COMPOUND
2.SYNrHETICRllBBERcC― E:RB 840D
GRADE:RB 840

3.STYRENE ETHYLENE BtrrADIENE STYRENE

RA mev take ucntiel ectlon er pcr Pollcy / Procodurcr.

168

Casc No.:69′ 15787‐ALCl′2016 Ptty Name:LOPAREX INDIA
PRIVATE LIMITED

Иcet No/Date:9/87‐

帆 C1/2017
,1.01.2018 師̈

HQ Flle:01ノ 87/050/00462/AM17ノ こA File:03/95/040/00577/AM17ノ しiclヾo/Date:0310808617
21.10。 2016

Decislo■ :The Committec∞ nsidered the casc and decided to refer to DIPP.

169

Casc No.:97′ 15/87‐ALC1/2016 Patty Name:WEILBIJRGER
COATINGS(INDIAD PRIVA電
LIMITED 鰍

硼
■ 陛

IIQ File:01′ 87ノ050/00490/AM17ノ RLA File:02/24/040/00131/AM17/ Lic.No/Date:0210207098
24.10.2016

Decision8 The COmmi“ ∝ observed that pa均′has notreplied to DL issued to theln and decided that Fm may be

relnhded by post.

170

Cnse No.:35/15787‐ALClノ2016 Party Name:MACRO POLYMERS
P.LD.

Mcet No/Date:9/87‐

ALClノ2017
31.01.2018 師̈

HQ File:01/87ノ050/00428/AM17ノ

ヒ1ll労__:IT里 Lic.No/Dm:081013896525.10。 2016

Decision: The Committec considcr the ca$ as p€r agenda and dccided to defcr the casc.

Ⅵcct No/Date:9/87¨

位 C1/2017
〕1.01.2018

Sbtur:
Approvod17

ICaseNo.:40r15r87‐

ALCl′2016 Party Name:MACRO
POLYMERS PoLTD.

ASHOK CHANDEFく 。1、「T
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: The Committee considered thc casc as pcr ogcnda and bascd on tcchnical commcnts of D/o
vide OM No46011/20/2009‐ PC・ II dated 17.04.201S the following Adhoc Nonns are approved.

Alkyd Resin‐ S‐5060(Resin Content
80■ /‐20/Ol

Mincral Turpcntinc Oil /Low Armatic

RA mry trkc conrcqucntirl rction u pcr Pollcy / Proccdurcr.

1.01.2018

:: Thc Committee considcrcd thc casc as pet agcnda and based on Norms Committcc mccting No-l
1/2012 dated 01.08.2012 the following Adhoc NorIIns are appЮ ved.

Alkyd Resin F4035 (70+l-2o/oResin Content)

RA mry trkc conrequentlrl rction u pcr Pollcy / Proccdurcr.

1.01.2018

No。 66/15/87■ LC1/2016 1PttyNamc ARKEMA

5.10.2016
File:03/94′040/00631/AM17ノFllc:01ノ 87ノ050/00459/AM17′

On the basis of earlicr d∝ ision taken h thc Norms Committec Mccting No.16/87‐ ALC1/2016

.2017, following adhoc nonns are rpprovcd:

Polyamide Rcsin

CRAYAMID 125‐ 100/CRAYAMD
140‐ 1∞ erandu

2.SOYA FAttY ACID

ASHOK CHANDER B・IATT
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RA mry trkc conrcqucntlrl ectlon er pcr Pollcy / Proccdurcr

棚 贈糧鮒 躙躙M躙
柵 鷺1鰈

1.01.2018

rite :oUezlos0/00439/AMlzl ilru,e ritc :5324lm0l000l9t/.J!/,l7l llLic.Noloatc:5310019235

The Commi仙
"observed that p創

ゥ has notreplied to DL issued to thm and decided thatttm may be

indcd by post

No.:41/15/t7-ALCll2Ol6 llfartyName: MACRO POLYMERS

File:08/24/040/00275ノ AM17ノFile:01′ 87/050/00434/AM17/

The Committec considcr thc casc as pcr agcnda and decidcd to defet thc casc.

No/Date:9/87Ⅲ

lノ2017
1.01.2018

Name:D.R COATSINK&No.:62′ 15r87‐ALCl′2016

Flle:03/94/040/00532/AM17ノFile:01/87/050/00455/AM17ノ

The Committee obscrvcd that party has not r€plicd to DL issued to th€m and decided that firm may bc

1.01.2018

File:03/94/040/00653/AM17ノFllc:01ノ 87/050/00460/AM17ノ

ne cOmmittec obscrved that patt has not replied to DL issued to them and d∝ ided that frm may be

31.01.2018

Name:LC POLYMERS

1.10。2016
File:26/21/040/Omlo/AM17ノHQ Fllc:01/87ノ 050/00183/AM18ノ

Thc Commitcc considcrcd thc casc and decidcd to rgfcr to DIPP.

Name:← H LIZ INDIA
ATE LIMITED

No.:4/16r87‐ ALClr2016

Flle:01/87/050/00531/AM17ノ

Page 50 of108

3■se No.:46r15J87‐ ALClr2016 1弯 Name:TAC CHEMICALS
NDIA PVr LTD, 師̈

吹離 No/Datc:9/87‐

帆 C1/2017
,1.01.2018 ｍ̈
Lic.No/Date:0810138993

28.10.2016

17(

師̈
」ic.No/Date:0310803867

28.10.2016

3■ se No.:67715r87‐ ALCl′2016 )弯Namc:GUARNIFLON
NDIA PVr.LD. 軸̈

しic.No/Date:0310808853

28.10.2016

Casc No.:1202r87‐ ALCl′2017

ｍ̈



51

Thc Committcc obscrvcd that party h8s not rcplicd to DL issucd to thsm and dccidcd that firm may bc

180

Cnse No.:35rl`J87‐ ALClr2016 Party Name:MACRO POLYMERS
P.LTD.

Mは No/Date:9/87・
ALClノ2017
31.01.2018

Stetur:
Ihfcrrcd

HQ File :01/87/050/00 i6fn AMIT I
1巴:」賞窒壁翌里 1諸出般「

Юmm3900:

Decision: Thc Committce considcr thc casc alr pcr agcnda and dccidcd to dcfcr thc case

Flle:01/87ノ050/00511/AM17ノ Flle:05/24/040/00385/AM17ノ

No.:11811lИ〕7‐ALC1/2016

: The Committcc considercd the cssie as pcr agcnda and dccided to rejcctthc canc 8s spocific import itcm has

|

1821

Casc No.:119rl留 87¨ALClr2016

ド

N田パ PERRY Lザ

皿 :上 陸
HQ File:01ノ 87/050/00512/AM17ノ RLA Flle:05/24/040/00386/AM17ノ Liclヾo/Dm:0510400364

04。 11.2016

Decision: The Committcc considcrcd the casc as pcr agcnda and dccidcd to reject Olc casc as spocific import itcm has

not be given.

1.01.2018

AXCHEM PVr.LTD.,

Flle:01/87/050/00493/AM17/ File:02/24/040/00153/AM17ノ

The Committcc considcred thc casc as pcr agcnda and dccided issuc dcficicncy lcttcr to thc
for submission ofthe fb■ owing infonnation.

Tcchnical dcscriptionVspocifications, p€rc€ntagc composition (by wcight) ofthc products to bc cxportcd.

Dstailcd manufacturing proccsn along with tcchnical justification for wastages claimed at cach stagc and cach of
rcquircd in thc manufacturing proccss.

Chcmical namc, Tcchnical spccifications of itcrns proposcd to bc importcd.
Whcthcr thc scrap gcnerated in the proccss is being reuscd or not If not the tcchnical justification for its non'usc

fumished. If thc sctap is bcing sol4 the sale value/commcrcial valuc may bc indicatcd.

)MttCrid balan∝ indicating calculative statcment ofthe requi― entofeachofimformanuFacttrcofc=た ofexP("

184

Case No.:134715/87¨ ALC172016 Party Name:SHIVA
PHARMACHEM LTD

Иcct No/Date:9/87‐

也 C1/2017

,1.01.2018

Strtur:
Dcfcrrcd

‐10 File:01ノ87′050/00527/AM17ノ じ A Fllc:34/24/040/00221/AM17/ llic.No/Datc:3 410042657

Page 51 of108

Party Name:SPERRY PLAST
LD.

Иect No/Date:9/87・

帆 C1/2017
,1.01.2018

‥

ｄ

輌

中

Lic.No/Date:OS10400363

)4.11.2016

10」

Case

山̈
Lic.No/Date:0210207125

)8.11.2016
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10.11.2016 ||

DGcidon The Commiftec considercd the case as pcr agcnda and decidcd issue dcficic,ncy le/ia to thc uthorisstion

holdcr for submission of the following information.

r) Tcchnical dcscriptiondspccifications, psccntagc composition (by wcight) of thc products to bc ogortcd.

Ui Oetaitea manufacturing prooess along with technical justification for wastages claimed at each stagc and cach of thc

matcrials required in thc manufacturing proccss.

c) Chemical name, Technical spccifications of items proposcd to be imported.

a) Wnetner the scrap gcneratcd in thc proccss is being rcuscd or noL If not the technical justification for its non'usc may

be furnished. If the scrap is being sold, the salc value,/commercial value may bc indicated.

e) Material balancc indiiating calculative statement of thc requircment of cach of item for manufacturc of cach of cxport

DroducL

1.01.2018

The Commitec observed that patt has■ Otreplied to DL issued to them and d∝ idedthat Fm may be

,No/Date:0810139052

: Thc Commitce considcrcd thc callc as pcr agcnda and dccidcd to approvc Adhoc Norms as undcr:

LAMINATED      PLASTIC
SHEETINGo  NET  EYELETS
1500000 SETS

5.U.V.STABILIZER

RA mry tekc conrcquontiel ection u pcr Pollcy / Proccdurcr.

1.01.2018

DecLion3■Ю COmmittec consid帥
“

the casc as per agenda and based on technical∞mments of D/o

仙耐shed宙dC OM No460H/20/2009‐ PC‐1l dated 13.02.2012 the following Adhoc Noms are approved.

棚 服 :鮒躙躙
M面試り」柵 嚇晰切
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Case No.:61ノ 16/87‐ALClノ2016 Party Name:POLYFILL

「ECHNOLOCIES PVT LTD 山̈
IQ Fllc:01/87ノ 050/∞ 588/AM17ノ てLA Fllo:34/24/040/00226/AM17′ しic,No/Date:3410042681

22.11.2016
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EXPORT「 EM QTY IMPORT「 EM QTY
Alkyd Redn‐ S‐5060(804/‐2%Redn
Contenth

l kg 1.Distined Ftt Acid 0.4460 kg

2. Phthalic Anhydride 0.238 kg

3. PcntacrinitOl 0.0770 kg

4.Glymhe 0.114 kg

5. Mincral Turparinc Oil 0.210 kg

RA mey teke conrcqucntirl ectlon u pcr Pollcy / Procodurol

Name:KLJPOLYMERS
CHEMICALS LTD

: The Committcc considcrcd thc casc as pcr agcnda and dccidcd to approvc Adhoc Norms as undcr:

PVC COMPOIIND(COMPACr
GRAD助

RA mry tekc conroquontirl ectlon er pcr Pollcy / Procodurcr

1.01.2018

Name:KLJPOLYMERS
CHEMICALS LTD

: Thc Commiscc considcrcd thc casc as pcr agcnda and decidcd to approvc Adhoc Norms as undcr:

PVC COMPOUND(COMPACT
GRADD

RA mey trkc conrcqucntirl rctlon u pcr Pollcy / Procodura.

‐
‐

‐９０‐
‐
，，ョ

Cnse No.:110r15187‐ ALClr2016 PaFty Neme:KLJPOLYMERS
AND CHEMICALS LTD

Ⅵcet No/Date:9/87・

位 C1/2017

〕1.01.2018 IStatus:Approved

HQ Fllc

:01/87/050/00503/AM17/ 彫監∽
"9。
/AM17

Lic.No/Date:0510400494

25.11.2016

Page 53 of108
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Decision Adhoc Norms as undcr:: The Committce considercd the cas€ as pcr agcnda urd dccided to as

EXPORT ITEM QTY IMPORT「EM QTY
PVC COMPOIIND(COMPACr
GRADE)

鰤
Ｋｇ

∞６ 1.PVC RESINS 345000 kg

2.… ATE PLASTICIZERS 230400 kg

3.CALCIIM CARBONATE 3CD00 kg

4.PVC STABILIZER 600 kg

RA mey trkc conrcqucntlel ectlon er por Pollcy / Procodura.

1.01.2018

No.:Sr16187‐ ALClJ2016

: The Committcc considcrcd the casc as pff agcnda and dccidcd to approvc Adhoc Norms as undcr:

MLLllLAYER PLASHC TtJBES

RA mey trkc conrcquontlrl rctlon m pcr Pollcy / Procodurcr.

1.01.2018

File:24/24/040/00022AM17′
111.2016

fficasc u pcr agenda and dojd.d to tcf.t mc rrttct to Policy, Scctim.

０
フ

Case No.:12νll“ 7‐ALC1/2016 Darty Name:MOTHERSON SUMI

SYSTEMS LIDttEED

Mcct No/Datc:9/87‐

ALC1/2017
31.01.2018

lnq rite :01/87/050/00 515 I AMIT I
躍 _TTT ヒ避翌世l_

1.01.2018

No■11215r87‐ ALC120■ ‖Party Nama KLJ POLYMERS

:01/87/050/00505/AM17ノ

The corsidcrcd thc casc and decided to rcfcr to
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―
―

―

―

―

∃

: Thc Commitcc considcred thc casc as pcr agcnda and dccidcd to approvc Adhoc Norms as rmdcr:

EXPORT「EM QTY IMPORT ITEM QTY
PVC COMPOIJND(FOAM
GRADF.I

5,00,000

Kg
1.PVC RESINS 2,77,5∞ kg

2.PIrrHALATE PLASICIZERS 1,92,m kg

3。 CALCItM CARBONATE 35,CDO k8

4.PVC STABILIZER 5∞ kg

RA mry trkc conrcquontlrl ectlon er pcr Pollcy / Procodura.

０
フ

|

|

|

|

|

C■sc No.:123rll“ 7‐ALC12016 Party Name:SWASTIK
POLYMERS

Mcet No/Date:9/87¨

ALClノ2017
31.01.2018

Stetur:
Dcfcrrod

「IQ Flle:01/87ノ 050/00516/AM17ノ Wi翌0翌 Lic』 oヾ/Dm:0510400578
01.12.2016

da and decidcd issuc deficiency lettcr to thc arthorisation

holder for submission of the following information.

a) Technical descriptionJspccificationq pcrc€nt8ge composition (by ryeight) ofthe products to bc cxportcd.

U; O"t"it.a manufacturing proccss along with tectrnicat justification for wastages claimed at cach stagc and each of thc

matcrials required in the manufacturing process.

c) Chemical name, Tcchnical specifications of iterns proposcd to be imported

d) Whether thc scrap gcnerate.d in thc process is bcing reuscd or not. If not the tcchnical justifrcation for its non'usc may

Ui nrmisncA. If the sciap is being sold, the salc valudcommcrcial valuc may be indicatcd.

e) Material balance indicating qicul*ivc statement of the requircment of each of item for manufacture of cach of export

,product.

Fllo:56/247040/0∞31/AM17/File:01ノ 87/050/00589/AM17ノ

:The Commi仙
"considered the casc and decided to refer to DIPP.

1.01.2018

Name:ⅥKAS ECOTECH

File:01ノ 87ノ050/00513/AM17ノ

Thc Commitec considered the cas6 as pcr agcnda and dccided to rejcctthe casc as spccific import ittm h88

|

19日

Case No.:121′ 1燿И37‐ALClr2016
しIMITED

No/Date:9/87‐

/2017

1.01.2018 陛
IIQ File:01/87ノ050/00514/AM17′ RLA RL Ю524/040/00403/AM17 L“ .No/Date:05104CD651

脚 翼:鮒鵬躙
M面毅り」調器嚇思認ツ
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Thc Committcc considcrcd thc casc as pcr agcnda md dccidcd to rcjcct thc casc as spocific import itcm has

1.01.2018

T10NAL(lNDI→ PVr.

File:01ノ 87′050/00529/AM17ノ

Thc Commitce obscrvcd thu pafty has not rcplicd to DL issucd to thcm and decidcd that firm may bc

1.01.2018

RLA File:05/24/040/00444/AMlFile:01ノ 87ノ050/00513/AM17ノ

pcr agcnda and dccidcd issuc dcficic'ncy lcttcr to thc

for submission of thc following information.

) Tcchnical dcscriptionJspecifications, Pcrccntagc compositign Qy Y.ignO of the producb io bc- orportcd'

I pa.if.a manufactgringb;**r alonj with tcclnicat justification for wastages claimcd at cach stagc and cach of

naterials requircd in the manufacturing proccss.

) Chemical name, Technical specifications of itcms proposcd to bc imported.

Whcther thc ,"rrp ggncr"toi in thc proccss is bcing rcuscd or not If not the tcchnical justification for its non'usc

furnishcd. If thc scrap is bcing sol4 thc salc value/commcrcial valuc may bc indicatcd'

Material balance indicating ciculatlve statement of the re4uirement of cach of item for manufacturc of each of cxport

1.01。2018

Fllc:01/87ノ050/00519/AM17ノ

fUc Com-itcc considcrcd thc casc and dccidcd to rcfcr to DIPP'

31.01.2018

14.12.2016
File Юlノ87ノ050/00393/AM17ノ 11RLAFiL 52/24/040/00057′ AM17ノ

The Committec obscrved that party has not rcplied to DL issued to thcm and decidcd that firm may bc

1.01.2018

ASHOK CHANDER BitATT
Foreign Trade Development Officer
Diredorale General of Foreign Trade
Ministry of Comnrrce & lndustry

Udyog Bhawan, New Delhi
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Thc Comnitcc consiacrGd thc casc and dccidcd to rpprcvo on rcpcet bulr (Adhoc Norms) bascd on thc

ofthcNC Mccting No.2/87‐ALC1/2017 held on 09.03.2017 and recommended as un『

1.PVC Resin(Suspension Cndo

RA nry trkc conrquonthl rction u pcr Policy / Proccdure.

Name:KLJPOLYMERS
CHEMICALS LTD

No.:113/15/87‐

16.12.2016

Thc Committcc considered thc casc as pcr agcnda and dccidcd to approvc Adhoc Norms as undcr:

1.STYRENE BlrrADIENE STYRENETHERMOPLASHC  RUBBER
CPR)COMPOUND 2.SYNrHETIC RIIBBER(GRADE:RB 84o

GRADE:RB 840

3.STYRENE ETHYLENE BUrADIENE STYRENE

RA tekc ectlon rl pcr Pollcy / Procoduror.

: The Committcc considcrcd the casc as pcr agcnda and bascd on tcchnical commcots of D/o

vidc oM No-46011/20/2009-FC-II dstcd 13.02.2012 thc following AdhocNorms arc approvcd.

Alkyd Rcsin‐ S‐50600に sin COntent
8卜
=“

0.H40 kg

ASHOK CHANDER A;{ATT
Foreign Trade Development Ofticer
Diredorale General of Foreign Trade
Ministry of Commerce & lndustry

Udog Bhawan, New Oelhi
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5. Mincral Turpcntinc Oil /IowAromatic
Whitc Spirit(LAWS)

0.210 kg

RA ney trkc conrcqucntlel ectlon er por Pollcy / Procodurcr.

Case No.384r15饉 7‐ALClノ2016 Name:MACRO POLYMERS

1.01.2018

「IQ File:01ノ87/050/m77/AM17ノ

|四  型 ヒ 窒 菫 翌 型

=里 =1__

Occtcion: Thc Committcc considcred thc casc ari pcr agcnda and dccided to dcfcr thc casc.

一〇７

・

Casc No.:87′ 1587‐

出 C172016 1鯰鰊 Mcet No/Date:9/87¨

ALC1/2017
31.01.2018

Strtur: Approvcd

lЪ跳5∽
“
80/AM″ 皆腑

側田
"01

lDecision : The Committcc considtred the casc as pcr agends and deci4ed to aDprovc Adhoc Nomrs T ud€r:

EXPORT「 EM QTY IMPORT rrEM QTY
収 ■CALS MADE FROMPHE IBUSHES,
3ASKETS,RINGS,ROD,SHEET,MACHINED]

345働 kg m RESIN′ Ю WDER 36277.5 kg

RA mry trkc conrcqucntlrl tction er pcr Pollcy / Procrdurcr.

Case No.:971′ 87‐ALC172017 Party Namc:COVESTRO(INDI→
PRIVATE LIMIπD 1鰍

硼‐
ｍ̈

ZUむ
HQ File:01/87′ 050/00009/AM18ノ 68/AM17

1皆ぉ鮒∵
Ю310809933

Decicion: Thc Committcc considered thc casc and dccided to refcr to DIPP.

1.01.2018

19,12.2016
Fllc:03/94/040/00269/AM17ノFile:01′ 87/050/m10/AM13/

Ъ c Committec considered the casc and decided to refer to DIPP.

Case No.:37rlr87・ ALC12017

|

No/Date:9/87‐

1/2017

1.01.2018 ｍ̈
IHQFile:01/87/03o/ax137/AM18′ ‖LAⅢ∝08/24/0400035/AM″ 1瞬蒻所

Юal呈

=
|

if型ニコ型重些菫重菫菫重壁墜Decislo■ :  The Committec considered the ca

M呪
路」ξ瀾躙胤iじ鯖
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PRIVATE LIMIπ D,

Fll● :03/94/040/00831/AM17′Fllc:01ノ 87′050/00012/AM18ノ

The Commitcc obscrvcd that party has not rcplicd to DL issucd to than and dccidcd thl firm may bc

212

e No.:92′ 15787‐ALClr2016

墜_  1 1鰍 " 陛
Fllc:01ノ 87ノ050/00485/AM17ノ RLA File:31ノ 83/040/00194/AM16/ しic.No/Datc:3110066494

21.12.2016

Occicion. The Committee considered thc casc as per agenda and decided issue deficiency lettcr to thc authorisation

[older for zubmission of thc following information.

r) Technical descriptionJspecifications, perccntage composition (by weight) ofthc products to bc cxportcd.

U) Oetaitea manufacturing process along with tcchnical justification for wastages claimed at cach stagc and cach of thc

matcrials rcquired in thc manufacturing proccss.

o) Chemical name, Technical specifications of items proposcd to bc imported.

il) Whethcr thc scrap gencrated in the process is bcing reuscd or not. If not thc technical justification for its non-usc may

be furnished. If the scrap is bcing sold, thc salc valudcommcrcial value may bc indicatcd.

e) Material balance indicating calculativc statemsnt of the rcquirement of each of item for manufacturc of cach of cxport

producL

213

Case No.:93′ 15/87‐ALClr2016

1需

Nmc DSMIWIAPV「 .|

―
satus:

DeFerred

HQ File:01ノ 87/050/00486/AM17ノ RLA File:31/83/04(ソ 00196/AM16/ Lic.No/Date:3110066495
21.12.2016

mconsioereathccascasperagendaanddccidedissucdcficicncyletrcrtothcarrthorisation
holder for submission of the following information.

a) Technical descriptionJspecifications, percentagc composition (by weight) of thc products to bc orportcd.

U) OetAtea manufacturing proocss along with tcchnical justification for wastages claimed 8t coch stagc and cach of thc

matcrials requircd in Orc manufacturing proccss'

c) Chcmical name, Tcchnical specifications of itcms proposcd to bc imported.

O) Wnemer the scrap gcncratcd in thc proccss is being reuscd or not. If not thc technical justification for its non-usc may

bc furnished. Ifthe scrap is bcing sold, the salc valudcommercial value may bc indicated.

e) Material balancc indicating calculative strlement of thc requirement of cach of itcm for manufacturc of cach of export

producl

214

Casc No.:lⅣ 16787・ALClr2016 Name:n¶距RNATIONAL
VEYORS LIMITED

Mcct No/Date:9/87・

ALC1/2017
31.01.2018

Stetur:
Dcfcrrod

HQ File:01ノ 87ノ050/00545/AM17′ ヒ翌翌霰里
Lic.No/Date:0310810103

23.12.2016

Dccldon: The Commitcc considcrcd thc casc and dccidcd to rsfcr to DIPP.

EtsllEr'" xo.pvtstt7-ALcrtzot6 )lfe{y Xqqq2-q!AI}rDI4!Yr. IMcet No/Datc9/87‐     lStatul:

BHバπ      age 59 of108
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1.01.2018

110066510File:31ノ 83ノ040/00074/AM17/Fllc:01/87′050/00488/AM17/

fnc Commi6cc obscrvcd that party has not rcplicd to DL issucd to thcm and dccidcd that firm may bc

1.01.2018

: The Commitcc considcred thc casie as pcr agcnda and decidcd to approvc Adhoc Norms as tmdcr:

Alkyd Resin TO・ 13∞

KRcsinConmt ωり・2つ

RA mry trkc conrcquotthl ection u pcr Pollcy / Procodurcr.

Case No.:85r15r87‐ALCl′2016 Party Name:MACRO POLYMERS
P.LD.

Mcct No/Date:9/87‐

ALC1/2017
31.01.2018 ｍ̈

「IQ File:01/87/050/00478/AM17/

PTlllriTttI
しic.No/Date:0810139386

27.12.2016

Dcci,3ionr Thc Committcc considcred thc casc as pcr agcnda and decided to dcfcr thc casc.

Case No.:86r15r87‐ALCl′ 2016

1鰍
" 師̈

HQ File:01/87′050/00479/AM17/ RLA Fllc:03/24/040/00369/AM17ノ LicoNo/Date:0810139387
27.12.2016

Decition: The Committee considered the caso as pcr agenda and dccidcd to defer thc casc.

1.01.2018

110066517

Thc Committec obscrved that party has not rcplied to DL issucd to them and dccidcd that firm may bc

Name:SI GROIIP‐ INDIA
ATE LIMITED

ASHOK CHANDER B;{ATT
Foreign Trada Development Officer
Diredorale General of Foreign Trade
Ministry of Comrnerce & lndustry

Udyog Bhawan, New Delhi
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File:03/95/040/00765/AM17ノ

Thc Commitcc considcred thc casc as pcr agc,nda and decidcd issuc dcficic'ncy latcr to thc
for submission ofthe followlng infomation.

) Technical dcscriptionJspocifications, pcrccotsgc composition (by wcight) ofthc products to bc cxportcd.

,1 Oa"irca manufainring prtrccss along with tcchnicsl justification for wastagcs claimcd at csch stagc md cach of
requircd in the manufacturing proccss.

Chcmical namc, Tcchnical spccifications of items proposcd to bc imported'
Whether the scrap generated in the proccss is bcing reused or not. If not thc tcchnicsl justification for its non'usc

rfurnished. If the scrap is bcing sold, the sale value/commercial value may be indicated.

Material balance indicating calculativc statement of thc requircment of each of item for manufacturc of cach of cxport

1

Case No.:27r16787・ ALClr2016 Party Namc:SI GROUP‐ INDIA
PRIVATE LIMITED

Mcct No/Datc:9/87‐

ALClノ2017
31.01.2018 匹

IHQ File:01/87/050/00554/AM17/ ヒlllttΨ堕軍二屋
=菫

宣宣ll=翌上_
ase as pcr agcnda and decided issuc deficicncy lcttcr to thc authorisation

holder for submission of the following information.

a) Technical dcscriptiondspecificationq perccntage composition @y weight) of the products to be exportcd.

U1 O"t*t.a manufacturing proc€ss along with technical justification for wastagcs claimed at cach stagc and each of thc

materials requircd in the murufacturing process.

c) Chemical name, Technical spccifications of iterns proposed to bc importcd.

aj Wneter ttre rc.rp grnaat"d in the proccss is being reuscd or not. If not thc technical justification for its non'usc mal

be fumished. If the scrap is being sold, the salc value/commercial valuc may bc indicated.

e) Matcrial balancc indicating calculativc statcrnent of thc requiremcnt of each of ircm for manufacturc of cach of cxport

product.

No/Date:9/87¨

1/2017

1.01.2018

No.:54/16r87‐ ALCl′2016

Flle:22/24/040/00064/AM16rFile:01/87′050/00581/AM17ノ

masPcragcndaanda

Fllo:22/24/040/00065/AM16/HQ Flle:01/87ノ 050/00582/AM17ノ

and dccided to tefcr thc marcr to Poli

1.01.2018

Name:NIKIIIL ADHESIVES

Page 61 of108
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IQ File:01/87′ 050/00553/AM17/ Lic.No/Date:0310810195

29.12.2016

P=ty Name:ASTRA
30RPORA■ ON ｍ̈

しic.No/Date:2210015623
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File:01/87′050/00552/AM17/

Thc Committcc obscrvcd that party h8s not rcplicd to DL issucd to thcm and dccidcd thu firm may bc

,,S

」

Casc No.:73′15/87‐ALCl′2016

lmNmパ

PERRY軋パ T

1麟ギ
Strtur:
n.rGctd

HQ File:01′87′050/00466/AM17ノ

|ヒ1:上111■rヒ::里里1颯翌竺 」
Decision: Thc Committce considcrcd thc Gasc as pcr agcnda and dccidcd to rcject thc Ga!rc as spocific import itcm has

rot bc given.

31.01.2018

rirc OVAztOSOtOO+ 67 I t$ttr7 I llru,e ritc :05t24lm0lm4%l AMIT I

The Committce considcred thc csse as pcr agcnda and dccided to rcjcct thc catc as spocific import itcm has

1.01.2018

Fllc:31ノ 83/040/00067/AM17ノFlle:01/87′050/00487/AM17ノ

ffi as pcr agcnda and dccidcd issuc dcficicncy lcttcr to thc

for zubmission of the following information.

) Tcchnical dcsoiptiondspocificationg pcrccntagc composition (bf ycigng of thc products !o bc cxportcd'

i O"t if.a manufactgring-proocss alonj with tcclnicatiustification for wastages claimed at cach stagc and cach of

rterials re4uired in thc manufacturing process'

Chemical name, Technical specifications of items proposcd to be importcd.

Whcthq thc ."rrp g.oorrcd in the poccss is bcing riuscd or not If not thc tcchnical justification for its non'usc

fumished. If thc sctap is being sol(thc salc valuc/commcrcial valuc may bc indicatcd'

MateHal balance indicating calculative stnttment ofthe requirclnent ofeach ofitem for manufacturc ofeach ofexport

No.:129715187‐ALC1/2016

Fne:05/24/040/00495/AM17′File:01/87ノ050/00522/AM17ノ

The Committec observed that patt has notreplied to DL issued to them and decided that ttm may be

Page 62 of108
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File:17/24/040/00165/AM17′File:01/87ノ050/00579/AM17/

, fnc Comnitcc considcrcd thc cssc as pcr agarda and dccidcd issuc dcficicncy latcr to thc

for submission ofthe following infomation.

Tcchnical dcscriptiondspccifications, pcrccntagc composition @y weight) of thc products to bc ogortcd.
Detailed manufacnring proocss along with tcchnical justification for wastagcs claimcd at cach *agc md coch of

requircd in thc manufacturing proccstl.

Chemical name, Technical specifications of itcms proposcd to be imported.

Whether the scrap generated in the process is being reused or not. If not the technical justification for its non-usc

fumishcd. If thc scrap is bcing sold, thc salc value/commcrcial valuc may bc indicated.

Material balancc indicating calculative statement ofthe requEInent ofα Eh ofitem for■ lanufacme ofαEh ofexport

1.01.2018

No.:116r15/87‐ALC172016

rite :otitzlos0l00509/Ar{17l I IRLA Filc :05D3!MU0M7 0l A\tlt7 I

ffi party hss not rcplicd to DL issued to thcrn and decided that firm may bc

INDIA PVr.LTD.,

HQ Fllc:01ノ 87ノ050/00534/AM17′ File:03/94/040/00917/AM17ノ

Thc Committcc considcrcd thc casc 8!t pcr agcnda and decid4 to lcft{he cs!c.

1.01.2018

,No/Date:5210042131

: Thc Committcc considcrcd thc casc as pcr agcnda md aftcr taking cluc Aom SION'H'213'

to approvc Adhoc Norms as undcr:

POLYESTER
METALLIZED FILM
ALIIMINItlM  COATED
FILM

2.ALUMINItIM WIRE 99.990/o

RA mry trkc conrcqucntiel rction er por Pollcy / Proccdurcr.

No.:88715/87‐ ALClr2016

Page 5il oflOt

NDUSTRIES PRIVATE
しIMITED

位 Clノ2017
〕1.01.2018

Deferred

Lic』 oヾ/Dm:1710006529
M.01.2017
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1.01.2018

1.01.2017:01/87/050/00481/AM17/

Thc Committcc considcrpd thc casc as pcr agarda and bascd on tcchnical sommcats of D/o

furnished vidc OM No-4601l/20/2009-PC-[ datcd 04.02.2015 thc following Adhoc Norms arc apprcvcd.

Alkyd Resin CA‐ 3045(6(ト  ノ‐2%
Resin Conteno

RA mry tekc conrcquolthl rction er pcr Policy / Procodurcr.

Case No.:89715787‐ALClr2016 P"ty Name:MACRO
POLYMERS P.LTD.

Mect No/Date:9/87‐

飢 C1/2017

31.01.2018

Strtur:
Dcfcrrod

HQ Fllc

101ノ87′050/00482/AM17/ 1滋雅q堕型壁 「ぶ辮翌翌
Decision: The committee considered the casc as per rg94a i4 qecided totefcr q9 sqg:

Case No.:128rll鸞 7‐ALClr2016 Party Name:Ⅵ KAS ECOTECH
LI]置TED

M∝tNo/Datc:9/87‐
ALClノ2017
31.01.2018

$tetur:
RGjGctd

HQ File:01ノ 87′050/00521/AM17ノ

ピ [1買9=」 菫」
Decision: Thc Committec considcred thc casc as pcr agcnda and dccided to rcject thc casc as spocific import itcm has

not be givcn.

1.01.2018

Fitc .ot/E7l050/00 565 t l*itlt7 I i lnre rirc :08t2410401N41 uAMl 7/
11.01.2017

The Committcc considercd the casc as agenda and d∝ ided to defer the casc.

Case No.:39′16787‐ALCl′2016 Party Name:MACRO POLYMERS
P.Lつ .

Mcet No/Date:9/87‐

出 C1/2017

31.01.2018

Strtur:
Dcfcrrcd

「IQ Fllo:01ノ87ノ050/00566/AM17ノ RLA File:03/24/040/00419/AM17ノ
[需磐夕
Ю譴∝39527

ffinsidcred the cas€ as p€r @

面幅扇No■2"187‐ALCl″o12 1[壺型聖型聾登壁L III二JI整二聖Q整型堕___胆虹理

脚 翼:腑離翻盟
M雨
議:1よ躙輛彗獣ツ
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IPOLYRT?ITl
位 C1/2017
31.01.2018

DeFerred

肛Q File:01ノ 87′050/00023/AM18ノ RLA File:06/24/040/00035/AM17′ Liclヾo/Date:0610038534
17.01.2017

@aercooccasea!lperagcndaanddccidedissucdcficicttcylettcrtothcurthorisation
lholdcr for submission of the following information.
I

la) Technical descriptionJspecifications, per€artagc composition (by wcight) of thc products to bc o(portd.
lb) Detailcd manufacturing proccss along with technical justification for wastages claimcd at cach stagc and each of thc

lmatcrials required in the manufacturing proccss.

lc) Chemical name, Tcchnical spccifications of items proposcd to bc imported.

la) Wnctner the scrap generated in the proccss is being reuscd or nol If not thc technical justification for its non-usc ma1

lUe fumisnea. If thc scrap is bcing sold, thc sale value/commercial value may bc indicated.

lel Uatcriat balance indicating calculativc statement of the requirement of each of item for manufacturc of cach of cxport

lproduct.

1.01.2018

: The Commiucc considcrpd thc casc as pcr sgcnda and dccidcd to approvc Adhoc Norms as tmder:

1.POLYPROPYLENE
RESIN/GRANULES(Clyell‐ RC213

ALIJMINIUM METALLIZED
CAST POLYPROPYLENE
FILM/METALLIZED CAST
POLYPROPYLENE FILM. 2.PP BASED ANTIBLOCKMET

BLOCK COMPOtIND/AGENT

4.INDUC■ ON/EVAPORATION
BOATS

RA mry trkc conrcqucntirl ectlon m pcr Pollcy / Procrdurcs.

Case No.:12172/87‐ALClr2017 Party Name:THERMO
POLYMERS PRIVATE LMITED脚

α
世

Stetur:
Ihfcrrcd

HQ File:01ノ 87′050r00178/AM18ノ RLA Fllo:09/24/040/00456/AM17ノ Liclヾo/Date:0910064`03
20.01。2017

Dcclrlon: Thc Committcc considered thc casc Er pcr agcnda and decidcd to defo thc casc.

.01.2017

File:31/83/040/00142/AM17ノFile:01ノ 87/050/00571/AM17ノ

The Commi$ec considered thc casc and dccided to refer to DIPP.

Foreign TraCe Deveioprnent C:::,: -.,'

Diredonale General of Foreign TraCe
Ministry of Comrnerce & lndustry

Udyog Bhawan, New Delhi
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No.:5911/t7-ALClnOfi llnarty Namc: COVESTRO ( INDIA)

ritc :ovez/osoioot toleut sl I lRLe rilc :03 l9um0l00952l t.J[,lT I

The Committcc considcrcd thc casc and dccidcd to rcfcr to DIPP.

)41

Case No.:140r2J87‐ALC172017

1賠
湘 IWDImUSRES

Mcet No/Date:9/87‐

ALC1/2017
31.01.2018 師̈

ILAme5確
4/040/00040rAM171 LicNo/Dm:5610005070

30.01.2017

Decislon: The Commitcc considered the casc and decided to rcfer to DIPP.

1.01.2018

1.01.2017

Fne:17/24/040/00186/AM17ノFile:01/87ノ050/00580/AM17/

The Committee considered thc casc and decidcd to rsfer to DIPP.

1.01.2018

File:01/87ノ 050ノ00569/AM17/ Flle:06/24/040/00040/AM17ノ

The Committee observed that patt has notreplied to DL issued to them and d∝ ided that Frm may be

1.01.2018
AXCHEM PVr.LTD.

ΠL ttβ7いα∞57/AM″
|「

面 Fne Ю犯 ″

“

αoo劉0/AM17憶
夕駆辮

Ю劉∝

"3∞

Thc Commiuce considcted thc casc and dccidcd to rcfcr to DIPP.

1.01.2018

No.:48rlr87‐ALC12017

File:17/24/040/00188/AM17/Flle:01/87′050/00048/AM18/

: The Commirec consid6cd thc casc as per agcnda and dccided issuc dcficicncy lcntcr to thc

Φy WCight3 ofth9 prOducts to bc

for submission ofthe fb1lowing infomation.

Page 66 of108
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@ along with tcchnical justification for wastages claimcd 8t cach stagc and cach of
ials rcquircd in thc manufacturing pn ccss.

Chcrnical namq Tcchnical spccifications of itcms proposcd to bc importcd.
Whcthcr thc scrap gcncratcd in thc proccss is bcing rcuscd or not Ifnot thc tcchnical justification for its non'usc

furnishcd. If the scrap is bcing sol{ thc salc value/commcrcial valuc may bc indicatcd.

Mat€rial balancc indicating calculativc statcmcnt of thc rcquircmcnt of cach of itcrr for manufrhnc of cach of cxport

|

Cnse No.:31′ lr87‐ALC172017 |  ザ
Strtur:
Dcfcrrcd

lHQ File :0 l/E?/050/0003 l/AM I 8/ |    :W三 1鰺
=lTDecision8 The Committec observed that patt has■ otreplied to DL issued to thetn and decided that Fm may bc

reminded by,ost.

No.:51ノ16/87■亀LCl′2016

1.01.2018

File:01ノ 87/050/00573/AM17ノ |IRLA Flle:10/24/040/00105/AM17

ftrc Commincc considcrcd thc casc as per agenda and decidcd isuc dcficicncy lcttcr to thc

for submission of the following information.

Tcchnical descriptiondspecificationg pcrccntagc composition @y weight) of thc products to bc oportcd.

Dctailcd manufacttring proccss along with dhdcalJustification for wastagcs claimed at cach stryG aod cach of
rtcrials re4uircd in the manufacturing proccss.

Chemical name, Technical specifications of items proposed to be imported.

Whether the scnp generated in thc proccss is being reused or noL If not the technical justification for its non-usc

fumishc.d. If the scrap is being sold, thc salc value/commcrcial valuc may bc indicated.

Material balance indicating calculative s'・
'ハ
ment oftte requirclnent ofeach ofitem formanufacuc ofeach ofexport

1.01.2018

File:03/24/040/00415/AM17ノFllc:01/87ノ050/00564/AM17ノ

The Commitcc obscrved that party has not rcplicd to DL issued to thcm and dccidcd thd firm may

う
´

Case No.:38Jlr87ⅢALC12017

lil:L】lI::llll!I:II:LLP

Mcet No/Date:9/87‐

ALClノ2017

31.01.2018 陛
HQ File:01ノ 87/050/00038/AM18ノ RLA File:08/24/040/00411/AM17ノ LicNo/Date:0810139670

07.02.2017

Deddor A D/L was issued to 8uthOri塾里■01der.Reply“■1型三dted itt the authOHsation holder.

ASHOK CHANDER Bi{ATT
Foreign Trade Development 0Ftcer
Diredorale General of Foreign Trade

Ministry of Comrerce & lndustry
Udyog Bhawan, New Delhi
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P"け Name:KARTHI
HOMEPRODUCrS PRIVATE
しIMITED 師̈

Lic.No/Date:1010059703

)6.02.2017
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Case No.:3971r87■ LC12017

卜

叢 l踏 鎌 鶴 WSLLP
1鰍

α卿 ‐

師̈
ιDZ

luq rite : 0 l/8?i050l00039/Ard I 8/

ILT:ツ翌翌 _l翌11 L凶整ビ ___1_
Decislo■ :AD/L was issued to authorisation holder.Reply"ill awatted tom the authodsation holder.

r.lo.:SdtenZ-ll.;clt20l6 l]partyNamc:SASARLTBBERS llUeetNorOuc:9|t7'
ATE LIMITED IIICTIZOTI

131.01.2018

:2410042143File:01/87/050/00583/AM17ノ

: The committcc considercd the casc as pcr agcnda and decided to rpfcr tltc mattcr to PC'2 Section.

2541

Case No.:36rlr87‐ ALC12017 Party Namc:VEE KAY VIKRAM
L CO LLP

No/Datc:9/87‐

1/2017

1.01.2018 師̈
HQ File 101/87/050/00036/AM18ノ RLA File:08/24/040/00294/AM17ノ

1総
DecLion3 The COmlnittec obscrved that patt has not replied to DL issued to them and d∝ ided that im may bc

reminded by post

1.01.2018

Name:SI GROUP‐ INDIA
ATE LIMITED

Flle:03/95/040/00862/AM17ノFile:01ノ 87ノ050/00131/AM18ノ

The Committec∞nsidered the casc and decided to refer to DIPP.

256

Case No.:50′ lr87¨ALC1/2017

1壁 里 里 登

SPVr.LTD;
Mcet No/Date:9/87‐

ALC1/2017
31.01.2018 ｍ̈

HQ File:01/87ノ050/00050/AM18/

|四当 Ψ里 1翻器
3∝∝
"%6

D.cblo* The c"rnmitt"c coosiarrca tnc casc as pcr agenda and dccided to rcfcr thc mattcr to PC'2 Scction.

Case No.:54ry87・ ALC12017 ど麒 y Name:D.R COATSINK&
RESINS PVT.LTD. 師̈

HQ File:01ノ 87ノ050/001H/AM18′ RLA Fllc:03/94/040/00886/AM17/ Lic.No/Dm:0310811120
10.02.2017

Oectdon: Thc Committcc considcrcd thc casc and decidcd to rcfer to DIPP.

No。 :1222/87‐ALClr2017

Page 68 of108

山̈
巴 A Fllc:24/24/040/00030/AM17/

C8SC No.:74r287‐ ALC12017

ｍ̈
しicoNo/Date:0310811030

)8.02.2017
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1.01.2018

File:01/87′050′00179/AM18ノ

Thc Commitcc obscrvcd that party has not rcpliod to DL issucd to thcm and dccidcd that firm may

File:01/87/050/00568/AM17/

:. Thc Committec considcred thc casc and dccidcd to rrfcr thc rcply of thc firm to DIPP

YFILMS(INDIA)PVr.LTD.
31.01.2018

Lic.No/Date:0310811234
15.02.2017

File:01ノ 87/050/00129/AM18ノ Fllo:03/95/040/00788/AM17ノ

DecLion8 The COmmittec observed that patt has not replied to DL issued to them and畿 ided that Fm may

1.01.2018

No.:2611/87‐ ALC1/2017

Fllc:01/87ノ050/aX126/AM13/ File:10/24/040/00114/AM17/

: The Committee obscrved that party has not replied to DL issued to thcrn and dccidcd that firm may

Flle:10/24/040/00H5ノAM17/

1.01.2018

File:01/87ノ050/00027/AM187

Thc Committec obscrved that party has not rcplicd to DL issued to thcrn and dccidcd thet firm may

Name:SM COATED

1.01.2018

10811339File:03/95/040/OCD03/AM17ノFlle:01/87′050/00052/AM18ノ

The Committec observed that patt has■ ot replied to DL issued to them and d∝ ided that ttm may

Foreign Trada Developnent Oficer
Diredorale General of Foreign Trade
L4inistry of Comnerce & lndustry

U,.j;og Bira'van, I'lew Delhi
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LABORATORIES PVT LTD DeFerred

υLA File:09/24/040/00592/AM17′ Liclヾ

…

:0910064678
10.02.2017

3■ se No.:41′ 16/87‐ALClr2016 Darty Name:ⅥKASECOm
Ln硼肛ED

ucct NorDate:9/87‐

也 C1/2017
〕1.01.2018 ｍ̈

じ A Fllc:05/24/040/00549/AM17/ しic]ヽo月Da象=0510401609
13.02.2017

Case No.:72r2/87‐ ALC172017

ｍ̈

261

Party Name:KARTIH
HOMEPRODUCTS PRIVATE
しIMITED 師̈

Lic.No/Dm:101o059729
21.02.2017
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Fllc:01/87ノ050/00113/AM13/ File:03/94/040/00910rAM17ノ

Thc Commifrcc obscrvcd ttrat party has not rcplicd to DL issucd to thcm and dccidcd thd firm may

Casc No.:66287‐ ALC12017 Party Name:GEEP rNDUSTRIES

(INDIJo PVr・ LD.
Mcet No/Date:9/87‐

ALC1/2017
31.01.2018 ｍ̈

HQ File:01/87ノ050/m120/AM18′ IRLAFile Ю3794/040/01060/AM17/ llic.No/Datc:03 l08l l3t6
四 型 __

Decision : Thc Committec considcrcd thc case as pcr agcnda and decidcd to call for spccific import itcuts uscd in

manufacturing export item.

Case No.:1′ 16787・ALC1/2016 Party Name:VISEN INDUSTRIES
しIM1lED

M∝t No/Date:9/87‐
晟 C1/2017
31.01.2018 師̈

「IQ File:01ノ87/050/00528/AM17ノ LA Fllc:03/95ノ 040/00222/AM17ノ Lic.No/Date:0310811458

27.02.2017

Decision: The Committec considcrcd the casc as pcr agenda and decided to give Personal Hcaring to the firm witlt

Iechnical and production persons who arc well versed with the casc.

Page 70 of108

3■ se No.:5●り87‐ALC12017 Party Nttnc:INDOFIL

NDUSTRIES LTD.
1山離 No/Datc:9/87ぃ

嘔 C1/2017
,1.01.2018 師̈
しic.No/Date:0310811358

22.02.2017
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Thc Committcc hcard thc r€pr€scntativc of thc firm Shri. R- K. Kothari, Dircctor during
Hcaring and bascd on thc discussioq thc Committcc dccidcd to approvc following d-hoc notmsr

1.Ethylene Butyl Attlatc(EB′りCopOlymer
Crade:Low117 BA 07ヽ Luden A2700 M
EBA PA 1770

Semi Conducting
Compound-
Thcrmoset

5. Octagon Jumbo SlccvcV BOX

RA mry trkc conrcqucntlrl rction er pcr Pollcy / Proccdurol.

Case No.:70r2r87… ALC172017 Party Name:Ⅵ SEN INDUSTRIES
LIMITED

Mect No/Date:9/87・

ALC1/2017
31.01.2018

Strtur:
Dcfcrrod

HQ File Ю1/87/050/∞ 127/AM18′ こ A Fllc:03/95/040/00044/AM17/ しiclヾo/Date:0310811461

27.02.2017

Decision: Thc Committec considered the casc as per agenda and decided to givc Pcrsonal Hcaring to the firm witl
tcchnical and production pcnlons who arc wcll vcrscd with the casc.

1.01.2018

: Thc Committec considcred thc casc as pcr agenda and dccidcd to approvc Adhoc Norms as rmdcr:

EVA PLACEMAT(Embossed/
Plain7PrintedlLaminated)

RA mry trkc conrqucntlel rction er pcr Pollcy / Procodurcr.

1.01.2018

脚 翼:鮒朧躙M躙辮器矯鰈
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300M 「

As pcr packing
policy

3■se No.:14劇2J87‐ALClr2017 Party Name:ESSEN
SPECLALI可Pr FILMS PVT.LTD.

Itetur: Approvcd

‐IQ File
01/87′050/0020C1/AM18ノ

LA File
24/24/040r00019/AM17/

Lic.No/Date:2410042151

27.02.2017

DecL

EXPORT理 望  | I  Ш PORTmM

ｍ
ｍ
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1/AM17/

: Thc Commitcc considc,lcd thc casc as pcr agcnda and dccidcd to approvc Adhoc Norms as undcr:

RA mey trkc conrcquontirl ection u por Pollcy / Procodurcl

Flle:01/87ノ050/00117/AM18/

: Thc Committee hcard thc representative of the firm Shri. R- K. Kothari, Dircctor drning Pcrsonal Hearing

based on thc discussion, thc Committcc dccidcd to apprcve following ad-hoc norms:-

Scmiconducing Compound-Thcrmoplastic

RA mry tekc conrcqucntlel ectlon u por Pollcy / Proccdurcr.

No.861287‐ALC172017

10811517

ths Qsmmittcc considcrcd thc casc and dccided to rpprovc Adhoc Normr on ropcet bub bascd on

of thc NC Mccting No. 19187-ALCll20l4 hcld on 06.08.2014 and rccommcodcd as undcr:

PVC Additives Powder(hdOFll K 600 F)

RA trke ection u pcr Pollcy / Proccdurcr.

1.01.2018

1/87ノ050/00040/AM18ノ

The committcc considcred thc casc as pcr agenda and dccided to defer thc ma6cr.
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Darty Name:INDOFIL

NDUSTRIES LTD.
Иect No/Date:9/87¨

性 C1/2017
,1.01.2018

Itetur: Approvcd

iQ File

101/87/050/00118/AM18ノ

じ A Filc

03/94/040/01047/AM17ノ

EXPORT ITEM IMPORT FEM

７

一

03Se No.:40r1787・ ALC1/2011 Party Nme:MACRO
DOLYMERS P.LTD.

3tatu8:Derered

こ A File

08/24/040/00423/AM17ノ

Lic.No/Date:0810139822

Э2.03.2017
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: Thc Committcc considcrcd thc casc as per agcnda and bascd on tcchnical commcots of D/o
mmished vide OM No‐46011/20720‐PC・II dated 13.02.2012 the fonowing Adhoc Noms are approved.:

Alkyd Resin S‐ 5060 eCSin Content

80/‐2り 0.H40 kg

5. Mincral Turpattinc Oil /I-ow Aromtic

RA mry trkc conrcquonthl rction et pcr Pollcy / Procodurcr.

,No/Datc:0810139821

I : Thc Committcc considcrcd thc casc as per ageoda and bascd on tcchnical commcnts of D/o C&FC

vide OM No-46011/20/2009-FC-II datcd 15.12.2011 thc following AdhocNorms arc approvcd.:

Alkyd Resin C‐ 1030 cesin COntent

70■ /‐ 20/●J

RA mey trkc conrcqucnthl rction er pcr Pollcy / Proccdurc.

Case No.:47′ lr87‐ALC1/2017 Party Nme:MACRO
POLYMERS PoLTD.

Vect No/Date:9/87‐

也 C1/2017
〕1.01.2018

Strtur: Approvod

HQ File

:01ノ 87ノ050/00047rAM18/

巴 A File

103/24/040/004821AM17ノ

しic.No/Date:0810139819

02.03.2017

Decision : The Committee considered thc casc as per agenda and decided to approvc Adhoc Norms as tmdcr:

l^*ro Resin C-1032 (Rcsin Contentl I kg I l. DistilledFattvAcid, .. ,.. . I o'lTkg- 
|

く
(ラ

``:言

を三≡←4ロヒz夏
`ζ

そケ/ Page 73 of108
ASHOK CHANDER 31lAΠ
Fo陀ign Trade Deve:opment Omcer

Dre“orale cenera:of ForeignTrade
M躙
1鑑 輛 晰

切



74

60■/‐2%) 2.Phthalic Anhydride 0.273 kg

3. GlyHine 0.179 kg

4. Tolucne 0.42 kg

RA ney tekc coucqucltlrl rction rr pcr Pollcy / Procrduro.

1.01.2018

File:03/94/040/01058/AM17ノ 10811682Fllc:01ノ 87ノ050/00119/AM18ノ

Thc Committcc considcrcd thc casc and dccidcd to refcr to DIPP.

Fllc:01ノ 87ノ050/00184/AM18′

The commitec consid"“ thc casc as per agenda and decided to referthe mJけ to PC‐ 2 Sdion。

C8SC No.:1292お 7‐ALClr2017 Pmy Name:EASTMAN
RECLAMATIONS

Mcet No/Date:9/87‐

ALC1/2017
31.01.2018 師̈

乙ノソ

ヒ里:TTttI しic.No/Da“=3010103974)7.03.2017

Decislo■ :The commlttee∞ nsidtt the casc as per agenda and decided to Feferthe lnatrto PC‐ 2 Sectton.

Case No.:`872/87‐ ALC1/2017 Pttty Name:SPECLALTY
POLYFlLMS(INDIA)PVr.LTD.

1穆

郭
・

墜
HQ Fllc:01ノ 87/050r00125/AM18′ RLA File:03/95/04(ソ 00127/AM16/ Lic]ヽo/Datc:0310811717

08.03.2017

Decision3 The Comlnittec obscrved that patt has not replied to DL issued to them and decided that im may bc

remmded by post.

1.01.2018

No.:42′ 1/87¨ALClJ2017

File:01/87ノ050/m42/AM18ノ

ttrc committcc considcrcd thc canc 8s pcr agcnda and dccidcd to dcfcr thc mattcr.

1.01.2018YMERS P.LTD.

硼 黒:脚鰈 ::
Minに try of Commerce&lndustγ

じdyog Bhawan,New Delhi
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3■ sc No.:62r287‐ALC12017 larty Namc:GALA SHRINK FIT

師̈

Case No.:127/2J87■ LClr2017 Darty Name:EASTMAN

じcm■ ONS
Иect No/Date:9/87・

軋 C1/2017
,1.01.2018 師̈

てLA File:30/24/040/00047/AM16/ Lic』 oヾ/Dm:3010103973
)7.03.2017



75

: Thc Committcc considcrcd thc casc as pcr agcnda and bascd on tcchnical comm€ots of D/o

vidc oM No-4601t/20/2009-Pc-[ datcd 13.02.2012 thc following Adhoc Norms arc approvcd

Alkyd Resin‐ S‐5060 LV(80■ /‐2%
Resin Conteno

RA mry teke conrcquontlrl rction rr por Pollcy / Proccdurcl

1.01.2018

No.:46rir87‐ ALC12017

I ! The Committec considcrcd thc casc as pcr agc,nda and bascd on tcchnical comnc[rts of D/o

vidc oM No-4601 I2M2OO9-PC-U datcd 04.02.2015 thc following Adhoc Norms arc appmvcd.

Alkyd ReSn‐ S・5030(7い ノ̈2%Resh
Contenth

RA ney trko conroquondrl rctlol u pcr Pollcy / Procrdurcl.

1.01.2018

Name:VISEN INDUSTRIES

Filc:03/95/040/00717/AM17ノFllc:01ノ 87/050/00590/AM17′

: Thc Committec considcrcd thc casc as pcr agcnda and dccidcd to givc Pcrsonal Hcaring to thc firm

and production pcnnns who arc wcll vcrscd with thc casc.

31.01.2018

No.31282r87‐ALC172017

10103981Fllc:30/24/040/OmH/AM17/Filc:01′ 87/050/00185/AM18′

ffinsideredthe.rr" $p"t
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No/Date:9/87‐

lr2017

31.01.2018

Fllc:01/87/050/1X1592/AM17ノ  |IRLA File:03/95/040/0063/AM17/

Thc Commiffcc considcrcd thc casc as pcr agcnda md dccidcd to glvc Pcrsonal Hcaring to 6c fitm
and production persons who arc well vcrscd with thc casc.

Cage No.:5/1r87‐ ALClr2017

1静
駄麗絲Att PⅥ Meet No/Date:9/87‐

ALC1/2017
31.01.2018 師̈

HQ Fllc:01/87′050/囲5/AM18′
|四fTWittZ 1器辮

Ю劉囲48

Decision8 The COnlmittec observed that p田 り haS■Ot replied to DL issued to thm andよ 海ided tha mm may bC

reminded by po史                                                 _______―

―

――――

―

31.01.2018

10811971File llnrA, rile

Thc Committcc hcard thc rcprcscntativc of thc firm Shri. R K. Kothari, Dircctor during Pcrsonal Hcaring

bascd on the discussion, thc Committcc dccidcd to applovc following ad-hoc norms:-

Polyethylene Compound Grade
BSC 0477

RA mey tehc conroqucnthl retbl u por Pollcy / Procoduro.

Case No.:7/2r87‐ ALC1/2017 Pmy Namc:KKALPANA
NDUSTRIES(INDlノ リ
しIMIπD,

Mect No/Datc:9/87‐ ALC1/2017
31.01.2018

Stetur:
lpprovcd

HQ Fllo

:01/87/050/00064/AM18/

Lic.No/Date:0310811972

20.03.2017

: The Committcc hcard thc rcprescntativc of thc firm Shri. R K. Kothari, Director during Pcrsonal Hcari

and bascd on thc discussio& thc Committcc dccided to apprcvc following ad-hoc norms:'

EXPORT ITEM QTY IMPORT ITEM QTY

Polyethylcnc Compound Grade BS

0366

∞
剛
1.HDPE Cranules 255M 

「

2.Ethyl Vinyl Acctate 45 Mr

3.Carbon Black 7.5M「
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ASHOK C
Foieign Tnde Development Offrcer
Dredorale General of Foreign Tnade

liriinistry of Comnerce & lndustry
Udyog Bhawan, New Delhi

Case No.:59rl慇 7‐ALC12017 Dmy Name:VISEN INDUSTRIES

」IMITED ｍ̈
HQ |′ic_No/Date:0310811936

20.03.2017
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RA ney teko conroquontbl ectbn u pcr Pollcy / Procodurcr.

: Thc Commitcc hcard thc rcprcsartativc of thc firm Shri. R K. Kothari, Dircctor during Pcnonal
and based on thc discussion, thc Committec dccided to approvc following ad'hoc norms:-

Polyethylene Compound Grade BS
0366

RA ney trkc conrcqucntirl rction er pcr Policy / Proccdurc.

291

Cnsc No.:122187‐ ALClr2017 Party Name:INDOFIL
MUSTRIES LTD.

Иect No/Date:9/87‐

tC1/2017
)1.01.2018

Stetur:
Dcfcrrcd

「IQ Filc:01ノ87/050/00069/AM18ノ じA File:03/94/040/01084/AM17ノ しic.No/Date:0310311946

20.03.2017

DecLion8 nC CO■ mitt∝ observed that patt has■ot replied to DL issued to them and decided that im may bc
reminded by post.

1.01.2018

Flle:02/24′040/00261/AM17/Flle:01/87/050/00100/AM18/

Thc Commitcc considcrcd the casc as pcr agc,nda and dccided issuc dcficicncy lcttcr to thc authorisation

for submission of thc following information.

) Technical desoiptiondspocifications, pcrc€ntagc composition @y weight) of thc products to bc aportcd.

) O"t"irca mmufacturing proocsn along with tcchnicsl justification for wastagca claimcd at c.ch stagc and cach of
rtctials rcquircd in thc manufacturing Prcocsl
Chcmical namg Tcchnical spccifications of itcms proposcd to bc importcd.

Whcthcr thc scrap gcncratcd in thc procass is bcing rcuscd or not If not thc tcchnical justification for its non'usc

fumishcd. If thc scrap is bcing sol4 thc salc valudcommcrcial valuc may bc indicatcd.
Material balan∝ indicating calculative statement ofthe requirement ofeach ofitem for manufacm■ ofeach ofexport

Page 77 of108

■
"Na66r2/87■

LCl″∝7 1拙
服機翻器
A I器
渕躍
αツ
"‐ 師̈

3■ se No.:43r287‐ALC12017 Party Name:TECA INDUSTRIES
LTD. 師̈

しic.No/Date:0210207493

23.03.2017
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J       ___ 〕1.01.2018

HQ Πb Юν87/050/0023/AMW IRLARLЮ 3″4/04∽ H52/AM17 しic.No/Dm:0310812032
23.03.2017

Decirion: The Committcc considcrcd thc casc and dccided to rcfcr to DIPP.

294

Case No.:1242J87・ ALClr2017 Party Namc:AUM IJDYOG Mcet No/Date:9/87‐

性 Clノ2017
31.01.2018

$trtur:
Dofcrrod

IQ Flle:01ノ 87/050/00181/AM18ノ RLA Fllc:22/24/040/00115/AM17ノ

1器辮
2劉剛5θ5

Decision: The Committec obscrved that party has not replied to DL issued to thcm and dccidcd that firm may bt
'cminded bv post.

1.01.2018

File:34/24/040/00377/AM17ノFile:01/87ノ050/00194/AM18/

Thc Committec considcrsd thc casc as pcr agenda and dccidcd issuc dcficicncy lettcr to thc
for submission of the following infomtation.

Tcchnical descriptionVspocifications, pcrc€rt8gc composition (by weight) of thc products to bc qportcd.

Dctsild manufacturing proccss along with tcchnical justification for wastagcs claimcd at csch *agc and cach of
rcquircd in thc manufacturing process.

Chcmical namc, Tcchnical spccifications of ircms proposcd to bc importcd.
Whether thc scrap gcncratcd in thc proccss is bcing rcuscd or noL If not thc t$hnicaliustification for its non usc

fumished. If thc scrap is bcing sol4 thc salc value/commcrcial valuc may bc indicatcd.

) Matfiial balancc indicating calculativc statcmcnt of thc rcquircmcnt of cach of itcm for manufrcturc of cach of cxpott

Case No.:61′ lr87‐ALC12017

lmttα

Ⅵ SШ INDUSTШES 陶 No/Date:9/87‐
こ C1/2017
31.01.2018

smtus:

Deferred

目r、 口‖.・ nlノ,7ノn`nノ nnく 04ノ AM17ノ lRI A Fll●・0■ノOSノ040ノ 00550ノAM17ノ Lic.No/Date:0310812089
25.03.2017

Decision: Thc Commiucc considcrcd thc casc as pa agenda urd dccidcd to givc Pcrsonal Hcrring to thc firm with

tcchnical and production Dcrsons who arc wcll vcrscd with thc casc.

Case No.:14r2/87‐ ALC1/2017 Pmy Name:GUARNIFLON No/Datc:9/87‐

1ノ2017
1.01.2018

Stetur: Approvcd
lNり lA rVl.Liり .

HQ File

101/87/050/00071/AM18/

RLA Fllc
:03/94/040/01146/AM17ノ 1渕1位ιソ′

Decision 3 The COmmittee considered the casc as per agenda and d∝ ided to approve Adhoc NoHns as mder:

一
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33Se No.:1372/87‐ ALCl′2017 Party Name:SONDEX HEAT
EXCHANGERSINDIA PVT.LTD 山̈

しic.No/Date:3410043060

24.03.2017
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POLY TETRA FLUORO ETHYLENE
岬 )GLASS HLLED PRODUCTS
m GLASS FILLED EXrRUDED
R01)S39169090 TUBES 39172990
MOLDED OR SKIVED SHEETS TAPES
39209999 1BILLШ S 39172990

POLY TETRA FLUORO
EWLENEtrirL)GLASS
FILLED POWDER
RAW MATERIAL

RA mey trkc conrqucnthl ectlon u pcr Pollcy / Procodurcr.

No.:1112/87‐ALClr2017
YMERS P,LTD.

168/AM18/

: The Committec considered the case as per agenda and bascd on technical commcots of D/o
宙de OM No460H/20/2009‐ PC‐II dated 15.12.201l the followmB Adh∝ Noms are approved.

Alkyd Resin C‐ 1030(Resin Content

7(トノ‐2%)

RA mry trkc coarcquontlel rctlon er por Policy / Procrdurcr.

C3SC No.:99r287‐ ALC12017 Party Name:SWASTIK
POLYMERS

Mb愛 No/Date:9/87‐
ALC1/2017
31.01.2018

Stetur:
Dcfcrrcd

HQ Fllc:01/87/050/00156/AM18ノ じ A Fllc:05/24/040/00646/AM17/ Lic.No/Dm:0510402080
28.03.2017

Decision: The Committee obscrved that pafiy has not replied to DL issued to them and dccidcd that firm may bc

reminded by post

1.01.2018

Fllo:03/95/040/0081/AM17ノ

Thc Committec considered thc casc and dccidcd to refer to DIPP.

301

Case No.:442r87‐ ALC12017 Party Name:WACKER
METROARK CHEMICALS PVr
LTD

Mcet No/Date:9/87・

ALClノ2017
31.01.2018

Status:

DeFerred

「IQ File:01/87/050/CЮ 101/AM18′ こLA Fllc:02ん 24/040/00263/AM17′ しiclヾo/Dm:0210207504
29.03.2017

Decision8 h COEllmi餞 ob―ed that pa崎′haS■ OtFeplied to DL issued to them and decnded that ttm may be

ASHOK

棚 鍮 卿i評
Udyog Bhawant New Deihi

Page 79 of108

20000 kg 20400 kg

3■se No.:53′ 1787・ALCl″017 Darty Nme:SMI COATED

PRODUCTS PV「.LTD. 山̈
IQ File:01ノ 87/050/Om53/AM18ノ しic.No/Date:0310812200

29.03.2017



ヽ

80

1.01.2018

Thc Commitcc obscrvcd that party has not rcplicd to DL issucd to thcm and docidcd thrt firm may
by posL                      /

No.:20r2r87‐ ALC12017

File:03/94/040/OH79ノAM177Fllc:01/87ノ050/aX177/AM18′

Thc Committcc obscrved thu party has not rc,plicd to DL issucd to th€,m and dccidcd that firm may

Cnse No.:1002/87‐ ALClノ 2017 Party Name:VIKAS ECOTECH
LIMIttD

陶 No/Date:9787¨

ALC1/2017
31.01.2018 師̈

「IQ Fllc:01/87/050/00157/AM18′ じ A File:05/24/040/m58/AM17′ しiclヾoЛD“:0510402109
,0.03.2017

DecLion8 The C01Ш nitt“ observed that pttw haS■Ot replied to DL issued to them and decided that Frm may bc
rclnindcd by po史

1163/AM17′

: Thc Committcc hcard thc reprcscntativc of thc firm Shri. R K. Kothari, Dircctor during Pcrsonal Hcaring

based on the discusslon・ the Committee d∝ ided to approve following ad‐ hoc norms8‐

Polyethylcnc Compound Orade
BSC 0477

RA nry trkc conroquonthl rction er pcr Pollcy / Procodura.

Case No.:19r2r87‐ ALC12017 Party Name:DORF‐ KETAL
CHEMICALSINDIA PVr.LD.

躙 No/Date:9/87‐

他 C1/2017

31.01.2018 珈̈

品Lこ
1編
、`釧Dd‖

Page t0 ofl0t

3■se No.:57r愧 7‐ALC12017 Pa雌yNme:SHIVA
DHARMACHEM LTD 師̈

‐IQ Fllc:01/87ノ 050/CXD57/AM18ノ にLA Fllc:34/24/040/00323/AM17ノ しic]ヽo/Dm:3410043034
〕0.03.2017

(

Pary Name:DORFoKETAL
3HEMICALSINDIA PV「 .LTD.

Mcet No/Date:9/87‐

軋 C1/2017
〕1.01.2018 軸̈
“
ic.No/Date:0310812230

,0.03.2017
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HQ Fllo:01/87′ 050/00076/AM18ノ RLA File:03/94/040/01173/AM17ノ Lic』 oヾЛDa●3:0310812317

31.03.2017

Dccirion: The Committce considcrcd thc casc and dccided to refer to DIPP.

臨 服 :鮒朧躙M鵬棚器嚇鰈

1.01.2018

File:05/24/040/00661/AM17ノ
1.03.2017

HQ Fllo:01/87/050/00158/AM18ノ

Decision: Thc committcc considcred ths casc as pcr agcnda and dccidcd to rcfcr thc mattcr to PC-2 Soction.

Name:JAYSHRIPROPACK

1.01.2018

No。 :112r2/87‐ ALC1/2017

File:01/87ノ050/00169/AM18′ File:03/24/040/00523/AM17ノ

Thc Committee obscrved that party has not replied to DL issued to them and dccidcd that firm may

100

Case No.:28r2r87‐ ALC12017
1ノ2017
1.01.2018

HQ File:01/87/050/OCX185/AM18ノ

ド
A「ncWifl翌yざ翌 1‖棚Ψ

ttDIU●UZleD

Decislo■ :The Committec considered the casc and decided to refer to DIPP.

Case No.:29r2187・ ALC1/2017 Puty Namc:SPERRY PLAST LTD. Meet No/Date:9/87‐
ALClノ2017
31.01.2018 師̈

HQ File:01/87/050/00086/AM18ノ RLA File:05/24/040/00662/AM17ノ Lic.No/Date:0510402144
03.04。 2017

Decision:The Comminec cOnsidered thc casc and decided to referto DIPP.

1.01.2018

No.:23ノν87¨ALC172017
YFILMS(INDI→ PVr.

3 The Committcc considercd thc casic as pct agenda and dccided to approvc Adhoc Norms as rmdcr:

3.POLYISOBUTYLENEノ POLYBUTENE

Page tl of lOE

Case No.:101月 2/87‐ALCl′2017 Pa“y Name:TINNA RtIBBER
tND INFRASTRUCrURE LTD. 山̈

師̈
」ic.No/Date:0810139984

,1.03.2017

ｍ̈

ASHOK C
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No.:112r87Ⅲ ALClr2017

」
No/Date:9/87‐

1/2017

Flle:01ノ 87/050/00068/AM18/ Fllo 103/94/040/01073/AM17ノ

)n: The Committce considercd the case and decided to rcfcr to DIPP.

RA mry tekc conrquorthl ectlon m pcr Pollcy / Procodurct.

ASHoK c

1.01.2018

The Committec considcrcd thc casc and decidcd to rcfcr to DIPP.

File:01/E?/050/00070/AMI8/ llPJ.AFile:03/94/040/0tllllA\ttt7l llic.No/Datc:0310t12()3
|110,04。
2017

31.01.2018

,No/Date:0310812392File            ‖RLA File
AM18/    1卜03/947040/004H/AM17/

The Committec hcard thc reprcscntativc of thc firm Shri. R K. Kothari, Dircctor during Pcrsonal Hcaring

based on the discussion, thc Committec decided to apprcvc following ad-hoc normsS'

PVC Compound

@owcr Cablc Grade)
26750ヽ rT

2.DloOメ Phthalatc Plasticiz"回

RA mey trkc conrcqucntid ectlon er pcr Pollcy / Ptoccduror.

Thc Committcc hcard thc rcprcsartativc of thc firm Shri. R K. Kothari, Dircctor during Pcrsond Hcaring

based on thc discussion, thc Committcc dccidcd to apprcve following ad-hoc norms:-

1.01.2018

12.04.2017

PVC Compound @ower
Cablc Grade)

UdyOg Bhawa「 Nettb3育

Page 82 of108

PIty Name:DIJRLAX
4RCIrrECH PVr LTD 師̈

Lic.No/Date:0310812402

10.04.2017

〕nse No.:13r2r87‐ ALClr2017 Pary Name:DIJRLAX
収 CH『ECH PVrLTD. 山̈

3■se No.:22r287‐ALC172017 Prけ Name:KKALPANA
NDUSTRIES(INDIノ リ
しIMITED。

ｄ

“

ＯＶ珈
Ⅷ

・IQ File
01ノ87′050/00079/AM18/

RLA Fllc

103/94/040/00555/AM17ノ

EXPORT ITEM IMPORTITEM

1.PVC Resin
15498.950M 「
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2.Dloctyl Phthalatc Plasticizer

(DOP)

5243.u10M 「

3. Chlorinatcd ParafEns
Plasticizcrs

3410.630M 「

RA nry trkc conroqucntlrl rctlon er pcr Pollcy / Procoduror.

316

Cnse No.:3672r87¨ ALClr2017 Party Namc:POLYFILL
ECHNOLOGIES PVr LTD

υ彙xtt No/Date:9/87‐

ALC1/2017
31.01.2018

Stetur:
Dcfcrrcd

HQ File:01r87ノ050/00093/AM18′

IRLAFne34/2″ “

0/00387/AM17

1蹴雅 :型王里
Decislo■ :The Committee considered the casc and decided to refer to DIPP.

1.01.2018

Flle:01/87/050/00159/AM18/
13.04.2017

Based on the technical comnlents of DIPP mmished宙 de Letr No.7“ 16ソ2017」
,01.2018, the Committee approved following adhoc norms:

l. Fittings for Fumiturc, Coach work or thc likc in
Othcrs category: ASSY GRAB HNDL FR LIGHT
LIME (TotatNET CONTENTS OF IMPORT ITEM IN
E)(FORT PRODUCTS: t. POLYPROPYLENE
RESIN: DOW C702-20 NATURAL= 177 4.182 Kgs.
2. HINGE DAMPER= 3 I 126 Nos.)

1.POLYPROPYLENE
RESIN:DOW C702‐ 20
NA…

2. Fittings for Fumiturc, Coach work or thc likc in
Others categoty : ASSY GRAB HNDL FR EBONY
BLACK (Total NET CONTENTS OF IMPORT ITEM
IN HOORT PRODUCTS: l. FOLYPROPYLENE
RESIN: DOW C702-20 NATURAL = 196.992 Kgs.
2. HINGE DAMPER=3456 Nos.)

2.IIINGE DAMPER

3.Fittngs for Flmime,cOach work orthe likc in

Others r.■。80ry:ASSY GRAB IINDL RR LH LICIrr
LIME cotalNET CONⅡぶrS OFIMPORT HEM IN
EXPORT PRODUCTS:1.POLYPROPYLENE
RESIN:DOW C702‐ 20 NATIIRAL=794.253 Kgs.
2.HINGE DAMPER=14008 Nos.)

4. Fittings for Furniture, Coach work or the like in
Others catcgory :,ASSY GRAB HNDL RR LH EBONY
BLACK (total NET CONTENTS OF IMPORT ITEM
IN HGORT PRODUCTS: l. POLYPROPYLEhIE
RESIN: DOW C702-20NATLJRAL= 97.97E Kgs.

ASHOK C百天ギ::`:i:争〒¬こョ笙

`そ

`Fage83of108

Foieign Trade Development Offrcer
Diredorate General of Foreign Trade
fftnistry of Commerce & lndustry

Urlyog Bhawan, New Delhi
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|

5. Fittings for Furniturg Coach wort or thc likc in
Othcrs carcgory :,ASSY GRAB HNDL RR RH LIGHT
LIME (Total NET CONTENTS OF IMPORT ITEM IN
E)GORT PRODUCTS: l. FOLYPROPYLENE
RESIN: DOW C702-20 NATURAL -796.521 Kgs.
2. HINGE DAIvIPER=I404t Nos.)

14048.0

Numbers

6. Fittings for Furniturg Coach wort or thc likc in
Othcrs category ASSY GRAB HNDL RR RH EBONY
BLACK (Total NET CONTENTS OF IMPORT ITEM
IN E)OORT PRODUCTS: l. POLYPROPYLENE
RESIN: DOW C702-20 NATLTRAL = 97.978 Kgs.
2. HINGE DAMPER- 1728 Nos.)

1728.0

Numbers

7. Fittings for Furniturc, Coach work or thc likc in
Others catcgory: ASSY GRAB HNDL FREBONY
BLACK (Total NET CONTENTS OF IMPORT ITEM
IN E)(FORT PRODUCTS: I. POLYPROPYLENE
RESIN: DOW C702-20 NATLTRAL =10276.65 Kgs.)

167100.0

Numbers

RA mry trkc conrcqucntiel ection u pcr Policy / Proccdurcr.

Name:JINDAL POLY

: The Commitee considcrcd the casc as pcr agenda and dccidcd to approvc Adhoc Norms as tmdcr:

颯 US10N COATED

―
A■ ON BOPP

FILM
2. PP Basc Additivc Compound

RA nry trkc conrcqucnthl ectlon er pcr Pollcy / Procodura.

1.01.2018

File:05/23′ 04(ソ00623/AM17ノHQ Fllc:01ノ 87/050r00153/AM18ノ

Decislo■ :The Committce∞ nsidered血 梵asc and d∝ ided to refer to DIPP.

2つ n

Case No.:97287Ⅲ ALC12017 Strtur:
Dcfcrod

HQ File:01ノ87ノ050/00154/AM18ノ じ A Fllc:05/23ノ 040/00639/AM17ノ

1悧辮
Ю
"T哩

Page 84 of108

Case No.:9●り87¨ALC12017 Party Namc:JINDAL POLY FILMS
LD.

Itetur:
Dcfcrrod

Lic.No/Date:0510402232

17.04.2017

祝鰤 臆鮒 鰈
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Decislo■ :Thc Committec∞ nsidered the casc and decidd to refer to DIPP,

ASHOK CI

硼 服 :脚離鵬
Mhuv OfcOmmerce&industy
Udyog Bhawan,New Delhi

Fllc:05/24/040/00016/AM13/

Based on the technical comments of DIPP ttmished宙 de Lem No.7“ 16)厖 017」
1.2018, the Committee approved following adhoc norms:

1.POLYPROPYLENE
RESIN:DOW C702‐ 20
NATIRAL

1.Fhings for FШ壼籠■,Coach work or
the likc h Others category:ASSY GRAB

HANDLEFRONr WHHouT H00K
CHARCOAL BLACK
2.Fittings for Furniture,Coach work or

the llkc in Others category:ASSY GRAB

帥 LE REAR WI¶HH∞ K
CHARCOAL BLACK

2. DAMPER CHARCOAL
BLACK C520 E

3. Fittings for Fumiturg Coach work or
the likc in Othcn category:Front LII/XH
Grab Handle- C520

4.Fittings for Fu前 血 ,Coach work or
the likc in Othm cate80ry:ASSY GRAB
HANDLE REAR WI口H H00K MARBLE
(TotalNET COmS OFIMPORT
ITEM IN EXPORT PRODUCTS:1.
POLYPROPYLENE RESIN:DOW C702・
20 NARIRAL=87750.0(Ю  KCS.(2.
DAMPER CHARCOAL BLACK C520
E=120000 NOS.(3.BARREL DAMPER¨
C520=1380000 NOS.)

RA mry trkc ucntiel ection u pcr Policy / Procodurg.

Name:PAVAMAN POLY
1.01.2018

! : The Commincc considcrcd thc case and decided to rcfer to DIPP.

Case No.:3/2/87ALC1/2017 P田サ Nme:PARAM
POLYMERS PRIVATE
しlMITED

Matt No/Date:9/87・ ALC1/2017
31.01.2018

Strtur:
lpprovcd

HQ File

:01/87/050/00060/AM18ノ

RLA File

:02/24/040/00226/AM17/

しic.No/Date:0210207545

24.04.2017

Decision: Thc Commiucc considcrcd the c,as€ as pcr agcnda and dccided to approvc Adhoc Norms as tmdcr:

I EXPORT「 Ev 0"I     IMPORT田 劇     II:L QTY I

Page 85 ofl0E

38Se No.:33r2187‐ ALClr2017 Strtur:
Dcfcrrod

IQ File

01ノ87/050/00090/AM18/ 糀糀∽鰤4/AMW 指蹴鼎ツ
Ю・ mH“0
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CPVC PIPES(FOR HOT
AND∞ LD WATERpAS
PER IS 15773/ASTMoD‐ 2846
‐15MM DIA NOMINAL
OUT□R DIA(SDRll)20MM
DIANOMINAL OtrrER DIA
PIPES.40MM DIA
NOMINAL OU「 ER DIA
PIPES TOTAL l12500 M「 RS
(THERMOPLAS■C)

3H30k8 1.CHLORINATED POLYVINYLE CHLORIDE
cCPVC RESID

32265.2 kg

2.IMPACT MODIFER eLASTIC GRADED 1861.l kg

3.ⅣC STABILIZER(PLASTIC GRADE) 80。 7 kg

4.LllBRICN (INDUSTRIAL GRADD 86.7 kg

5.lllANItIM D10XIDE(RUHLE GRADD 67.8 Kg

6.PROCESSING AID(PLAS■ C GRADEl 65.373kg

RA mey tekc conrcqucntiel ectlon er Dcr Policy / Proccdurcr.

No.:27r2/87‐ ALC12017

1.01.2018

! Thc Committcc considcrcd thc casc as per agenda and dccidcd to approvc Adhoc Norms as undcr:

PVC Compound 1.PVC′ PVC RESIN 91211.5 Kg

2.DI CXttyI Palalate cЮ⊃

RA mry trkc conrcquontirl rctlon rr pcr Policy / Proccdurct.

325

Case No.:1ノ 1787・ALC1/2017 Pmy Name:JK TⅥ じ &
NDUSTRIES LTD.

No/Date:9/87‐

1/2017

1.01.2018

ヨQ Filc:01ノ 87′050/00001/AM18′ RLA Fllc:05/23ノ 040/00560孔 A1417/

1器躍 壁 堕
Dcclcion: Thc Committcc considered thc casc utd dccidcd to rcfer to DIPP.

No.:31r2187‐ ALC12017

Thc Commitce considcrcd thc carc as pcr agc,nda and dccidcd to approvc Adhoc Norms as un&r:

1.PVCノ PVC RESINⅥ KOFLEX‐ PLUS
(PVC COMPOUND) 2.CHLORINATED POLYETHYLENE

プ

86 of108

Br
口e

r

山̈
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Methyltin Stabilizcr)

6.Titanium Dloxide 27818.2 kg

RA mey trke conrcquentill rctlon rr pcr Pollcy / Proccdurcr

Name:BAGLA
FILMSLMTED

Fllc:01/87′050/00155/AMl

: Thc Committcc considcrcd thc casc as pcr agenda and dccidcd to spprovc Adhoc Norms as tmdcr:

PLASTIC FILM
(POLYOLEFIN SHRINK
FILNo

1.POLYETHYLENE RES】N

Case No.:1観お7■LCl′2017 No/Date:9/87‐

/2017

1.01.2018

ヨQ File:01ノ 87/050/00201/AM18ノ

Decirion: The Committee observed that party has not replied to DL issued to thcm and dccidcd that firm may bt
'eminded by post.

: Thc Commiscc considcrcd thc casc as pcr agcnda and dccidcd to approvc Adhoc Norms as undcr:

ICase No。 :2/1787‐ ALC1/2017 Party Name:GARWARE
POLYESTER LTD.

Mtt No/Date:9/87‐

肛 Clノ2017
31.01.2018 師̈

HQ Flle:01ノ 87ノ050/aXlo2/AM18/ lDi M12′

09.05.2017

Dcclrlon: The Committcc observed that puty has not replied to DL issued to them urd dccided that firm may bc

reminded by post

謝鑑黒凛篇肝:糀躙

Page 87 ofl08

Cage No.:98r287‐ ALC1/2017 颯離 No/Date:9/87・

嘔 C1/2017
,1.01.2018

Itrtrr: Approvcd

tLA Fllc

OS/23/04(ソ00015/AM18/
Lic.No/Date:0510402421

)2.05.2017

Decisior

EXPORTrrEM I  QTY  I  IMPORTrrEM  i QTY I
2∞∞O kg

2.

COPOLYMER
RA nry trkc conrquontlel rction er pcr Pollcy / Procrdurcr.

Party Namc:SAGAR
POLYTECHNIK LTD 山̈
RLA File LicoNo/Date:2410042194

)3.05.2017

ASHOK

輌
鵬 l酬露輛蹴

3■se No.:4r2787‐ALClr2017 P田りName:HIGHPOINT
rRADELlNK HttVAπ
LIMITED

ucct No/Date:9/87‐

軋 C1/2017
31.01.2018

Itrtur: Approvcd

iQ File:01ノ 87/050/00061/AM181 こ A Flle
02/24/040/00019/AM18ノ

Liclヽo月D":0210207574
)4.05.2017

EXPORT ITEM IMPORT ITEM

Mclamine Rcsin 1  106.550M「   I Mel田dne 31.965M 
「

RA mry trkc conrcquootirl ection er pcr Pollcy / Procodurcr.

しlc_No/Date:0310813151



File:01/87ノ050/00191/AM13/ Fllc:31/83/040/00016/AM18/

88

Thc Commincc obscrvcd that party has not rcalicd to DL issud to thcm and docidod rhs firm mry

No.:13●曖787‐ALClr2017 )arty Namc DSM INDIA PVr. |

,11'11)                                                                                                                           |

―――――――――――― ――Jl _________―――― ―」
Fib Ю1/87/050/∞ 192/AM18/11RLAF‖ e31/83/040/0∞ 17/AM18′ 3110066755

17

The Committcc obscrvcd ttrst party has not rcplicd to DL issucd to thsm and dccidcd that firm may
grll{q{by post. _

硼 服 :尾鋼:訛躙
Mniミ
乱徊 、嚇思出響

No.:130残 787‐ALClr2017

File:31/83/040/00019/AM18/File:01/87/050/00193/AM18ノ

The Committec observed that ptt has nOt replied to DL issued to them and d∝ ided that mm may
by po史

ICase No.:87r287‐ ALClr2017

F翻
鰈 γE 鵬ぽ

釧・
|‰

HQ RL劇お7∝0/001“/AMW ttAⅢ ∝
"″
y“0/00144/AMlν しic.No/Date:0310813556

25.05.2017

Decislo■ :The Committec∞nsidered the casc and d∝ ided to refer to DIPP.

Case No.:86r2/87‐ ALC1/2017 Party Name:MEGAPLAST
rNDIA PRIVATE LMITED.

Иect No/Date:9/87・

帆 C1/2017
,1.01.2018

S“tu3:Approved

「IQ Fllc:01/87ノ 050/00143/AM18′ RLA File
:03/95/040/00127/AM13/

Lic.No/Date:0310813718

01.06.2017

Decislon : Thc Committcc considcrpd thc casc as pcr agenda and dccidcd to approvc Adhoc Norms as undcr:

EXPORT ITEM IMPORT ITEM
Geo Membrane Liner Made
MDPE

300M 
「

MDPE Cranules 315M 「

RA mry trkc conrcqucntlel rctlon u pcr Policy / Proccdurcs.

Case No.:119r2/87・ ALC172017 Ptt Nama CtINJAN PAINrS
LIMIπD

臨 No/Date:9/87・

ALC1/2017
31.01.2018 ｍ̈

Page tt of108

Casc No.:1342/87‐ ALClr2017 Party Name:DSM INDIA PVr.
しつ

陶 No/Datc:9/87‐

に C1/2017
31.01.2018 師̈
しic.No/Dm:3110066730
12.05.2017

Veet No/Date:9/87‐

tC1/2017
31.01.2018 輛̈

Party Namc:DSM INDIA PVT.
LTD

隔 No7Date:9/87‐

性 C1/2017
,1.01.2018 軸̈
しicoNo/Date:3110066754

22.05。 2017
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HQ File:01ノ 87ノ050/00176/AM18′ RLA File:03/24/040/00062/AM13/ LicoNo/Dm:0810140451
)7.06.2017

Decislo■:ηhe Contmitec ob― ed that p雷り has■Ot replied to DL issued to them and d∝ ided that ttm may bc
relninded by post

YMERS P.LTD.
1.01.2018

:The Commificc considcrcd the casc as pcr agenda and bascd on tcchnical conmcots of D/o
碗 shed vidc OM No4601120r2009‐ PC‐II dat“ 04.02.2015ぬ cおllowing Adh∝ Noms are approved.:

Alkyd Resin S‐ 5050(Rcsin Content
70/‐2%)

5. Minoal Turpcntinc Oil /LowAmmaic

RA mry tekc con*qucntirl rction rr pcr Pollcy / Proccdura.

Casc No.:11372/87・ALClr2017

世 竺:工幽 鵬螺" lk_
HQ Fllo:01/87′050/m170/AM18/ RLA File:03/24/040/00527/AM17′ Lic.No/Dm:0810140471

12.06.2017

Decisio■ :The Committee∞ nsidered the casc and d∝ ided to Fefer to DIPP.

ICnseNo.:1lψ

/87‐ALClr2017  11:電
囁ぶTe:MACRO POLYMERS諄i鮮

α
甘 陛

HQ File:01ノ 87′050/00171/AM18′ RLA File:08/24/040/0∞ 10/AM18/ Lic.No/Date:0810140472
12.06.2017

Decislo■ :The Commitec considered the case and d∝ ided to refer to DIPP.

Case No.:11● 2J87‐ALClr2017 Party Name:MACRO POLYMERS
P.LD.

Mは No/Date:9/87¨
也 C1/2017

31.01.2018

Strtur:
Dcfcrrcd

障Q ΠL Юlノ87/050/00172/AM18ノ 卜
AⅢ∝03/24/04∽剛1/AMlν

l

Lic.No/Date:0810140473
12.06。2017

Decicion: Thc Committec considcred the casc urd dccidcd to rcfer to DIPP.
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1.01.2018

1/87′050/00173/AM18/

3 The Committcc considcrcd the casc as pcr agcnda and bascd on tcchnical commcnts of D/o
vidc OM No‐ 460H/20/2α )9‐PC‐II dated 01.06.201S the following Adh∝ Norms arc approv己

Alkyd Resin C 1032 eCSin
content 60 4/‐ 2つ

RA take rction rr pcr Policy / Proccdurcr.

Casc No。 :117/2r87‐ ALC1/2017 Party Name:MACRO POLYMERS
P.LTD.

smtus:
DeFerred

HQ File:01/87ノ050/00174/AM18/ RLA Fll● :03/24/040/00036/AM18/

1措腑
:08Ю

“
0476

Decision: Thc committee considered the case as per agenda and decided to dcfer thc matter.

3 The Committcc considcrcd thc casc as per agenda and bascd on tcchnical commonts of D/o
vide OM No‐ 46011/20/2αD‐PC・II dated 13.02.2012 the followhg Adh∝ Norms are approved.:

Alkyd Resin‐ S‐5060(80/‐20/O Resh
ContentJ

0.H40 kg

5. Mineral Turpentinc Oil/Low Aromatic 0.151 kg

RA mey tekc conrcqucutirl ection er pcr Policy / Proccdurer.

Case No.:103/2r87‐ALClr2017

lmNamaWERRYPLAST

1山離 No/Date:9/87‐

tC1/2017
〕1.01.2018

smtus:
Rejected

HQ File:01/87ノ050/00160/AM18/ じ A Fllc:05/24/040/00123/AM13/ しic.No/Datc:0510403114
14.06.2017

ASHOK CHANDE

硼 淑 :鮒躙躙Ⅲ
躙 棚 諾 鰈
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The Committce obscrved that party has not rcplicd to DL issued to thcm and decided that firm may

: Thc Committcc considcrcd thc casc as pcr agcnda and decidcd to rcjcct thc casc as cxport and
are not

No.:1092r87‐ ALClr2017

File:01ノ 87/050/00166/AM18ノ

The Committcc considcrcd thc casc and dccidcd to rpprovC Adhoc Nornr on r.p.rt bulr bascd on
ofthc NC Mccting No.12/87‐ ALClr2015 held on 25.06.2015 and roolnmendod as under:

1.XLPE Compound l. Linear Low Dcnsity Polyethylcnc (LLDPE)
Granules

l. Linear Low Dcnsity Polycthylene (LLDPE)
Granulcs

2. Dibutyllh Dialuぼte oBTL)

RA take rction er pcr Policy / Proccduro.

Case No.:387287Ⅲ ALC12017 Pmy Name:RELIANCE
INDUSTRIES LTD.

Mcce No/Date:9787‐

ALC1/2017
31.01.2018

Strtur:
Dcfcrrcd

「IQ File:01ノ87ノ050/00095ノAM18′ RLA File:03/95/040/0(Ю H/AM13/ Lic.No/Date:0310314051
19.06.2017

Decirion: The Committee considcred the casc as per agenda and decided issue dcficicncy lcttcr to thc authorization
holder for submission of thc following information:

l) Technical descriptionVspecifications, pcrscntage composition (by wcight) ofthc products to bc cxported.
b) Detaild manufacturing pr@css atong with technical justification for wastagcs claimcd at csch stagc and cach of thc
matcrials rcquircd in thc manufactuing prcacss.

;) Chemical namc, Technical spccificotions of itcms proposcd to bc importcd.
t) Whcthcr thc scrap garcratcd in thc proccss is bcing rcuscd or noL If not thc tcchnical justification for its non-usc may

be furnishcd. If thc soap is bcing sol4 thc salc value/commcrcial valuc may bc indicatcd.

, Material balancc indicating calculativc statcm€nt of the requircmcnt of cach of itcrn for manufacturc of cach of cxport
product
l; Complctc calculation for rcquirc,mc,nt of Ethmc for manufacturc of HDPE in a chcmical rcaction(s) giving molcculu
wcight and othcr details in placc of propanc (SION 3325) or Monomcr/co-monomcr/Ethylcne/(SlON H:l(X), indicating

M嘘
輛締磐β

Page 91 of108

3■se No.312留2/87‐ALC172017 "my Nttnc:― SPECIALITY
澪LMS LIMrrED

雌 No/Date:9/87‐

LC1/2017
,1.01.2018 ｍ̈

HQ dLA File:22/24/040/00005/AM18/ 二ic』 oヾЛDate:2210015723
14.06.2017
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1.01.2018

: The Committec considered thc casc and dccidcd to rcfer thc maficr to DIPP.

ofchemical reaction with

Fllo:01ノ 87/050/00151/AM18ノ File:03/95/040/00226/AM18/

No.:6r4r87‐ALC172017

1絆路躙
S I

HQ File:01ノ87/050/00288/AM18ノ ic.No/Date:0310814179

1.06.2017

No.:47r287‐ ALC1/2017

File:02/24/040/00059/AM18/

′、3HOK CH¨
F oieign Trade Deve!opment

Direciorate General of Foreign Trade

tr{inistry of Comnerce & lndusUy
Udyog Bhawan, New Delhi

HQ File:01/87ノ 050/00190/AM18ノ Flle:31/83ノ040/00140/AM17/

Name:G B RUBBER

19.06.2017

: Thc Committec considered thc casc and decidcd to rcfcr thc ma$cr to DIPP.

ヒ主lliI竺竺1里ly7型
1.01.2018

Ihclglon: Based on the technical comments of DIPP furnished vidc Lcttcr No. 7l4l9D0l7-TSW
15.01.2018, the Committec approvcd following adhoc norms:

QTY (Itr) roquirod for
nrnulrcturc of 1.0 Kg.

VINYL ACETATE&BIJrYL
ACRYLATE MONOMER
COPOLYMER EMtLSION

RA mrv tekc ection u ocr Policv / Proccdurcr.

No/Date:9/87‐

1/2017

1.01.2018

10207704

7
File:0224/040/00047/AM18/

Dcclslon: Thc Committec obscrved that party has not replied to DL issucd to thsm and dccidcd ihat fimr may

No/Date:9/87‐

1ノ2017
1,01.2018

File:01/87/050/00104/AM13/
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3■ se No.:94嘔 87‐ALClr2017 P面y Nama ZENHH
INDUS¶RIAL RtyBBER
DRODUCTS PVr.LTD 輛̈

じicoNo/Dm:0310814057
:9.06.2017

Case No.:13372/87‐ ALCl′2017 Veet No/Date:9787‐

軋 Clr2017
,1.01.2018 山̈

訓ほtus:

亀pproved

EXPORT「EM Q貿 IMPORT「EM

300000 kg 1,VINYL ACETA■ MONOMER 0.4384

2.BIIm ACRYLATE
MONOMER

0.0603 kgftg of cxport

3■ sc No.:45r287・ALC1/2017 Party Name:HIGHPOttr
rR ADEI′INK pRIVATR I.IM11■n 恥̈

Q Filc:01ノ 87ノ050/00102/AM18′

Darty Name:HIGHPOttr

rRADELINK PRIVATE LIMITED
引htu38

tpproved

しicoNo/Datc:0210207705
22.06.2017
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: Thc Committcc considcred thc casc as pcr agcnda and dccidcd to approvc Adhoc Norms as unda:

EXPORT ITEM QTY
l. Melaminc Formaldchy& Rcsin ( SBBR -201 G) 170 100 Mr

2. Mclaminc FormaldAydc Rcsin ( CH-I2M) 25.500 Mr

3. Mclrminc Formaldchy& Rcsin ( SBMF-I0IM) 42.600M 「

RA mry tekc conrcqucntiel rction rr ncr Policv / Procodurcl

1.01.2018

! Thc Commitec considcrcd thc case as pcr agc,nda and decidcd to apprrrvc Adhoc Norms bascd on

1,00,0∞ kgALIIMNIIIM
METALLIZED CAST
POLYPROPYLENE
FILM/METALLIZED
CAST
POLYPROPYLENE
FILM.

1.POLYPROPYLENE
RESIN/GRANULES(CLYRELL・RC213
M/CLYRELL¨ RC6049)

2.PP BASED′ い祠I BLOCK/MET BLOCK
COMPOUND/AGENT

RA mry trkc conroqucnthl rctlon rr / Procoduror.

IC■

se No.:1202r87‐ ALClr2017 Party Nme:DHARIYAL
POLYMERS PVr.LD.

Mは愛No/Date:9/87‐
ALCir2017
31.01.2018

Strtur:
Dcfcrrcd

「IQ File:01ノ87′050/00177/AM18ノ RLA Fllc:03/24/040/00085/AM18′ LicoNo/Date:0810140599
04.07.2017

Decislo■ :The Commitecc∞nsideredぬe case and d∝ ided to refer■ e matrto DIPP.

Case No.:36Jy87¨ ALC1/2017 Party Name:ZENIⅢ
rNDUS¶RIAL RllBBER
PRODUCTS PVr.LTD

Mect No/Date:9/87‐ ALC1/2017
31.01.2018

Strtur:
Approvcd

「IQ Flle
101/87ノ050/00351/AM18/

RLA File

103/95/040/00381/AM13/

Lic』 oヾ月Da象‖0310815089
09.08。2017

ASHOK CH
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As perthe wrin conments h面 shed by the DIPP vide theむ lener No。 702017‐TSW dred 17.01.201
Commitce rpprovcd following adhoc norms:

Qty. rcqulrcd for unlt

Hieh Abnsion
Rubbcr Shcets

300mO kgs

10. Cross Linking Agent

Notc: Thorc rhould bc e vrluo crp on Antlorldent/Rrtrdcr/Pcptlzon Accclcreton
rr pcr Gcncrrl Noto { of Hrnd book of Proccdurg, Vol. II.

RA nry trkc conrcquontlrl ectlon er pcr Policy / Procoduro.

t``

Cage No.:26r9r87‐ ALC12017 }職Name:KRISttA
岨 HゞO測DANrS PV「 .LTD.

Ⅷ斌 No/Datc:9/87‐

CC1/2017
,1.01.2018

Stetur:
Approvcd

HQ Fllc:01ノ 87′050/00467/AM13/ こ A File:03/94/040/00431ノ AM18/ しicoNo/Date:0310815440
〕1.08.2017

DecLion3 h Colllmittec∞ nsidered thc casc as per agenda and based on tchnicd comments ofDro CaPC
h壼shed vidc OM No‐460H/35/2∞ 8‐PC‐II dated 21.H。 2014 the following Adh∝ Norms are app耐

EXPORT ITEM QTY NilPON,TITEM I QTY
P01y (OXy・ 1, 2‐EthanediyD
Alpha‐ Butyl‐Omega‐ Hydroxy‐

85%Min.)

l kg

RA mey trkc conrcqucntirl rction u pcr Pollcy / Procduror.

[笠IT翌∵」圏lりl
Mcet No/Date:9/87‐ ALC1/2017
31.01.2018

Stetur:
Approvcd

「IQ Fllc
101ノ87/05C1/00473/AM18ノ

RLA Fllc

:03/94/040/00455ノ AM18/
LicoNo/Datc:0310815481

01.09。2017

Decision: Thc Committec hcard thc rcpresentativc of the firm Shd. R K. Kothari, Director during Pcrsonal Hcaring

and bascd on thc discussion, thc Committec dccidcd to approvc following ad-hoc norms:-
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2.DiCumylpero対 de c℃P) 1331.000 kg

3.Antioxidant 665.5∞ kg

4. Octagon Jumbo Slccvcs -Box 124 boxes

RA ney trkc conroquontlrl ectlon et por Pollcy / Prcccdurq.

3 Thc Committee hcard thc reprcscntativc of thc firm Shri. R K. Kothari, Dircctor during Pcrsonal
and bascd on thc discussion, thc Committcc decidcd to appmve following ad-hoc normsr

)(LPE Compound

4. Octagon Jumbo Slccvcs -Box

RA mry trkc conrcquoltlrl rctlon u pcr Pollcy / Procodura.

The Committce heard thc rcprcscntativc of thc firm Shri. R K. Kothari, Dircctor during Pcnonal
and bascd on thc discussioru the Committcc dccided to apprcve following ad-hoc norms:-

Polyethylene Compomd

(COntainhg minhlum 97%
Polydhylenc)

RA mry tekc conrcqucntlrl rctlon rr pcr Pollcy / Procrdurcr

No.:34r9r87・ ALC1/2017 「Wil躙世騰ぽll ｍ̈
「IQ Fllo:01ノ87′050/00475/AM18ノ RLA File:03/94/040/00489/AM18/ Lic.No/Date:0310815682

12.09。2017

Dcclrion: Thc Committce considered thc case as per agenda and decided issuc deficicncy lcttcr to thc urthorization
holder for submission of ttre following information.

a) Technical descriptionVspccifications, pcr@ntagc composition (by wcight) of thc products to bc cxportcd.
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Dctailcd manufacturing pr@ess along with tcchnical justification for wastagcs claimcd at cach sagc and cach of
requircd in the manufacturing prooess.

Chcmical name, Tcchnical specifications of itcms proposcd to bc importcd.
l) Whcthcr the scrap garcratcd in thc proccss is bcing rcuscd or not If not thc tcchnical justificotion for its non-usc

fumished. If thc scrap is bcing sol4 thc salc value/commcncisl vsluc m8y b indicatcd.
Mstcrid balancc indicating calcutdivc sta&mcnt ofthc rcquircmcot of cach of itcm for manufictrc of cac,h of orport

Flle:01/87ノ050/00474/AM18ノ

Thc Commiscc considacd thc casc as per agcnda and based on tcchnical commcnts of D/o C&PC
vidc OM No46011/89/2010‐ PC‐II dated 29.09.2014 the followmg Adhoc Norms are approved.

1. N・ Butanolノ Normal Butyl Alcohol

File:01ノ 87/050/00476/AM18ノ

Thc Committcc considcrcd thc casc as pcr agcnda and dccidcd issuc dcficicncy lcttcr to thc authorizati
for submission of thc following information.

Tcchnical descriptiondspccificatiory pcrccntsgc composition (by weight) of thc products to bc aportcd.
Dctaild manufactruing proocss dong with tcchnical justification for wastagcs claimed at cach *agc md cach of

requircd in thc manufasturing prcocss.

Chemical namc, Technical specifications of items proposed to be imported.
Whether the scrap generated in the process is being reuscd or nol If not the technical justification for its non-usc
furnished. If the scrap is being sold, the sale value,/commercial valuc may bc indicated.
Mat€rial balance indicating calculativc statcmcnt of thc rcquircmcnt of cach of itcm for manufacturc of cach of cxport

Case No.:23r9r87¨ ALC12017 き餞 yNme:ECOPLAST LTD. 幽 No/Date:9/87‐

江 C1/2017

31.01.2018

Strtur:
Dcforrcd

HQ Fllc:01787ノ 050/00464/AM18ノ RLA File:03/94/040/00932/AM17/ Lic』 oヾ月D山:0310815763
14.09.2017

Decicion: The Commitcc considered the casc as pcr agcnda and dccided issuc dcficicncy lcttcr to thc authorization

rolder for submission of the following information.

r) Tcchnical dcscriptionVspecifications, Derc€ntase comDosition (bv weieht) ofthc products to bc cxportcd.
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3■se No.:3579/87¨ALC12017 Party Name:ARCHROMAINDIA
PRIVATE LIMIIIED

陶 No/Date:9787‐

位 C1/2017
〕1.01.2018 ｍ̈

RLA File しic.No/DE:0310815735
13.09.2017
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Dctailcd manufacturing process along with tcchnicsl justification for wastagcs claimcd at cach stagc md cach of
rcquircd in thc manufacturing prcccss.

Chcmical namc, Tcchnical specifications of itcms proposcd to bc inportcd.
Whahcr thc scrap gcnaatcd in thc proccss is bcing rcuscd or not If not thc &chnical justification for its non-usc
rfumishcd. If the scrap is bcing sol4 thc sale value/commcrcial valuc may bc indicatcd.
Matcrid balancc indicating calculcivc st8tr,mclrt of thc rcquirr,rnc,nt of each of itcm for manufacturc of cach of orport

164

Case No.:24ノ 9/87¨ALClr2017 Party Namc:ECOPLAST LTD. 歌漱 No/Date:9/87‐

也 C1/2017
,1.01.2018

Stetur:
Dofcrrod

「IQ Flle:01/87/050/00465/AM13/ RLA File:03/94/040/01128/AM17ノ しic』Чo/Dm:0310815761
14.09.2017

lDecision: Thc Committec considcrcd thc case as pcr agenda and dccided issuc deficicncy lettcr to thc arthorization
lholder for submission of thc following information.
I

la) Tcchnical dcscriptionJspecifications, pcrcentagc composition (by wcight) ofthc products to bc cxportcd.

lb) Detailed manufacturing process along with technical justification for wastages claimed at cach stagc and each of thc

lmaterials required in the manufacturing process.

lc) Chemical name, Technical spccifications of items proposcd to be imported.

ld) Whethcr the scrap generated in the process is being reused or not. If not the technicd justification for its non-usc may

lbe furnished. If the scrap is being sold, the sale valuq/commercial value may bc indicated.

le) Material balance indicating calculative statemcnt of the requirement of each of itcm for manufacturc of cach of cxport
lproduct

Fllc:01/87ノ050/00355/AM18ノ ,No/Date:0310815866
1.09.2017

rlon: As per thc written commcnts fumishcd by the DIPP vidc their le{tcr No. 712212017-TSW datcd 17.01.20

Committcc epprovcd following adhoc norms:

Abraslon

Rcsittm∝ Natw」
Rubber Sheetings

3∞000 kgs

Notc: Thcrc rhould bo e vrlu: crp on Altiori&lURrtrrdor/Popdzcn Accclorrton
er pcr Gcncrel Notc -t ofHrnd book ofProcodurcr' Vol. II.

RA ney trkc conrcquootlrl rctlon lr por Policy / Procoduror.

7f
.^l?,lg*"wroreig n Trade DevelopmenFtrrcer

',Xi#,','#:,'dffi?l?::i:,fll,'Jff
Udyog Bhawan, New Delhi
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Case No.:37r9r87‐ ALC12017 Ptt Name:ARKEMA
3HEMICALSINDIA PVr.LTD。 ,

陶 No/Date:9/87‐

位 C1/2017
31.01.2018

[lflIItt1111]11/AM18ノ |ヒ11 ――
@red thc case as per agcnda and dccided issuc dcficicncy lettcr to thc authorization

lholdcr for submission of the following information.

I

la) Technical descriptionVspccifications, pcrccntagc composition (by weight) ofthc products to bc cxportcd.

lU) Oetaitea manufacturing process along with tcchnical justification for wastagcs claimcd at cach stagc urd cach of the

lmateriats required in the manufacturing proccss.

lc) Chemical name, Tcchnical specifications of items proposed to bc importcd.

la) Wnetner the scrap gcnerated in thc proccss is bcing reuscd or noL If not thc tcchnicsl justification for its non-usc may

lUe nunistreO. If the scrap is being sold, the salc value/commercial value may bc indicatcd.

le) Material balancc indicating calculativc statemcnt of thc rcquiremcnt of cach of item for manufacture of cach of cxport

lproduct.

1.01.2018

Bascd on thc writtcn comm€nts fumishcd by thc DIPP vidc thcir lcficr No. ?n2n0l7nSW
17.01.2018, the Commiscc rpprovod following adhoc norms:

1.SYN「HElHC RllBBER‐ SBR
SERIES‐ 1502

500m.O KgsRubbcr Floor
coverings & Mats

4.ANITOXEDrr KUMANOX
5010Lノ 10NOL LC

9。 SILANE BONDING AGEM SI‐ 69

Notc: Thcrc rbould bc r vduc ctp otr AntlorldenURrbrdrr/Pcptlzorr Accclcrrton rt por Ghmrrl
Notc-t of llendbook of Procodurcr Vol.- II.
RA nry trkc conroquontlrl rtlon rl pcr Pollcy / Procrduro.

ASHOK CHAND
Page 98 of108
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368

ICase No.:89r87‐ALC1/2017

世 里ザ
階 NorDate:9/87‐

ALC1/2017
31.01.2018

Strtur:
Dcfcrrcd

「
QⅢ∝mだ加 50/00449/AMW ttAⅢ ∝0鋭佃 α剛 72/AMW Lic.No/Datc:0810141065

D3.10。2017

Dccldon: Thc commitcc considcrcd thc casc as pcr aScnda and dccidcd to dcfcr thc mattcr.

Mecc No/Date:9/87・ ALC1/2017
1.01.2018

Thc Committcc considercd thc casc as pcr agcnda and bascd oo tcchnical commcots of D/o
宙de OM No460H/20/2009‐ PC‐II dated 04.02.2015 the followhg Adh∝ Nomsare8嘔ЮV己

Alkyd Resin CA-3045 eesh
Content 60+′‐2ツo

No/Datc:0810141064

: The Committec considercd the cosc as pcr agcoda and bascd on tcchnical commcots of D/o
vidc OM No-4601l/20l2009-PC-II dated 13.02.2012 the following Adhoc Norms arc approvcd.:

Alkyd Resin 5-5060 (8Gr/-2% Resin
Content)

5. Minaal Turpcntinc Oil/Low Aromatic 0.151 kg

RA mry trkc conrcqucntirl rction rr por Policy / Procrdure.

〕71

Case No.:39r9787¨ ALC12017 Party Nttnc:BALKRISIINA
rNDUSTRIES LIMITED

幽 NorDate:9/87‐

ALC172017
31.01.2018

itrtur:
Dcferrcd

IIQ Fllo:01/87/050/00480/AM18ノ

FAⅢ
∝
"1″TγΨTTI

Liclヾo/Dm:0310816115
04.10.2017

憾褥 鰐
e
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The Committcc considcred thc casc and dccided to rcfcr thc mafier to DIPP.

Name:MACRO POLYMERS

1.01.2018

: Thc Commisec considcred thc casc as pcr agenda and dccidcd to dcfcr thc casc.

The Commisec heard thc rcpresentativc of thc firm Shri. R- K. Kothari, Director during Pcrsonal Hcaring
bascd on thc discussion, the Committcc decidcd to 8pprcvc following ad-hoc norms!-

Scmiconducting Compound-Thcrmoplastic

RA mry trkc conrcqucntlel rctlon er pcr Pollcy / Proccdura.

1.01.2018

No/Date:0310816137

Thc Committcc hcard thc rcprcscntativc of thc firm Shri. R. K. Kothari, Dircctor during Pcnonal Hcari
and based on thc discussion, thc Committcc dccidcd to approvc following ad-hoc norms:-

1000M「
)(LPE Sioplas Compound

2.TH Mc■Юxy Vinyl Silanc

RA mry trkc conrcqucnthl rctlon u pcr Pollcy / Procrdurol

33Se No.:779/87中ALC12017

師̈
‐IQ File:01/87ノ 050/m448/AM18′ じ A File:08124/040/00162/AM13/ しiclヾo月DB“

=0810141073
)5.10。 2017
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Thc Commitcc hcard thc represartativc of thc firm Shri. R K. Kothari, Dircctor during Pcrconsl Hcaring

bascd on the discussioq thc Committcc dccidcd to apprcvc following ad{oc norms:-

PVC Compound @ower
Cable Grade)

2.Dlo“メPhthalatc Pla面ci富∞ ⊃

RA mry trkc conrcqucnthl rctlon rr pcr Policy / Proccdura.

1.01.2018

: Thc Committcc hcard thc rcprcscntativc of thc firm Shri. R K. Kothari, Dircclor druing Pcrsonal
and bascd on the discussioq the Committcc dccidcd to approvc following ad-hoc norms:-

Polyethylene Compould Grade
BS 0366

RA mry trkc conscqucntiel rction er pcr Policy / Procoduror.

377

Cage No。 :40r9r87‐ALC1/2017 Party Name:BALKRISHNA
MUS'日こIES LIMITED

No/Date:9/87‐

1ノ2017
1.01.2018

HQ Fllc:01ノ 87′050/00481/AM18′ RLA File:03/94/040/00539/AM18/
譜∬辮 “
Ю田
“"

Dcclrion: The Committec considcred thc casc and decidcd to rcfer the mattcr to DIPP.

Cnse No.:25/9/87‐ ALClJ2017 Party Name:EXPANDED
POLYMER SYS口 EMS PVT.
しつ

Mcct No/Date:9/87oALC1/2017
31.01.2018

‥

“

ｕ
　
ｒ

薗
畿

目3脇5∽
“
66/AMlⅣ

じ A File

103/94/040/00304/AM18/

Lic.No/Date:0310816262

10.10.2017
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: The Commiuec considcrcd thc casc ul and d∝ ided defer the casc

i Thc Committce considercd thc casc as per agenda and decidcd to defcrthc casc.

RLA Fllc
:03/947040r00498/AM18/ 10.10.2017

Fllo:03/94/040/00521ノ AM18/

1.01.2018

Fllo:01ノ 87/050/00479/AM18ノ

The Commitec considercd thc casc as pcr agcnda and dccidcd issuc dcficicncy lcttcr to thc
for submission of thc following information.

Technical descriptiondspccifications, pcrccntsgc composition (by wcight) of thc products to bc aportcd.
) Detailed muufacturing pr@csn along with tcchnicsl justification for wastagcs claimcd at cach stagc and cach of

ials requircd in thc manufacturing proccss.

) Chemical namc, Tcchnical spccifications of itans proposcd to bG importcd.
Whether the scrap gcnerated in the process is being rcuscd or nol If not the t€chnicsl justification for its non-usc
furnished. If the scrap is being sold, the sale value./commercial value may bc indicated.
Matcrial balancc indicating calculative statcmcnt of thc rcquirerncnt of each of itcm for manufacturc of cach of cxport

Case No.:43r9r87‐ ALC172017 Darty Name:ZENI田

NDUS¶RIAL RIJBBER
3RODUCTS PVT.LTD

Ⅵcet No/Date:9/87・

tC1/2017
,1.01.2018

Stetur:
Dcferrcd

HQ Fllo:01/87′050/00484/AM13/

肝
A RL Ю3″y“∽
“"/AMW

Lic.No/Date:0310816327

12.10.2017

Declslo■ 8 The Commitcce considttd the casc and d∝ ided to refer the m酬財to DIPP.

1.01.2018

File:01/87/050/00485/AM18/

12.10.2017

Thc Committcc considcred Oc casc and decidcd to refer thc mattcr to DIPP.

No.:41′9ノ87‐ALC172017

1.01.2018

Flle:01/87′050/00482/AM18/

The Committcc consider€d thc casc and decided to refer the maficr to DIPP.

Page 102 of 10t

3■ se No.:309/87¨ALC12017 Darty Name:EXPANDED
Ю LYMER SYSTEMS PV「 .
Lη『1)

Иは No/Date:9/87‐ALClノ2017
,1.01.2018

‥
“

ｕ
　
ｒ
鼈
艤

IQ File

01′87′050/00477/AM18′

3■ se No.:38/9/87‐ALC12017 Party Namc:KAMSONS
Ш EMICALS PVT.LTD. 師̈

しicoNo/Dm:0310816271
10。 10。2017

Case No.:44r9787‐ ALClr2017 "arty Name:ZENITH
NDUSTRIAL RUBBER
DRODUCTS PV「 .LTD 師̈
RLA Fllc

"my Name:IN「 ERNATIONAL
〕ONVEYORS LIふ 置TED 師̈
RLA File 」ic.No/Date:0310816451

ι4.10.2017

躙 柵 卿M臨
闘器矯j論町
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: Thc Commitec considcrcd thc casc and dccided to dcfer thc casc.

: Thc Committec considcred the casc and decidcd to refer thc mailcr to DIPP.

1.01.2018

: The Committec considered the casc as per agcnda and aftcr taking cluc from SION-H-439 &
decided to approvc Adhoc Norms as under:

METALLISED   CAST
POLYPROPYLENE FILM

take rction u pcr Pollcy / Procodurcr.

Lic.No/Date:0310816776
11.2017

3 1t16 Qsmmitcc considcred thc casc as pcr agcnda aod dccidcd to approvc Adhoc Norms as undcr:

QTY RECOMMENDED
PER KG OF EXPORT
PRODUCr

BAGS OF POLYETHYLENE
(MADE OUT OF LLDPE
GRANULES&
REPROCESSED LLDPE
GRANULES)

/ Proccdurcr.trkc conrequcntlrl rction tr

udy038haWan,New Dd‖

Page 103 of108

3■se No.:45r9r87‐ALC12017 Pa雌yNme:LOPAREX INDIA
PRrVATE LnttEED

Иは No/Date:9787‐

也 C1/2017
31.01.2018 輛̈

IQ File:01/87ノ 050/00486/AM18ノ てLA File:03/95/04(ソ 00577/AM13/ LicoNo/Dm:0310816444
24.10.2017

38Se No.:46/9r87¨ ALC12017 Darty Name:ZENrm

NDUSTRLAL RIJBBER
DRODUCTS PVr.LTD

颯ctt No/Date:9/87Ⅲ

LC1/2017
,1.01.2018 師̈

・IQ File:01ノ87/050/00487/AM18/ RLA Lic.No/Date:0310816541

26.10.2017

RA

Case No。 :47r9/87‐ALClr2017 PartyNamc: LUCRO Vect No/Date:9/87‐

位 C1/2017
31.01.2018

Itrtur: Approvcd

HQ Flle

01′87′050/00488/AM18ノ

田LA File

03″5/04α囲 3/AM18/

Dα

EXPORT FEM QTY IMPORTITEM

側
い
1.LLDPE GRANULES   1 78500

2.LLDPE REPROCESSED
GRANULES 26500 kg
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1.01.2018

o 1tr6 Qemmifioc considcrgd thc casc as pcr agcoda and bascd on Echnicsl commcnts of D/o C&FC
vido OM No・46011/20/2(Ю

“

PC‐II dated 01.06.2015 the followm8 Adh∝ Noms arc approvca

Urea Fomaldchyde Resin tyF‐ 8

(60+ノ
‐2%RESIN CO―NTh

RA nry teko conroqucnttrl rction u pcr Policy / Procodurcr.

No.:13r9r87‐ ALC12017

10141275

: Thc Committec considered thc cas€ as pcr agenda and bascd on tcchnical comm€ots of D/o C&PC

ished vidc OM No‐ 460H/20/20"‐PCII dated 04.02.2015 the following Adh∝ Noms arc approved.

Alkyd Resin C-1032 eesin
Content 70+ノ‐2%)

teke rctlon rr pcr Policy / ProccdurGt.

No.:4r9r87‐ALClr2017

Fllc:02124/040/00123/AM18′File:01/87ノ050/00445rAM18ノ

: The Committec considered thc casc as pcr agcnda and dccided to approvc Adhoc Norms as rmdcr:

EXPORT「 EM Q貿

l. Mclominc FormaldAydc Rcsitr ( SBBR .201 G)
170。 100剛

2。 Melamine Fomddchydc Resin(CH¨ 12哺 25mヽ rT

3.Mch面

“

Fomddchyde聰 in(SBMF‐ 101η
421“Ю rヽF

Page 104 of108

Case No.:12r9r87・ ALC172017 Party Namc:MACRO
POLYMERS P.LD.

Itetu: Approvcd

IQ Fllc:01ノ 87/050/00453/AM181 じ A Flle
03/24/040/00212/AM18/

Lic,No/Dm:0810141274
)8.11.2017

~~~EXPORT「
EM  I QTY Ш PORT ttM

囲l kg

Pttty Name:HIGHPOmr
rRADELINK PRIVATE LIMITED

陶 No/Date:9/87‐

tC1/2017
1101_2018

舅htu38

亀pproved

″ic.No/Date:0210207966

)9.11.2017
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RA mey trkc conrcqucntlrl rctlon u pcr Pollcy / Procodurcr.

File:26/24/040/000H/AM18/

: The Committee considerrd the case as per agenda and decided to reject the case as the
is in brand name and noms cannot be fxed.

1.01.2018

:08/24/040/00217ノ AM18/
,No/Date:0810141288
10.11.2017

: The Committee considered thc case as pcr agenda and bascd on technical commcnts of D/o
vide OM Noo4ω l1/20/2tX19‐ PC‐II dated 04.02.201S the followmg Adh∝ Norms are approved.:

Alkyd Resin S・5050(にsh COntent
70/‐2%)

5. Mincral Turpcntinc Oil /Low Aromcic

RA mey trkc conrcqucntirl ection er pcr Policy / Proccdurcr.

1.01.2018

10.11.2017

: The Committcc considercd the casc as pcr agenda and dccided to approvc Adhoc Norms as under:

ARTICALS MADEFROM m
IBUSHES,GASKETS,RINGS,

RA mey trkc conrcqucntiel rctlon er pcr Pollcy / Procodurcr.

No.:ld9lE7-ALClnOfi llpartyNamo: MACROPOLYMERS lMcotNo/Datc:9/87-

Page 105 ofl0E

ｒ
ｌ
ｌ
ｌ
ｌ
ｌ

2.Mclaminc 7.65 MT

3.Melaminc 12.78耐

〕91

Crsc Party Name:SNFぃ OIAI PVr.
LD.,

隋 No/Date:9/87‐

吼 C1/2017
,1.01.2018

‥

“輌呻
IQ File:01ノ 87/050/00444/AM18ノ LicoNorDate:2610012320

:0。 11.2017

3■sc No.:15r9r87‐ALC12017 Party Name:SANGIIVI
「ECHNO PRODUCrS

Itetur: Approvcd

IQ Fllo:01/87/050/00456/AM18 RLA Fllc

08/24/040/002207AM18/

Declslo

EXPORT「 EM   I QTY I IMPORTFEM _l QTY
30550 kg 醐 RESINノ POWDER 32077.5 kg
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Fllo:01ノ 87′050/00457/AM18/
0.11.2017

: Thc Commitcc considcrcd thc casc as Dcr alcnda and dccidcd to defcr thc mattcr.

1/87ノ050/00461/AM18/ 30/24/040/00019/AM18′

ic.No/Date:3010104157

10.11.2017

! Thc Committcc considsrcd thc casc arr pcr agcoda and dccidcd to approvc Adhoc Norms as rmdcr:

PVC FILM
Poly vhyl chloHdc(PVC)FILM madelbm PVC
K62&67 gttie for 140 microns and 125 microns

in a film for its usc for making pvc laminated fabric

RA mey trkc conrcqucntirl rctlon er pcr Policy / Procodurcr.

File:01/87/050/00462/AM18ノ |IRLA Flle:30/24/040/Om23/AM13/

No.:21r9/87… ALC172017

1.01.2018

10.11.2017

The Commiftec considered the casc and decided to rcfer thc maffcr to DIPP.

ROつ

Case No.:42/9/87・ ALC12017 Party Namc:ZENITH
INDUSTRIAL RIIBBER
PRODUCTS PVr.LTD

Mcet No/Date:9/87‐

ALC1/2017
31.01.2018

Stetur:
Dcfcrrcd

I型翌翌I笠堕 四 :I″

y“υttB/AMIW[聾

巴 讐 翌

CiSiOn3 1he COmmittec considered the casc and d∝ ided to referthe mJけ to DIPP.

4。 11。2017
Flle:01/87ノ050/00489/AM18ノ

■Ю Committec considered the casc and d∝ ided to Feferthe matrto DIPP。

Case No。 :6/9/87‐ALC172017 Darty Name:RAPコD
酬 GINEERING CO.P.LTD。

1闘 No/Date:9/87‐
也 C1/2017
,1.01.2018

Strtur:
Dcfcrrcd

「10 Flle:01ノ87ノ050/00447/AM18ノ 卍LA Fllo:05/24/040/00368/AM18/ しicoNo/Date:0510404632

Page 106 of108

|.Lつ . 吐 Clr2017
,1.01.2018

DeFerred

RLA

Case No.:20r9r87‐ ALClr2017 Ptt Name:JINDAL
SPECIALTY TEκ HLES LTD

颯馘 No/Date:9/87‐ALC1/2017

'1.01.2018

hm3:
LDDrOVed

Decisio

EXPORT ITEM IMPORT ITEM
BANNER 1"∞ kg 20895 kg

larty Name:METRO TYRES

“
IMITED 師̈

HQ

38Se No。 :48r9r87‐ALC12017 Pttty Namc:ZENITH
NDUSTRLAL RllBBER
DRODUCTS PVr.LTD

颯ect No/Date:9/87‐

LC1/2017
,1.01.2018 山̈

HQ dLA File:03/95/040/00632/AM18/



107

17.11.2017

: Thc Commincc considcrcd thc casc as pcr Egcnda and dccidcd issuc dcficicncy lctt6 to tbc
for submission of the following information.

Tcchnical dcscriptiondspccifications, pcr€cntsgc composition @y wcight) of thc products to bc otpoficd"

) Detailcd manufacturing proccss along with tcchnical justification for wastagcs claimcd at cach stagc and caci of
requircd in thc manufacturing proccss.

Chemical name, Tcchnical specifications of itcms proposcd to be importcd.
Whether the scrap generatcd in thc proccss is bcing reused or not" If not thc t€chnicsl justification for its non-usc
furnished. If thc scrap is being sold, thc salc valudcommcrcial valuc may be indicatcd.
Matcrial balance indicating calculativc statcmcnt of the requiremcnt of cach of ircm for manufacturc of cach of ogort

1/87/050/00458/AM18/

: The Committcc considcrcd thc casc 8s per agenda and dccidcd to approvc Adhoc Norms as undcr:

Polycster Mctallized Film 1.PuHned Terephulalic Acid cPTA)

2.Mono Ethylene Clycol岬 o

RA nry trkc conrcquontlrl rction rr pcr Pollcy / Procodurc*

No.:1179/87‐ ALC1/2017

,No/Date:0810141366Fllo:01ノ 87/050/00452/AM18ノ

Ths Committcc considcrcd thc casc as pcr agcnda and dccidcd issuc dcficicncy lcttcr to thc
for submisslon ofthe following inforlnation.

Technical dcsctiptionVspocificationq perc€ntage composition Oy wcight) of thc products to bG oportcd.

) Dctailcd manufactuing prooess along with tcchnical justification for wastagcs claimcd at cach *agc rnd cach of
rcquircd in thc manufaciuring proccss.

Chemical namg Tcchnical specifications of itcms proposcd to bc importcd.
Whether the scrap gcncratcd in thc process is bcing rcuscd or not Ifnot thc tcchnicsljustification for its non-usc
rfumishcd. If thc scrap is bcing sol{ thc salc valuc/commcrcial vduc may bc indicatcd.

Matcrid balancc indicating calculativc statcmcnt of thc rcquircmcnt of cach of item for manufacturc of cach of oport

Case No.:13/9/87Ⅲ ALClr2017 Party Name:DSM INDIA PV「 .

しTD
Vect No/Date:9/87‐

軋 C1/2017

31.01.2018

Strtur:
Ihfcrrcd

Tlade

JSり
ll

Page 107 oflOt

401

"“yNme:ATtL LIMID, 面 No/Date:9/87‐

LClr2017
,1.01.2018 師̈

υLA File:08/24/040/00209/AM18/
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File:31/83ノ040/00116/AM18/

The Commitcc considcred thc casc and dccidcd to rcfcr thc maficr to DIPP.

No.:19r9r87‐ ALClr2017 Name:Ⅵ KAS ECOTECH

Fllc:01ノ 87/050/004a1/AM13/ File:05/24/040/00437/AM18/

Thc Commitrcc considcrcd thc casc as pcr agarda and decided issue dettciency lceter to thc
for submission ofthe following infomation.

Tcchnical descriptionJspccifications, p€rccntage composition (by wcight) ofthc products to bG sxporEd.
Detailcd manufacturing prmcss along with tcchnical justification for wastagcs claimcd at cach stagc and cach of

rcquircd in thc manufacturing proocss.

Chcmical name, Tcchnical spccifications of itcms proposcd to bc importcd.
Whahcr the scrap gcnerated in the proccss is bcing rcuscd or not If not thc tcchnical justification for its non-usc
furnished.If thc soap is being sol4 thc salc value/commcrcial valuc may bc indicotcd.

) Material balance indicating calculative ststcm€nt of thc rcquircmcnt of each of itcrn for manufacturc of cach of oport

Meeting ended with a vote of thanks to the Chair.

****ホ *ホ●ホホホ

ASHOK

13.12.2017

Name:PRECIS10N

1.01.2018

Fllo:01/87ノ050/00490/AM18ノ

rion: The Commitcc considcrcd thc casc as pcr agcnda and dccidcd issuc dcficicncy lcttcr to thc
for submisslo■ ofthe fb1lowing infonnation.

Technical descriptionJspccifications, pcrccntagc composition @y wcight) of thc products to bc aportcd.
D€tailed manufactruing proocss along with tcchnicsl justification for wastagcs claimcd at cach stagc and cach of

reguircd in thc manufacturing proccss.

Chcmical namg Tcchnical spccifications of itcms proposcd to bc importcd.
Whether thc scrap gcncrated in thc pmccss is bcing rcuscd or nol If not thc technical justification for its non-usc

firmishcd. If thc scrap is bcing sol4 thc salc valudcommcrcial valuc may bc indicatcd.
Matcrial balancc indicating calculativc statcmcnt of the rcquircmcnt of cach of ircm for manufacturc of cach of cxport

Page lOt oflOt

臓 No/Datc:9/87‐

LC172017
31.01.2018

Itetur:
Dcfcrrcd

3■ se No.:49r9r87‐ALClr2017 〕tatu8:

Dererred

卍LA File:05/24/040/00477ノ AM13/ じicoNo/Dm:0510405185
)2.01.2018

oduct.
With sample


